IST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF AUGUST 2026.

DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE DATE OF E-
REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT
ION NUMBER COURT FEES

IMS. NEELOFER ABIDA| 1301, Extension[Recovery CS COMM-01.08.2026 M/S. SARDARI LAL &REJENDER 9810067811 130.07.2026
IPERVEEN DISTRICT] Block, Tis| 893/2026 ISONS Vs PREETKUMAR BHALLA
VUDGE (COMMERCIAL [Hazari Courts,| [ENTERPRISES
ICOURT)-01 Delhi
1301, ExtensionRecovery CS COMM-03.08.2026 [INDIAN OVERSEASKARTIK JAIN 9910721966 INA 06.07.2026
[Block, Tis| 899/2026 IBANK VS HARI
[Hazari Courts,| ISHANKAR MISHRA
IDelhi
1301, ExtensionfTRADEMARK (CS COMM-04.08.2026 [DAYANAND ANGLOMILIND 19210107303 thejuralsolutions@[30.07.2026
[Block, Tis| 910/2026 [VEDIC COLLEGE TRUST|SRIVASTAVA lgmail.com
[Hazari Courts,| & MANAGEMENT|
IDelhi ISOCIETY Vs DAV
PUBLC SCHOOL
1301, ExtensionRecovery CS COMM-04.08.2026 BANK OF INDIA VSVNIOD GUPTA (90891954484  [Counsel.vinodgupt|24.07.2026
[Block, Tis| 911/2026 ISAMEER la@gmail.com
[Hazari Courts,)
[Delhi
1301, Extension[Recovery ICS COMM-05.08.2026 [BANK OF INDIA VSVNIOD GUPTA 9891954484 ICounsel.vinodgupt|30.07.2026
[Block, Tis| 916/2026 [VIJAY SINGH| la@gmail.com
[Hazari Courts,) IBADHWAR
[Delhi
1301, Extension[Recovery ICS COMM-06.08.2026 [SURENDER PAL VSVIDYA SAGAR8279971561 INA 131.07.2026
Block, Tis| 926/2026 IMCD ISHARMA
[Hazari Courts,)
IDelhi
301, ExtensionRecovery CS COMM-07.08.2026 |AISHA ENTERPRISE VSMAHROJ ALAM (9990550888 |ADVOCATEMEH |04.08.2026
Block, Tis| 934/2026 IRAMA BANQUETTS LLP| ROZKHAN9195@
[Hazari Courts,| & ORS. GMAIL.COM
IDelhi
1301, Extension[Recovery ICS COMM-12.08.2026 [MAYANK TRADING CO.RAGINIJUNEJA (9811053833 [OFFICESATISHK [10.08.2026
IBlock, Ti: 953/2026 VS M/S. COLOPHON| IADV@GMAIL.CO
[Hazari Courts,| ILEARNING SYSTEM| M
[Delhi [PVT. LTD.
01, ExtensionRecovery ICS COMM-13.08.2026 [PUNJAB NATIONALIPARAS 19810600656 [PARASAGGARWA|10.08.2026
IBlock, i 960/2026 BANK VS SEEMA RATH AGGAWAL ILADV@GMAIL.C
[Hazari Courts,)| (OM
Delhi
01, ExtensionRecovery cs COMM414.08.2026 [STABLE  PACKAGINGAAKASH 8743904246  |CH.AAKASH86@ [11.08.2026
[Block, Tis| 964/2026 [PRIVATE LIMITED VSCHOUDHARY GMAIL.COM
[Hazari Courts,) HIMALAYA FOOD|
Delhi INTERNATIONAL
ILIMITED
1301, ExtensionRecovery CS COMM-17.08.2026 |[SANJEEV KUMAR GOELAVINASH 9810104312 JAKTRIVEDILAW [10.08.2026
[Block, Tis| 974/2026 [VS MCD IKUMAR TRIVEDI |OFFICES@GMAIL|
[Hazari Courts,) L.COM
IDelhi
1301, Extension[Recovery CS COMM-25.08.2026 [PUNJAB NATIONALMOHIT RAJ 18800792205 [MOHITRAJADVO [20.08.2026
[Block, Tis| 1012/2026 IBANK VS KIRTI SONI & ICATE@GMAIL.C
[Hazari Courts,) IANR. OM
[Delhi
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1301, Extension[Recovery ICS COMM-25.08.2026 [STATE BANK OF INDIATIRATH 0643228307 IADVTIRATH@G [13.08.2026
[Block, Tis| 1013/2026 [VS JYOTI SALWAN [YADAV [MAIL.COM
[Hazari Courts,)
IDelhi
1301, Extension[Recovery CS COMM-25.08.2026 BANK OF INDIA VSVISHWANATH [9990182901 [VPTIWARIADVO |----
[Block, Tis| 1014/2026 IABHISHEK RAJAWAT [PRASAD TIWARI CATE@GMAIL.C
[Hazari Courts,) OM
IDelhi
1301, Extension[Recovery ICS COMM-25.08.2026 [VIKAS VERMA VS MCD |AVINASH 9810104312 JAKTRIVEDILAW [12.08.2026
[Block, Tis| 1015/2026 KUMAR TRIVEDI |OFFICES@GMAIL|
[Hazari Courts,) L.COM
IDelhi
1301, Extension[Recovery ICS COMM-29.08.2026 M/S. CITI AIR SERVICEVIPIN KUMAR9811486586 IADVVIPINKSING [18.08.2026
[Block, Tis| 1020/2026 [VS ICICI MERCHANTSINGH [H@GMAIL.COM
Hazari Courts,) ISERVICE PVT. LTD.
IDelhi
301, ExtensionRecovery CS COMM-29.08.2026 [M/S. BANSAL CANVASHEMANT 9891265248 [HEMANT.LEGAL [23.08.2026
[Block, Tis| 1021/2026 [UDYOG Vs RDSGUPTAA |(@GMAIL.COM
Hazari Courts,) IPROJECT LIMITED
IDelhi
2  |SH. RAJESH KUMAR|ICENTRAL 1306 ICS (COMM) ICS 01-08-2026 GOPAL KHANNA ANDRAVI KUMAR (9810125927 raviaggadvocate@ [28.07.2026
IGOEL, DISTRICT] (COMM)/889/20 IANR Vs PRAKASHIAGGARWAL(P), lgmail.com
PUDGE (COMMERCIAL 26 ICHANDRA PANDEY
ICOURT)-02
1306 ICS (COMM) CS 04-08-2026 BANK OF INDIA VsYUSUF NAQI(P), (9891954484  [counsel.vinodgupt |30.07.2026
(COMM)/908/20 IMUKESH KUMAR la@gmail.com
26
1306 ICS (COMM) CS 07-08-2026 PAWAN KUMAR  @ARPIT VERMA(P),9990055878 dv.arpitverma@g (04.05.2026
((COMM)/933/20 IPAWAN KUMAR YADA mail.com
26 [Vs TRILOK CHAND @
[TRILOK CHAND|
ISHARMA
1306 ICS (COMM)/ [CS (08-08-2026[RAJESH SONDHI VsMahesh 9810133604 tridentlaw@hotma|30.07.2026
(COMM)/937/20 IRAHUL SHARMA [Katyayen(P), fil.com
26
1306 ICS (COMM)/ [CS 08-08-2026B D GUPTA AND SONSRishi kant9268403018  [rishikaant_mishra [24.07.2026
(COMM)/936/20 [PVT LTD Vs BRIDGEMishra(P), |@yahoo.co.in
26 IAND ROOF COMPANY|
INDIA LTD
1306 ICS (COMM)/ [CS 10-08-2026 [M/S SAKARNI PLASTERPRADEEP 18588857704 ffice@verticallegal07.08.2026
(COMM)/945/20 (INDIA) PVT LTD IAGGARWAL in
26 Vs VISHAL APPASO
IPATIL
06 ICS (COMM)/ [CS 13-08-2026 [M/S RRM TRADING COMUNISH 9811427955 imunishlaw.vohra [04.08.2026
((COMM)/957/20 Vs RAMESH SEHDEV ~ [VOHRA(P), (@gmail.com
26
06 ICS (COMM)/ [CS 13-08-2026 M/S MLM INDIA LTD VsRama Sharma(P), 9911855122 ramasharma4597 (05.08.2026
(COMM)/958/20 [HARTWANSH (@gmail.com
26 IPACKAGING PVT LTD|
IAND ORS
1306 ICS (COMM)/ [CS 17-08-2026 |ASHWANI KUMARNISHANT GUPTA (9999966244  [nishantgupta.adv [13.08.2026
(COMM)/969/20 IGUPTA Vs M/S MAA (@gmail.com
26 IBHAGWATI TOWEL
HOUSE AND ORS
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1306 ICS (COMM)/ [CS 21-08-2026 [VV SILVER PALACE PVIIMANOJ KUMAR (9899108495 [advocatekoli@gmal19.08.2026
((COMM)/991/20 LTD VS  RAKESH| il.com
26 ISHYAM PRASAD SONI
1306 ICS (COMM) CS 22-08-2026 VIBHOR AGGARWAL VsRubeena Rizvi(P), [8299289055  [rizvirubaeena@ya na
((COMM)/1001/2 IM/S AMBUJ HOTEL lhoo.com
026 IAND REAL ESTATE
(PVT) LTD
1306 ICS (COMM) CS 22-08-2026 [KAPIL. KUMAR ARORASANTOSH 9313780408 bpandey7@yahoo[20.08.2026
(COMM)/1002/2 [Vs MOHAN LAL I[KUMAR(P), L.co.in
026
06 ICS (COMM)/ [CS 24-08-2026 M/S  YUGAL AUTOPRAKASH 9810482081 [NA 131.07.2026
(COMM)/1004/2 INDUSTRIES VSAHIRWAL(P),
026 IARTHANT AUTH
IAGENCY
06 ICS (COMM)/ [CS 25-08-2026 M/S  SUDHIR  BHAIGeetashi 9910161609 bhinavbajaj@hot [20.08.2026
(COMM)/1008/2 ISAREE WALA PVT LTD/Chandna(P), imail.com
026 [Vs M/S BURGER CLUB
PVT LTD AND ANR
1306 ICS (COMM)/ [CS 25-08-2026 [PUNJAB NATIONALMOHIT RAJ 8800792205  [Mohitrajadvocate [22.08.2026
(COMM)/1009/2 IBANK Vs SANJAY AND| (@gmail.com
026 IANR
3 [MS. DEVENDER|ICENTRAL NIL
IKUMAR SHARMA,|
[DISTRICT JUDGE,
ICOMMERCIAL COURT-|
103
4 [SH. LOKESH KU ENTRAL 1304 IRECOVERY ICS 07-08-2026 ]AJANTA ENTERPRISHPRIYANKA 9711969480 [payalg.26 @gmail.c[28.07.2026
IDISTRICT JUDG! (COMM)/932/20 INDIA Vs BALAJICHAUDHARY(P), m
COMMERCIAL COURT: 26 [TRADERS AND ANR
4)/MS ANIL KUMA
[SISODIA, DISTRICT]
PUDGE, COMMERCIAL
[COURT-04 1304 IRECOVERY CS 12-08-2026 MS AB PALHarsit 9910009277 legal nail.co [04.08.2026
(COMM)/950/20 I[ELECTRICALS PVT LTDKhurana(P), m
26 Vs RAKESH KUMAR
ISHARMA PROPRIETOR|
IOF M/S BULAND INFRA
1304 IRECOVERY CS 14-08-2026 [SAVITA JAINHemant Gupta(P),9811085066 vakilhra@hotmail. 10.08.2026
(COMM)/963/20 [THROUGH HER| fcom
26 IATTORNEY SH]
HIMANSHU JAIN Vs
IMUNICIPAL
ICORPORATION OF
noror
1304 IRECOVERY CS 17-08-2026 [SANJEEV KUMAR GOELAvinash Kumarng871441764 laktrivedilawoffices(10.08.2026
(COMM)/976/20 Vs MUNICIPALTrivedi(P), (@gmail.com
26 ICORPORATION OF
DELHI
1304 IRECOVERY CS 17-08-2026 [FEDERAL BANK Ltd V§KADAMBINI 9871226784 [kkmudgil@gmail.c[18.07.2026
(COMM)/968/20 ROHIT KUMARKUMAR m
26 ISANWARIYA IMUDGIL(P),
304 IRECOVERY  [CS 18-08-2026 [NEERAJ WALIAAbhinandan 8010006637  fadvocateabhijain@|12.08.2026
(COMM)/984/20 IPROPRIETOR OF M/SJain(P), lgmail.com
26 IGANISKHA JEANS Vs
ISUNIL YADAV AND ANR|
1304 IRECOVERY CS 21-08-2026 ] P SHARMA @ JAIRajesh Kumar(P), 9871443590 rajeshkumarg469 (12.08.2026
(COMM)/989/20 [PRAKASH SHARMA Vs (@gmail.com
26 INAMAN INFRAMART]
[PRIVATE LIMITED
1304 IRECOVERY Cs 22-08-2026 STATE BANK OF INDIASuchita Dixit(P), (8896932838  |agnihotrisuchita@ [19.08.2026
(COMM)/997/20 [Vs NEERAJ KUMAR lgmail.com
26
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1304 IRECOVERY CS 31-08-2026 JATINDER KUMAR VSSANTOSH 9313780408  [sbpandey7@yahoo [24.08.2026
(COMM)/1027/2 IMAFIA TRENDSKUMAR(P), L.com
026 ILIMITED
I5 [SH. MANOJ KUMARICENTRAL 1305 IRECOVERY CS 04-08-2026 [Laxmi Remote (India)ANMOL 9953040048  [chadha.anmoladv |30-07-2026
IDISTRICT JUDG (COMM)/915/20 [Private Limited VSCHADHA(P), |@enarl.com
COMMERCIAL 26 |[Avance Future Private|
ICOURT)-05 ILimited and Others
1305 IRECOVERY CS 06-08-2026 Bank  of India VSYUSUF NAQI(P), (9891954484 A 130-07-2026
(COMM)/930/20 IKULDEEP vinodgupta@gmail|
26 l.com
05 IRECOVERY CS 06-08-2026 M/S S K EDUCATIONSROHIT 9540129000 awofficeofaarzooa [21-07-2026
(COMM)/931/20 IPVT LTD Vs SANSKARITVASHIST(P), Ineja@gmail.co
26 BACHPAN SCHOOL
IAND ANR
05 IRECOVERY ICS 06-08-2026 Ravi Kumar Vs BabluMann Sehgal(P), 7011496989 IN/A [23-01-2026
(COMM)/923/20 [Kahyap
26
1305 IRECOVERY ICS 07-08-2026 M/s Sethi Industrial CorpAMIT KUMAR(P), 19650680113 | 10-07-2026
(COMM)/935/20 Vs M/s PMT Machine| mit451@gmail.co
26 India m
1305 IRECOVERY ICS 08-08-2026 [SATYA PRAKASHNiharika 1 9818807513 [|Seema.sundd@kar|06-08-2026
(COMM)/941/20 IARORA Vs  JENIKAKaranjawala(P), lanjawala.in:
26 [VENTURES LLP AND
IORS
1305 IRECOVERY ICS 17-08-2026 [RDS AND SONSMANAV KUMARF9654448699 [info@kandkassoci [09-08-2026
(COMM)/983/20 PRIVATE LIMITED VsDIVYA KUMAR| late.in
26 IGIRISH KHANDELWAL [VATSAL KUMAR
IMANOJ SAHU|
IAMIT KUMAR|
PANDEY
AavioUITD
1305 IRECOVERY CS 17-08-2026 M/S  JAI  KRISHNAVarun Gupta(P), [8527484890 [ishriog@gmail.coil10-098-2026
(COMM)/979/20 PHARMA Vs M/S SHRI| n
26 JI PHARMA and others
6 |SH. RAM LAL MEENA, [CENTRAL k1o ICS ICS 104-08-2026 NAVEEN GUPTA Vs MRRISHABH 7503414900 INOT GIVEN |20.07.2026
IDJ  COMM-06 TIS| (COMM)/906/2{(COMM)/906/20 |ABDUL AHAD ISINGHAL(P),
[HAZRI COURT]| 026 26
ICENTRAL DELHI
uio ICS CS 104-08-2026 |SH PREM CHAND GOELRISHABH 7503414900 INOT GIVEN 20.07.2026
(COMM)/907/2|(COMM)/907/20 Vs M/S SHREE SAISINGHAL(P),
026 26 INDUSTRIES
k10 ICS CS 10-08-2026 [STATE BANK OF INDIAMs. S. SOOD 9811786067 imsssoodadvocate [27.06.2026
(COMM)/944/2((COMM)/944/20 [Vs SUBHASH VARDE (@gmail.com
026 26
k10 ICS CS 13-08-2026 [STATE BANK OF INDIAMs. S. SOOD 9811786067 imsssoodadvocate [01.07.2026
(COMM)/956/2((COMM)/956/20 [Vs MR BIJENDER (@gmail.com
026 26
K10 ICS CS 14-08-2026 MR TARUN GUPTA VSAMIT 9711140436 mitlegal8 1ai[14.08.2026
(COMM)/966/2(COMM)/966/20 IM/S SHIVAM FOODS ~ [SHARMA(P), .com
026 26
k1o ICS CS 17-08-2026 [PRADEEP KUMARR.S. CHAGGAR 9891782970 irschaggar@gmail.c[12.08.2026
(COMM)/970/2|(COMM)/970/20 ICHAWLA AND ANR Vs fom
026 26 IM/S OASIS SUPPLIERS
[PVT LTD AND ORS
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k1o ICS CS 18-08-2026 SH DEEPAK ARORA VSKRISHNA KANT[7974570380 ladv.krishnakantti {17.08.2026
(COMM)/982/2(COMM)/982/20 ISH SANJAY GUPTA TIWARI ari@gmail.com
026 26

k1o ICS ICS 29-08-2026 |STATE BANK OF INDIARanjay Kumar9811255673 dvocatesinha@re 18.08.2026
(COMM)/1019/ (COMM)/1019/2 Vs MRS GAYTRI SINHASinha(P), \diffmail.com
2026 026 IAND ANR

k10 ICS CS 31-08-2026 |[SCP DISTRIBUTORSANJU BAGAI 9810195013 kumarrajeshadv@ [03.06.2026
(COMM)/1026/ (COMM)/1026/2 (UNIT OF VG PLASTICS) lgmail.com
2026 026 [Vs MR KAPIL GROVER

k10 ICS CS 31-08-2026 DEEPAK GUPTA ANDMR. KUSHAGRA9711443294 lgoellawoffices@g [14.08.2026
(COMM)/1025/ |(COMM)/1025/2 IANR Vs MOHIT VERMA (GOEL imail.com
2026 026

7 [MS. REKHA, DISTRICT|CENTRAL ICOURT ROOMICIVIL SUIT (OMP(I)(COMM) (03.08.2026 TATA CAPITAL LTD. VSANISH BHOLA (9811452022 |Anish_bhola17@y [NIL
PUDGE, COMMERCIAL 302 687/2026 [VIKAS GUPTA lahoo.com
ICOURT-07

ICOURT ROOM[CIVIL SUIT __ [CS(COMM)896/2/03.08.2026 [M/S RAM SARAN DASSRAMA SHARMA [9911855122  [ramasharma4597 [17.07.2026
026

1302 IAND COMPANY VS (@gmail.com

IKRISHNA GUPTA
ICOURT ROOM|CIVIL SUIT ICS(COMM) 104.08.2026 [NIKE INNOVATE C.V.PRAMOD KUMAR9718209970 laastha@thelegist.c[31.07.2026
1302 913/2026 VS ASHOK KUMARSINGH m

(UNKNOWN) & ANR.
ICOURT ROOM|CIVIL SUIT ICS(COMM) 104.08.2026 |ADIDAS AG VS ASHOKPRAMOD KUMAR9718209970 laastha@thelegist.c|31.07.2026
1302 914/2026 KUMAR (UNKNOWN) &SINGH m

IANR.

ICOURT ROOM|CIVIL SUIT OMP(COMM)  |07.08.2026 M/S MADHU KISHANMRITUNJAY 9953241942 [mritunjaylaw@gm [03.08.2026

1302 75/2026 IGUPTA VS MUNICIPALLKUMAR SINGH il.com

ICORPORATION OF

DELHI
[COURT ROOMICIVIL SUIT ICS(COMM) 08.08.2026 [SURENDER  PAL  VSVIDYA SAGAR{8279971561 131.07.2026
1302 942/2026 IMUNICIPAL ISHARMA

ICORPORATION OF

DELHI AND ANR.

ICOURT ROOMICIVIL SUIT ICS(COMM) 08.08.2026 MANTHAN CREATIONSHASHANK 9560417636 ishashanksharma.a [03.08.2026

02 943/2026 [VS. ADARSH TYAGI ISHARMA [dvocate@gmail.co
[m

ICOURT ROOM(CIVIL SUIT OMP(i) (COMM)13.08.2026 TATA CAPITAL LTD VSSUNIL 9212190624 IDelhilawyers76@g [NIL
02 [702/2026 [EXPERIVA ISEHRAWAT imail.com

[ENGINEERING

ISERVICES
ICOURT ROOMICIVIL SUIT CS(COMM) 17.08.2026 BANK OF INDIA VS [VINOD GUPTA 9891934484 |counsel.vinodgupt [24.07.2026
1302 980/2026 INAGMA @gmail.com
ICOURT ROOM[CIVIL SUIT ICS(COMM) 17.08.2026 [BANK OF INDIA VSVINOD GUPTA (90891954484  [counsel.vinodgupt [24.07.2026
1302 981/2026 [YASMIN la@gmail.com
ICOURT ROOM[CIVIL SUIT OMP(COMM)  [24.08.2026 NKG |IADV. VIPIN GARG| info@aavnalegal.c [NIL
1302 82/2026 INFRASTRUCTURE jom

LTD. AND ANR. V§
IKOTAK MAHINDRA|
IPRIME LTD.
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ROOMICIVIL SUIT IOMP(I)(COMM) [31.08.2026 [TATA CAPITAL LTD. VSSUNIL 9212190624 Delhilawyers76 @g
1302 720/2026 ISHOAIB NAWAB KHAN SEHRAWAT imail.com
[COURT ROOMICIVIL SUIT IOMP(I)(COMM) [31.08.2026 [TATA CAPITAL LTD. VSSUNIL 9212190624 IDelhilawyers76@g [NIL
1302 [721/2026 ISHRI RAGHUKULSEHRAWAT mail.com
INFRASTRUCTURE
ICOURT ROOMICIVIL SUIT OMP(I) (COMM)29.08.2026 TATA CAPITAL LTD. VSANISH BHOLA 9811452022 lAnish_bhola1y@y [NIL
1302 716/2026 IAJAY CONSTRUCTION| lahoo.com
ICOMPANY
ICOURT ROOMICIVIL SUIT ICS(COMM) 29.08.2026 [M/S KAMNA TOBACCOPULKIT SHREE 6202054764  [advpulkitshree@g [18.08.2026
302 1024/2026 PVT. LTD. VS M/S imail.com
IMAVONORM EXHIBITS
IWORLDWIDE PVT. LTD,|
ICOURT ROOM[CIVIL SUIT ICS(COMM) IM/S KAMNA TOBACCO
302 1024/2026 PVT. LTD. VS M/S
IMAVONORM EXHIBITS
IWORLDWIDE PVT. LTD,|
ICOURT ROOM[CIVIL SUIT ICS(COMM) 22.08.2026 |[STATE BANK OF INDIASUCHITA DIXIT 8896932838 gnihotrisuchita@ (19.08.2026
302 996/2026 [VS SHRIPAL lgmail.com
ICOURT ROOM[CIVIL SUIT [Execution 03.08.2026 [UCO BANK Vs SakshiARUN SHARMA (9811400314 IADVARUNSHAR |NIL
1302 (Comm.)/366/20 Malhotra MA2009 @GMAIL,
26 ICOM
ICOURT ROOM[CIVIL SUIT [Execution 13.08.2026 [RAJAT MALHOTRA VsVIDYA SAGAR8279971561 IADVOCATEVIDY [NIL
1302 (Comm.)/394/20 INORTH DELHISHARMA IASAGAR94@GMA|
26 IMUNICIPAL IL.COM
ICORPORATIONOFDELH]|
[

8 [|SH. RAMESH KUMARICENTRA 1308 IDECLARATION|CS 01-08-2026 [Santosh GoswamiVSANILIBARNITA SINHA77290004573  [litigation@lexindis[RS. 2,000/
I DISTRICT JUDGE, (COMM)886/202| IMEHRA ROY l.com DATED  22-07-
ICOMMERCIAL COURT 6 2026

1308 IPERMANENT [CS l01-08-2026 [VECTUS ISHRIHAR 9548888420 [LEGAL@BOOSTI [RS. 27,000/
INJUNCTION |(COMM)887/202| [POLYMERSPRIVATE [TRIPATHI IPS.IN DATED
[TRADE MARK |6 [LIMITEDVsBHAGARAM 29.07.2026
PRAJAPATH
1308 [Permanent CS 01-08-2026 [Pradeep Kumar VSRAM LAKHAN 7838385020  [NOT AVAILABLE [RS.7,230
[[njunction (COMM)888/20 IRustam Khan and Ors IDATED
26 107.07.2026
1308 IRECOVERY CS 03-08-2026 [STATE BANK OFGopal Chand 9810210832 TJAYPARKASHg [RS. 7420
(COMM)904/202 INDIAVSPRAVEEN iSharma 882@GMAIL.CO [DATED
6 M 130.07.2026
1308 IRECOVERY Cs 05-08-2026 MEDIA Rajiv Kumar9811028098  [EOFFICE@TECH [RS. 1,00,000/-|
(COMM)919/202 INTERNATIONALTHRO |Chaudhary ILAW.IN IDATED
6 UGH SOLE PROP| 103.08.2026
IMSACHLA
ISABHARWALVsSIMRAT
[PAL SINGH|
rrurantAcAr nnA
1308 [TRADE MARK (CS 108-08-2026 [DALMIA BHARATMD 18750905558 litigation@ashwat [RS.26,200/-
(COMM)938/202| [LIMITED ISAZIDRAYEEN [hhlegal.com IDATED
6 IANDANR.VSASHOK 104.08.2026
[IKUMAR AND ANR.
1308 IRECOVERY CS 12-08-2026 [PUNJAB NATIONALPARAS 9810600656  [parasaggarwaladv [RS. 5956/
(COMM)951/202 IBANKVsSATPAL IAGGARWAL (@gmail.com IDATED
6 10.08.2026
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1308 IRECOVERY CS 29-08-2026 |Sunil Kumar(P), IANSHUL GUPTAQ953858202 [jaskaran.k.Singh@ [RS.5,900/-
(COMM)/1018/2 [Vs MS IDBI Bank| lgmail.com IDATED
026 ILtd Through) 24.08.2026
[Branch Manager
1308 IRECOVERY ICS 131-08-2026 |ASHISH GUPTA(P), ISATYA PARKASH(9899386610 &AUGLEGALSOLU [RS. 6,400/
(COMM)/1030/2 IGUPTA Vs8851900429  [TION@GMAIL.CODATED
026 RELIANCE  JIO| (M 124.08.2026
INFOCOMM
LIMITED
9 [SH. ANIL ANTIL,CENTRAL ICS 03-08-2026 INDIAN RUPAM 19810721966 01.08.2026
IDISTRICT JUDGE, COMM)/898/2 IOVERSEAS [KUMARI(P)
ICOMMERCIAL COURT-| 26 [BANK Vs RITU|,
oo IMALHOTRA
ICS 04-08-2026 IS K Relan Vs MsNaresh 19811014029 mareshthanai@yah|03.08.2026
COMM)/909/2 Meet FinanceThanai(P), l0o.com
26 [Private Limited
ICS 05-08-2026 IAMAIRA [Pratibha 9711401792 pratibhasinhais5 [05.08.2026
COMM)/917/2 ISOLUTIONS VsSinha(P), (@gmail,com
26 [Spectrum System
ICS 08-08-2026 [NITIN JATINKISHORE  [811062684 kishore.srivas@gm|07.08.2026
COMM)/940/2 TEXTILES LLPKUMAR lail.com
(026 Vs AMIT|SRIVASTAV|
UAISWAL A(P),
ICS 17-08-2026 [Lederle PharmaPriyanka (711251567 lhambersofpriyank [14.08.2026
COMM)/973/2 [Pvt Ltd VsSethia(P), lasethia@.gmail.co
1026 [Pharmex m
Criticare LLP
ICS 22-08-2026 1J N Arora and CoParveen 18178512005 21.08.2026
COMM)/999/2 [Pvt Ltd Vs BBEFDutt(P), ladvpanveen827@g|
26 packaging Private| imail.Com
imited formerly
known as incite|
home care|
products pvt Itd
ICS 22-08-2026 ISTATE BANK OFSuchita 18896932838 lagnihotrisuchita@ [21.08.2026
COMM)/998/2 INDIA VsDixit(P), lgmail.com
026 Witender
IKhangarot
ICS 29-08-2026 ISHRI KavishPiyush 197110458041 ladvpiyushsrf29@g[25.08.2026
COMM)/1023/ [Nemani Vs MrsSaraf(P), imai.com
2026 [Urmila  Goel
Sumit Goel
ICS 20-08-2026 [Kapoor DieselMUKESH 9971990798 25.08.2026
COMM)/1022/ Garage Pvt Ltd VSAGGARWA
2026 The New IndiaL(P),
|Assurance Co Ltd
ho [SH. AJAY PANDEY,CENTRAL 1307 (Civil CS 12-08-2026 SHILPA KHANNA VsSANTOSH 9313780408 ISBPANDEY7@YA [10.08.2026
IDISTRICT JUDGE,| ((COMM)/955/20 IHEMLATA IKUMAR(P), HOO.COM
ICOMMERCIAL COURT 26
1307 (Civil Cs 21-08-2026 M/S SARDARI LAL ANDAnil Sethi(P), 9811109342 IN.A. 14.08.2026
((COMM)/990/20 COMPANY Vs M/S
26 ISAURABH
INFRASTRUCTURE PVT|
LTD
1307 (Civil Cs 21-08-2026 [SACHIN JAIN AND ORSRamakant 9582158748 akilguru@gmail.c(12.08.2026
(COMM)/992/20 [Vs SHAHZILA PERVEEN |Shukla(P), jom
26
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1307 CS 21-08-2026 [RAVINDER AND ANR VSVICHITRA 9350288356 17.08.2026
((COMM)/994/20 IAXIS BANK LIMITEDKUMAR(P),
26 IAND ORS
1307 [Civil CS 25-08-2026 MONIKA SHARMA VsJayant 9999187238 ladvjayanttewathia (19.08.2026
(COMM)/1017/2 IGEETANJLI = SHARMA[Tewathia(P), (@gmail.com
026 IAND Ors
1307 (Civil CS 22-08-2026 (State Bank of India VsSuchita Dixit(P), [8896932838 |agnihotrisuchita@ [19.08.2026
(COMM)/1000/2 [Raj Kumar lgmail.com
026
07 (Civil CS 12-08-2026 [PUNJAB NATIONALPARAS 9810600656  [parasagsarwaladv [10.08.2026
(COMM)/954/20 IBANK Vs SATPAL ANDAGGARWAL(P), (@gmail.com
26 IANR
i1 [SH. MUKESH KUMAR,CENTRAL ICOURT ROOMICS (COMM) CS 01-08-2026 [YOGESH AGGARWAL VsSatyendra Kn9811161525 Isksingh116 @gmail [21.07.2026
IDISTRICT JUDGE, 1309 (COMM)/890/20 Municipal Corporation ofSingh om
ICOMMERCIAL COURT 26 Delhi
ICOURT ROOM|CS (COMM) ICS 03-08-2026 MS ESS ELL SONS PVTNitin Kakkar 9811890118 dvnitinkakkar@g [23.07.2026
1309 (COMM)/901/20 LTD Vs MS VED imail.com
26 IPRAKASH MITTAL AND|
ISONS AND OTHER
ICOURT ROOM|CS (COMM) ICS 103-08-2026 |SNS ENTERPRISES Vs ADevvrat Sharma 9398378156 ladvocatedeepakaj [14.07.2026
1309 (COMM)/902/20 IC IMPEX INC [mani@gmail.com
26
ICOURT ROOM|CS (COMM) ICS 03-08-2026 |JAASHISH SALIWAL VsNaveen Jain 9711793507 [naveenjain11289@[22.07.2026
1309 (COMM)/905/20 INISHA MODA lgmail.com
26
ICOURT ROOM|CS (COMM) CS 05-08-2026 M/s M G SALES Vs M/sP P Ahuja 9811297244 irsprempaulahuja  [24.07.2026
1309 (COMM)/920/20 REETA NAYYAR (@gmail.com
26
ICOURT ROOM|CS (COMM) CS 05-08-2026 RAHUL JAIN Vs REETA[Puneet Ahuja 9999054886  [advpuneetahuja@ (01.08.2026
1309 (COMM)/921/20 IDEVI JAIN AND ORS lgmail.com
26
ICOURT ROOMICS (COMM) CS 21-08-2026 MAHA MAYA FOODPankaj Singhal 9891475320 Ipankajsinghal.adv [18.08.2026
09 (COMM)/993/20 [PRODUCTS PRIVATE| locate@gmail.com
26 ILIMITED Vs SNEHA
ISINGH
ICOURT ROOMICS (COMM) CS 24-08-2026 SUNIL FASHION  VsP K Gupta 9711049871 dv.m.fahad72@g [14.08.2026
09 ((COMM)/1003/2 ILOVELY FASHION mail.com
026
ICOURT ROOMICS (COMM) CS 24-08-2026 M S EMARSONSDalip Anand 9873476464 [dalipanand99o@g 04.08.2026
309 ((COMM)/1006/2 ICOURIERS THROUGH| mail.com
026 TS PROP KARAN
IPRAKASH Vs MS
IMECHKARTZ,
[THROUGH ITS
DADTANDDG
ICOURT ROOM|CS (COMM) CS 25-08-2026 [STATE BANK OF INDIA[Tirath Lal Yadav 9643228307 dvtirath@gmail.c [14.08.2026
1309 (COMM)/1011/2 [Vs DEEPAK AND ORS jom
026
2 [SH. LAL SINGH,[CENTRAL ko1 ICS (COMM) 891/2026 31-07-2026 [Punayata Trader LLP VSNILESH DEEP 9811636706 mileshdeepadv@g |01-08-2026
IDISTRICT JUDGE, [Vs Satya Enterprises imail.com
ICOMMERCIAL COURT
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[CS (COMM)

CASE NUMBER

922/2026

DATE  OFPETITIONER NAME VSADVOC
REGISTRATRESPONDENT NAME
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l03-08-2026

[Simraj Overseas Pvt Ltd|
[Through its Director M|
[Rajiv Khullar VS Vs Ms|

TUSHAR
IMAHAJAN

ADVOCATE
MOBILE
NUMBER

1880229093

ADVOCATE DATE OF E-
EMAIL ID PAYMENT OF
COURT FEES

ladvocatepmahajan
|@yahoo.com

l05-08-2026

(COMM)/928/20
26

[Empire Overseas|
Through its Proprieton
IMd Shoaib Saifi
ko1 [CS (COMM) 962/2026 10-08-2026 [STATE BANK OF INDIA JEEWAN 9810099243 WPGADVOCATE@ [13-08-2026
s GARIMA PROPIETORPRAKASH GUPTA| IGMAIL.COM
IOF JMD ENTERPRISES
ko1 ICS (COMM) 965/2026 11-08-2026 [INDIAN OVERSEASRUPAM KUMARI [9910721966 14-08-2026
[BANK  vs NIKHAT|
IMALIK
ko1 ICS (COMM) 975/2026 13-08-2026 [SANDHYA CHAUHAN [SURESH KUMAR(9810099445 [suresh.sharma717 |17-08-2026
s SURINDER NAGPAL |[SHARMA (@gmail.com
uo1 CS (COMM)  (977/2026 13-08-2026 [BKL AGRO FOODS PVT.DEEPAKJAIN 18588826199 kj.adv@gmail.co [17-08-2026
ILTD. Vs NALNI SAHOO m
ko1 ICS (COMM) 1007/2026 22-08-2026 CANARA BANK  vs |[ARUNYADAV 9910431437,  |ArunYadav803@g [24-08-2026
IKHADIJA SHAMS AND| 9625735051 imail.com
IOTHERS
ko1 ICS (COMM) 1010/2026 22-08-2026 M/S VIVEK IMPEX vs (GAURAV GOYAL (9899886971 infoVjkgalawcham [25-08-2026
PADAM CHAND| crs.com
IAGGARWAL And Ors
ko1 ICS (COMM) 1028/2026 29-06-2026 GOPAL KHANNA andVIKAS DUDEJA (9810906618 vikas.dudeja.adv@[31-08-2026
IANR. Vs MONIKA| lgmail.com
IGROVER
ko1 ICS (COMM) 1029/2026 25-08-2026 [VIPIN GUPTA VS [PAIrKAir ROY|981-1-070396  [pankajkot,raoyaho [31-08-2026
IMUNICIPAL KOTRA . co. in
ICORPORATION OF
DELHI
13 [|SH. RAKESH PANDIT,,CENTRAL [COURT ROOMICIVIL SUIT ICS 101-08-2026 [ROOPSINGAAR ISANCHIT 9999605495  [sgaa.law@gmail.co30-07-2026
IDISTRICT JUDGE, Kuo2 (COMM)/894/20 |IAPPARELS PRIVATEGOYAL(P), m
ICOMMERCIAL COURT 26 ILIMITED Vs PAWAN|
FASHION PRIVATE|
ILIMITED
ICOURT ROOMICIVIL SUIT CS 03-08-2026 NARESH KUMAR Vssatyendra kumarg811161525 Isksinghll6@gmail. [29-07-2026
ko2 (COMM)/903/20 Municipal Corporation ofisingh(P), om
26 IDelhi
ICOURT ROOMICIVIL SUIT CS 04-08-2026 [ARVIND MOHANKUSHAGRA 9999448797  |kushagrabansal@a
ko2 (COMM)/912/20 IMITTAL PROPRIETORBANSAL(P), [kanociates.org.in
26 OF GYAN CHANDRA|
IBHAN Vs SAMEN|
INDUSTRIES PVT LTD
ICOURT ROOM[CIVIL SUIT CS 06-08-2026 SURENDER ~ PAL  Vsvidya sagar8279971561 ladvocatevidyasaga |03-08-2025
ko2 (COMM)/924/20 IMUNICIPAL ishrama(P), [rg4 @gmail.com
26 ICORPORATION OF|
IDELHI
[COURT ROOMICIVIL SUIT ICS 106-08-2026 INDIAN OVERSEASRUPAM 19910721966 [NA l06-07-2026
ko2 (COMM)/927/20 BANK Vs SUNILKUMARI(P),
26 ISURANA AND ORS
ICOURT ROOM|CIVIL SUIT CS 06-08-2026 [Pradeep  Aggarwal VSARCHIT 9599043045 |[LEGAL@SIGMAL (01-08-2026
ko2 |Ashish Mittal ISINGHAL(P), [EGAL.IN
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ROOMICIVIL SUIT CS 06-08-2026 |STATE BANK OF INDIASweety Sood(P), 9811786067 imsssoodadvocate [27-06-2026
ko2 (COMM)/929/20 [Vs RAJRANI (@gmail.com
26
ICOURT ROOM(CIVIL SUIT CS 10-08-2026 [SUSHIL ~MITTAL  VsBhishm Singh(P), 9991858999 ladvbhishmnarain 06-08-2026
ko2 (COMM)/947/20 [PRIYA KUMARI (@gmail.com
26
ICOURT ROOMICIVIL SUIT CS 10-08-2026 SURENDER  PAL Vssatyendra kuman9811161525 Isksinghil6 @gmail. [12-08-2026
ko2 (COMM)/946/20 Municipal Corporation ofisingh(P), fcom
26 IDelhi
ICOURT ROOMICIVIL SUIT CS 11-08-2026 [NEERAJ  GUPTA  VsMehga Rathi 7982709235  [advmegharahi3@g|03-08-2026
o2 (COMM)/948/20 CARTEL INFRA TECH| Imail.com
26 [PVT LTD
ICOURT ROOM[CIVIL SUIT CS 13-08-2026 MD IMTIYAZ VSMANOJ KUMAR9213630390 [Lawyer_og9@yaho [10-08-2026
ko2 (COMM)/961/20 [VORTEX ILOHAT .co.in
26 I[EXPERIENTIAL
IMARKETING PVT LTD
ICOURT ROOM|CIVIL SUIT CS 17-08-2026 BANK OF INDIA VsVinod Gupta 9891954484 councsel.vinodgup [24-07-2026
Kuo2 (COMM)/967/20 JUBAIDA KHATOON ta@gmail.com
26
ICOURT ROOM[CIVIL SUIT ICS 17-08-2026 [LAXMI REBOT PVT LTDANMOL 9953040018  [lawemchambers@ [11-08-2026
ko2 (COMM)/971/20 Vs RAJESH BANSOD  (CHADHA(P), lgmail.com
26
ICOURT ROOM[CIVIL SUIT ICS 17-08-2026 [LEDERLE PHARMA PVTPriyanka 9711251567 lchambersofpriyan [08-08-2026
ko2 (COMM)/978/20 ILTD Vs Mr Rahul Jaiswal [Sethia(P), [kasethi
26 la@gmail.com
[COURT ROOMICIVIL SUIT ICS 18-08-2026 [Ravinder =~ Kumar  VsgOankaj Singhal 9891475320 13-08-2026
ko2 (COMM)/985/20 Joginder Kumar IPANKAJSINGHAL
26 lADVOCATE@GM
|AIL.COM
ICOURT ROOM[CIVILSUIT _ [CS 19-08-2025 [SUKESH KR CHAUHANSHUBHAM 7633860576  [NA 14-08-2026
o2 (COMM)/986/20 VS MCD ISHARMA
26
ICOURT ROOM[CIVILSUIT _ [CS 9-08-2024 [ASHOK KUMAR _ VSBHUPINDER 9811433605 hupindermehtani[10-04-2026
ko2 ((COMM)/986/20 ISUBHASH KUMAR IMEHTANI l@gmail.com
27
ICOURT ROOMCivil Suit CS [22-08-2024 |SBI VS LAL SINGH ISUCHITA PANDIT[896932838 lagnihotrisucjita@g(19-08-2026
ko2 (COMM)/995/20 imail.com
26
4 [SH. ASHUTOSH|[WEST 201 ICS ICS 01-08-2026 [KAMAL (PROP OF M/Samarendra kumar9599801188 lglobalvisionlawoffi|09-04-2026
[KUMAR, DISTRICT] (COMM)/718/20 ISHAN HIRINGdubey(P), lce@gmail.com
VUDGE (COMMERCIAL 26 COMPANY) Vs M/S
ICOURT) IBADRI RAI AND|
ICOMPANY (THROUGH|
[ITS PARTNERS)
ICS CS 01-08-2026 |Canara Bank Vs AnitaNILENDU 999050853 nilenduvatsyayan [30-07-2026

(COMM)/717/20 land Ors [VATSYAYAN(P), (@gmail. com
26




COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
NO. REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
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CS 01-08-2026 M/S SAMCHEM INDIAHARENDER 999656764 lharenderparchand |07-07-2026
(COMM)/716/20 [PRIVATE LIMITED VsKUMAR (@gmail.com
26 IM/s Elfin Drugs PrivatePARCHANDA(P),
ILimited
ICS CS 03-08-2026 [M/S Batra Breweries andjrajeev kumar9312276651 Ir. 131-07-2026
(COMM)/720/20 Distilleries Pvt Ltd Vstewari(P), tewari8&@grnail.c|
26 [Manjit Singh m
ICS ICS 04-08-2026 M /S BATRArajeev kumar9312276651 Ir. 131-07-2026
(COMM)/725/20 IBREWERIES ANDjtewari(P), tewari8&@grnail.c|
26 DISTILLERIES PVT LTD| m
[Vs SATISH KUMAR
IAGGARWAL
ICS CS 06-08-2026 AWL.  Agri  BusinessDushyant 9811600017 Idushyant@mabhat. [31-07-2026
(COMM)/729/20 ILimited Vs  VaibhavMahant(P), 0
26 [Edibles Private Limited
ICS ICS l07-08-2026 [VIKAS ECO TECHIAKASH 9318424276 ladvakashtiwario43/29-05-2026
(COMM)/730/20 [LIMITED Vs  ActionTIWARI(P), I3@gmail.com
26 Milano Brands Limited
ICS ICS 08-08-2026 M /S CREOTEKWJAGRITI JAIN(P), [8527506427 awfirm@unsolved|05-08-2026
(COMM)/739/20 ISYSTEMS INDIA LLP Vs legal.com
26 M/S EVAGE
IAUTOMOTIVES PVT]
ILTD THROUGH ITS
DIRECTORS
ICS ICS 10-08-2026 SHALLU JAIN PROP MSDeepak 9891144454 lattorneydeepaksha|06-08-2026
(COMM)/749/20 ISM INVESTMENT VsSharma(P), rma@gmail.com
26 [Rahul Bhal
ICS ICS 10-08-2026 [HEIGHT BUILDCON|VARUN BEDI(P), [9911164664 imanishaenterprise|06-08-2026
(COMM)/748/20 PVT LTD Vs PRAKASH| lso8@g
26 IBASFORE
ICS CS 110-08-2026 [STATE BANK OF INDIAMANOJ 18130506139 ladvpandeymanoj [03-08-2026
(COMM)/747/20 [Vs SUBASH PANDEY(P), (@gmail.com
26
ICS CS 110-08-2026 [STATE BANK OF INDIAMANOJ 18130506139 ladvpandeymanoj [03-08-2026
(COMM)/746/20 [Vs Mahender IPANDEY(P), (@gmail.com
26
ICS CS 11-08-2026 [Bank of Baroda Vs DakshiAkshay Raj(P), (90650501903 ladvhunnvsharma. [21-02-2026
(COMM)/756/20 IKumar Sharma 28 @gmail.com
26
ICS CS 12-08-2026 M/S SUN HOMESAKkhil 9643292695  [admin@diazlegal.i [11-08-2026
(COMM)/761/20 IAPPLIANCES PRIVATEShankhwar(P),
26 ILIMITED Vs M/S TTE
[TECHNOLOGY INDIA
PRIVATE LIMITED
ICS CS 13-08-2026 SURENDER YADAV VSALOK KUMARQ268028823  [jitupanwar4516@g|30-01-2026
((COMM)/771/20 IMUNESH KUMARRAI(P), Imail.com
26 INAGAR
ICS CS 14-08-2026 [ELTECKS INDIA PVTAADESH 9999359053 adesh9696@gmail13-08-2026
((COMM)/775/20 LTD Vs  SURESHSARASWAT(P), .com
26 TAJLAL KATRE M/S
[POLSTAR GENERAL
IAGENCIES
ICS CS 14-08-2026 BANK OFSHAILESH 9891285888 IADVSHAILESHK [11-08-2026
(COMM)/774/20 IMAHARASHTRA VSKUMAR(P), [UMAR@GMAIL.C
26 DHYAN SINGH OM
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CS 19-08-2026 [M/s XWLS Electric PvtMUKESH 9811311360 INsingh_1908@  |05-08-2026
(COMM)/787/20 ILtd Vs UNITED INDIAAGGARWAL(P), ahoo.co.in
26 INSURANCE CO LTD
ICS CS 22-08-2026 M/S MULTT CREDITIRATI COSHIC(P), 9810000381  |harkirats@hotmail[17-08-2026
(COMM)/803/20 [PRIVATE LIMITED Vs .com
26 IM/S SIYA|
[ENTERPRISES
[THROUGH ITS|
[PROPRIETOR AND ANR
ICS CS 22-08-2026 M/S CHAUDHARY}Jaspreet Singh(P), 9899641617 jasp.reet.law@gmal19-08-2026
(COMM)/801/20 [TIMBER INDUSTRIES fil.com
26 PRIVATE LIMITED Vs
ISALIM KHAN|
[PROPRIETOR M/S
[FIROJ AND AMIR|
harnanmarnacrone
ICS CS 25-08-2026 [VINTAGE CREDIT ANDGAURAV 999797229 imalhotragauravig 14-08-2026
(COMM)/807/20 ILEASING PVT LTD VSMALHOTRA(P), [76@yahoo.co.in
26 IAJEET SINGH AND ORS
[CS ICS 25-08-2026 [VINTAGE CREDIT ANDGAURAV 1999797229 alhotragauravig (14-08-2026
((COMM)/809/20 ILEASING PVT LTD VSMALHOTRA(P), 76@yahoo.co.in
26 IGYAN SINGH AND ANR
ICS ICS 25-08-2026 Venayak Bhatnagar VsAmit Kumarn9871897844 lsavlawassociate@g(13-08-2026
(COMM)/808/20| TATA AIG GENERAIMaihan(P), Imail.com
26 INSURANCE CO LTD|
[THROUGH ITS|
IDIRECTORS PRINCIPAL
IOFFICER
ICS ICS 29-08-2026 MILK ~ FUN  DAIRYMahesh 9811865499 [Not mentioned 19-08-2026
(COMM)/822/20 PRODUCTS Vs KHATURanjan(P),
26 ISHYAM MILK DAIRY
ICS ICS 29-08-2026 |ACE  ELECTRICALS VSRITU GARG(P), (9911419964 juris.lawjustia@g |27-07-2026
(COMM)/823/20 I[EEE SYSTEM CONTROL Imail.com
26
15 [MS. PREETI AGARWALWEST 209 ICS(COMM) 731/2026 07.08.2026 MUDIT BANSAL VS/SANJAY 991179171 egalyukti63@gma [18.10.2024
IGUPTA, DISTRICT] [Extn Block LONGLASST INC IAGGARWAL fil.com
PUDGE (COMMERCIAL
ICOURT)-02
[CS(COMM) 732/2026 07.08.2026 TAXMANN ALLIEDSAURABH 9289407507  [sk@psaassociates.ij05.8.2026
ISERVICES PVT LTD VS/KANSAL n
[VAV  TAXMANN PVT]
LTD
ICS(COMM) 740/2026 08.08.2026 [KULDIP CHANDER VS/MOHIT KHANNA 9810654321 [khannamohit24@ [21.03.2025
|ANIL KALRAL lgmail.com
ICS(COMM) 741/2026 08.08.2026 [FLIGHT = SHOP  VS/ARPIT JAIN 9811595800 rpitjain2099@gm|28.07.2026
[HARJASE PVT LTD il.com
ICS(COMM) 742/2026 08.08.2026 NIKHIL ARORA VS.NARENDER 19999735544 narendersangwan [05.08.2026
IKGN GROUP ISINGH |@yahoo.com
ICS(COMM) 750/2026 10.08.2026 STATE BANK OF INDIAMANOJ PANDEY (9654371856 ladvpandeymanoj [03.08.2026
[VS. MURARI (@gmail.com
[CS(COMM) 758/2026 11.08.2026 [SARAOGI SUPER SALESVARUN BEDI 18285672608  [advocatevarunbedi/08.08.2026
[VS. SUNIL SHARMA (@gmail.com
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ICS(COMM) 769/2026 13.08.2026 [BANK OHRSHAILESH 9891285888  [advshaileshkumar [11.08.2026
IMAHARASHTRA VS. RKUMAR (@gmail.com
INARAYANAN
ICS(COMM) [776/2026 14.08.2026 [INDIAN OVERSEASRUPAM KUMAR (9810721965 104.08.2026
BANK VS. MANISH|
I[ENTERPRISES
ICS(COMM) 792/2026 20.08.2026 [PRAVEEN KUMARDEEPAK KUMAR(9811515015 lassociatesla [13.04.2026
IGARG VS. M/S RUDRABANSAL wiirm@gmail.com
ICONSTRUCTIONS
ICS(COMM) 793/2026 20.08.2026 |AQUALITE INDUSTRIESARCHIT 9599043045 [legal@signmaiegal [25.06.2026
. GIRISHASINGHAL lin
IMARKETING
ICS(COMM) 796/2026 21.08.2026 |AXE HOMEANKIT KHRA 9910572585 nkit_519@gmail. |03.07.2026
[FURNISHNG VS| om
INATIONAL FABRIC|
HARDWARE
ICS(COMM) 802/2026 22.08.2026 [LACHHMAN SARUPBRIJENDRA 9818977551 prijendra.adv79@g[19.08.2026
IGUPTA VS. SUTO CAFEPRATAP SINGH imail.com
IGLOBAL PVT LTD
ICS(COMM) 1804/2026 22.08.2026 BANK OF BARODA VS.DEEPA GUPTA (9312292558 ladvocate.deepagup(19.08.2026
IMITHLESH ta@gmail.com
16 [SH. RAGHUBIR SINGH WEST [203 [ExCOMM -04-08-2026 [BYALA ~ STEELS  VsArvind Jadon(P),
IDISTRICT JUDGE| [Extn Block |[Award by Arb IMANJIT MADHOK
COMMERCIAL IComm/123/2026
ICOURT)-03
CS 07-08-2026 Batra  Breweries  andrajeev kumarn9312276651/981fr l03-08-2026
(COMM)/735/20 Distilleries Pvt Ltd Vsftewari(P), 1231910 ltewari88@gmail.c
26 [Harvinder Singh Sethi lom
CS 07-08-2026 [NAVEEN SABHARWALRAJESH 9810194135 frajeshmahendru19(30-07-2026
(COMM)/734/20 [Vs SHRADDHA DEORA MAHINDRU(P), (@rediffmail.com
26
[Execution 10-08-2026 [K L ARORA Vs M/s D D xyz(P),
(Comm)/297/20 INDUSTRIES LTD
26
Cs 10-08-2026 [VINTAGE CREDIT ANDGAURAV 999797229 INot Mentioned  [29-07-2026
(COMM)/755/20 ILEASING PVT LTD VSMALHOTRA(P),
26 WITAN KUMAR|
RATHORE
CS 10-08-2026 VINTAGE CREDIT ANDGAURAV 999797229 [Not Mentioned  |03-08-2026
(COMM)/754/20 ILEASING PVT LTD VSMALHOTRA(P),
26 IKARAN JAYANT
CS 10-08-2026 [SARAOGI SUPER SALESVARUN BEDI(P), (8285672608 dvocatevarunbedij08-08-2026
(COMM)/752/20 [PVT LTD Vs ASHOK (@gmail.com
26 KUMAR
Cs 17-08-2026 (Guru  Nanak  Publi¢Dilsidak Kaur(P), 9891141010 ladvdilsidakkaur@ [04-08-2026
(COMM)/780/20 ISchool Vs LUDHIANA lgamil.com
26 WOOL SCHOOL
[UNIFORM
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Misc 18-08-2026 HDFC BANK LIMITEDMANISH
IDJ/897/2026 [Vs Ragini Singh ISHANKER

IVERMA(P),
Misc 18-08-2026 HDFC BANK LIMITEDMANISH
IDJ/898/2026 [Vs VINOD KUMAR ISHANKER

IVERMA(P),
Misc 18-08-2026 HDFC BANK LIMITEDMANISH
[DJ/896/2026 Vs SATPALSHANKER

ICHOUDHARY IVERMA(P),

CS 18-08-2026 [BANK OFSHAILESH 9891285888  [advshaileshkumar [10-08-2026
(COMM)/784/20 IMAHARASHTRA VSKUMAR(P), (@gmail.com
26 [TILAK RAJ PUNYANI

OMP 19-08-2026 |Asha Jha AND ORS VsPRIYANKA
(COMM)/17/202 |Aar Kay Fin Lease Pvt Ltd CHAUDHARY(P),
6

OMP (}20-08-2026 YES BANK LTD VSSANJEEV
(COMM)/1368/2 IPOONAM RAM SINGH |[PATHAK(P),
026

OMP (D21-08-2026 [IDFC FIRST BANK LTDSANJEEV
(COMM)/1383/2 Vs PRATEEK VERMA  [PATHAK(P),
026

OMP (D21-08-2026 IDFC FIRST BANK LTDSANJEEV
(COMM)/1384/2 Vs MO ASRAR ALI PATHAK(P),
026

OMP 21-08-2026 RAJU KUMAR VsSunil Dutt|
(COMM)/18/202 IMAHINDRA ANDBaloni(P),

6 IMAHINDRA FINANCIAL
ISERVICES LIMITED

ICS [22-08-2026 [SUNIL ~ OBEROI = VSGAURAV 9871955550 [VSALAWYERS@G[10-08-2026
(COMM)/798/20 [TAJINDER SINGH [TOKAS(P), [MAJL.COM

26

OMP (Dj25-08-2026 |AXIS BANK LTD VSADV

((COMM)/1413/2 [HAFIJ KHAN IDHEERAJ(P),

026

ICS 25-08-2026 [HDFC BANK LTD VSANISH INot Mentioned [Not Mentioned 18-08-2026
((COMM)/817/20 IMOHD SAJJU IBHOLA(P),

26

OMP (Dj25-08-2026 |AXIS BANK LTD VSADV

(COMM)/1412/2 [VIJAY SINGH IDHEERAJ(P),

026

CS 25-08-2026 Tarun Goyal Family TrustANKUR [Not Mentioned [ankursinghaladvoc/04-08-2026
(COMM)/816/20 Vs DLF Urban PrivateSINGHAL(P), late@gamil.com

26 Limited

OMP (Dj25-08-2026 |AXIS BANK LTD VSADV

(COMM)/1407/2 ISHAHNAWAZ IDHEERAJ(P),
026
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[ExCOMM -29-08-2026 [UGRO CAPITAL LTD VsBALRAJ
|[Award by Arb| IH R CREATIONS IGAUTAM(P),
IComm/131/2026
OMP (I)29-08-2026 AXIS BANK LTD VSADV
(COMM)/1419/2 IDISHANT MALHOTRA [DHEERAJ(P),
026
OMP 29-08-2026 [Rajat Nagpal VSSANJAY
(COMM)/19/202 INDIABULLS LIMITED [BANSAL(P),
6
CS 29-08-2026 [UCO BANK Through itsPOONAM 9643501636  [Not Mentioned  [19-08-2026
(COMM)/821/20 [Branch Manager Ms JyotiRIMAL(P),
26 Vs MS NON-STOP|
TRADING CO Through|
lits Proprietor Mr Umesh]|
isharma
IM-Ex/292/2026 [03-08-2026 SUPER FINESHALU
IMOULDING Vs S PKUMARI(P),
[TIMBER
Misc 104-08-2026 [MS KRISHNA DECOR VsHARSHIT
DJ/833/2026 IMS BALANCEART(GOYAL(P),
ICONSTRUCTION
[THROUGH ITS
[PARTNER
IOMP (D06-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1316/2 IANSHUL RANA
026
OMP (I)06-08-2026 IDFC FIRST BANK LTDSANJEEV
(COMM)/1315/2 Vs DHARMENDER RAM[PATHAK(P),
026
OMP (D06-08-2026 IDFC FIRST BANK LTDISANJEEV
(COMM)/1313/2 Vs ANJALI PATHAK(P),
026 IMEHNDIRATTA
OMP (D)06-08-2026 IDFC FIRST BANK LTDISANJEEV
(COMM)/1314/2 Vs AJAY YASHBIR IPATHAK(P),
026
OMP (Djo7-08-2026 IDFC FIRST BANK LTDISANJEEV
((COMM)/1330/2 Vs AKASH SINGH IPATHAK(P),
026
CS 07-08-2026 ANAND RAJ Vs SANNUIGAURAVKUMAR (8630339551  |kaushiklawyerg@g|22-07-2026
(COMM)/733/20 IKUMAR IMATHUR(P), imail.com
26
CS 10-08-2026 [STATE BANK OF INDIAMANOJ 8130506139,96 [advpandeymanoj [03-08-2026
(COMM)/753/20 [Vs KISHAN IPANDEY(P), 54371856 (@gmail.com
26
CS 10-08-2026 [STATE BANK OF INDIAMANOJ 8130506139,96 [advpandeymanoj [03-08-2026
(COMM)/751/20 [Vs DHARAM VIR [PANDEY(P), 54371856 (@gmail.com
26
[Execution 13-08-2026 [SARDARNI RAVINDERAmit Goswami(P),
(Comm)/308/20 KAUR Vs SHAKEEL
26 KHAN
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OMP (Dj14-08-2026 [IDFC FIRST BANK LTDISANJEEV
((COMM)/1345/2 Vs NEERAJ NIGAM  [PATHAK(P),
026
OMP (D14-08-2026 IDFC FIRST BANK LTDSANJEEV
(COMM)/1344/2 Vs AWADHESH KUMARPATHAK(P),
026 KATIYAR
CS 14-08-2026 [BANK OFSHAILESH 9891285888  [advshaileshkumar [11-08-2026
(COMM)/777/20 IMAHARASHTRA VSKUMAR(P), (@gmail.com
26 RAJU SAH
Misc 17-08-2026 Ms ALLEGIANCEDEEPAK KUMAR|
IDJ/892/2026 IPETROLEUM  ThroughBANSAL(P),
lits Partner Mr Saurabh|
(Garg Vs MS ASHIANA|
[ISPAT LIMITED Through|
lits Directors
IOMP (D18-08-2026 [Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1350/2 UITENDRA KUMAR
026
IOMP (D18-08-2026 [Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1349/2 IPAWAN YADAV
026
IOMP (D18-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1346/2 IMOHAN SINGH
026
IOMP (D18-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1347/2 ISAGAR SINGH
026
OMP (I)18-08-2026 [Shriram Finance Ltd 'VsManoj Kumar(P),
(COMM)/1348/2 DILIP KR TRIPATH]|
026 10438
CS [18-08-2026 [Sh Rikhab Chand Jain [Mukul Raao(P), [9999900726  [Not Mentioned
(COMM)/785/20 land Anr Vs M|
26 [Umamakeshwari prop
Misc 18-08-2026 [State Bank Of India VsSiddharth(P),
IDJ/895/2026 IMangi Lal Bheel
OMP (D}20-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
((COMM)/1369/2 RASHID
026
OMP (D20-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
((COMM)/1366/2 UITENDRA KUMAR
026
OMP (D20-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1367/2 IMOHAN SINGH
026
CS 21-08-2026 [VISHWAKARMA IMAYANK 9873099775 lkavindra@rudrale [20-08-2026
(COMM)/795/20 ISCALES PVT LTD VSTUSHSAMAR(P), lgal.com
26 ISOLARSMITH ENERGY|
[PVT LTD
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(COMM)/724/20
26

PATHAK

OMP (Dj22-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
((COMM)/1388/2 IMUKUL CHANDEL
026
OMP (Dj22-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
((COMM)/1389/2 IYASH PAL
026
OMP (I)25-08-2026 [Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1408/2 IMUKUL CHANDEL
026
OMP (I)25-08-2026 [Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1409/2 ISHAMMI KHANNA
026
IOMP (D}25-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1410/2 IMOHAN SINGH
026
OMP ()29-08-2026 [TSC FINSERV PRIVATEADV. LALIT)
(COMM)/1420/2 ILIMITED Vs SOHANPANDEY(P),
026 ICARS
OMP (D)29-08-2026 [TSC FINSERV PRIVATEADV. LALIT)
(COMM)/1416/2 LIMITED Vs SOHANPPANDEY(P),
026 ICARS
OMP (D29-08-2026 [TSC FINSERV PRIVATEADV. LALIT)
(COMM)/1421/2 LIMITED Vs SOHANPPANDEY(P),
026 ICARS
OMP (D29-08-2026 [TSC FINSERV PRIVATEADV. LALIT)
(COMM)/1417/2 LIMITED Vs SOHANPANDEY(P),
026 ICARS
OMP (I)29-08-2026 [TSC FINSERV PRIVATEADV. LALIT)
(COMM)/1418/2 LIMITED Vs SOHANPANDEY(P),
026 ICARS
Misc 31-08-2026 |State Bank Of India VsAshok Kumar(P),
DJ/957/2026 RAHUL KUMAR
Cs 03-01-2026 State Bank Of India VsAshok Kumar(P), (9811896060  [kumarashokadvoc [24-12-2025
(COMM)/4/2026 IRAHUL KUMAR te@gmail.co
7 [SH. SANJEEVWEST 202 ICS COMM CS 01-08-2026 Rishi Raj Vs NK FrightRajesh Bhatia 9899694578  ladv@rajesh.gmail. [29-07-2026
IAGGARWAL, DISTRICT]| [Extn Block ((COMM)/719/20 Carriers Pvt Ltd om
PVUDGE (COMMERCIAL 26
ICOURT)
IOMP (DOMP (Dj01-08-2026 [TSC FINSERV PRIVATEMANOJ KUMAR (9811133644 imanojk.adv@yaho [30-07-2026
(COMM) ((COMM.)/1303/2| ILIMITED Vs RAM S VIP| lo.com
026 ICARS
ICS COMM CS 104-08-2026 CENTRAL BANK OFAMAR 9863584542 130-07-2026
INDIA Vs ARUN KUMAR| lapexlaw261@emai

.com
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ICS COMM CS 05-08-2026MS RKG LAMINATESMANOJ KHATRI [9555254789 [IMANOJKHATRI@|31-07-2026
(COMM)/728/20 IPVT LTD THROUGH ITS| IGMAIL.COM
26 IDIRECTOR SH]|
IRAVINDER GUPTA Vs
IMS RENU SAHNI
ICC ICounter 06-08-2026 JMD Enterprises throughRAKESH 9312308958 IRAKADV@GMAIL|29-07-2026
IClaim/41/2026 IAR Mr Ashwani Raina Vs .COM
IALUCOPANEL
INDUSTRIES
IOMP (DOMP (I)07-08-2026 [Shriram Finance Ltd V§SMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) ((COMM.)/1323/2] ILALIT KUMAR lo.com
026
[CS COMM ICS 08-08-2026 MS SAMRADITYASIDHANT 18800209109  [LAWPARTNERS.S|08-07-2026
(COMM)/737/20 INDUSTRIES Vs SHRISINGHAL IS@GMAIL.COM
26 ARV TRADING|
ICOMPANY
ICS COMM ICS 08-08-2026 [EASTERN ~ BEARINGSSUNIL SINGH 18800209109 dvsunilsinghp@g [29-07-2026
(COMM)/738/20 IPVT LTD Vs MOHD| lamil.com
26 IMRAN
ICS COMM CS [10-08-2026 [Ms DENTAL WORLD VSSEWA SINGH 9999063760  |JADVOCATESEWA [11-08-2026
(COMM)/745/20 ISOURABH MALIK SINGH@GMAIL.C|
26 oM
[CS COMM ICS 11-08-2026 [VISHAL JAIN Vs TATASHAILENDER 9212257887 ISHAILENDERKA |03-08-2026
(COMM)/757/20 lAIG GENERALKUMAR IMRA@GMAIL.CO
26 INSURANCE CO LTD M
IOMP (DOMP (Dj11-08-2026 [TSC FINSERV PRIVATERANJEET 9312578945 IADVRANJEET@G [NIL
(COMM) (COMM.)/1331/2 LIMITED Vs ANAV]| [MAIL.COM
026 IMOTORS
ICS COMM CS [12-08-2026 [HARIOM  AGGARWAIJMAMTA SARNA 0650941688  [SUMITSARNA@G [13-08-2026
(COMM)/763/20 [Vs AKMEHTA cO [MAIL.COM
26
ICS COMM ICS 12-08-2026 [VINTAGE CREDIT ANDGAURAV 19999797229 IMALHOTRAGAU [16-08-2026
(COMM)/764/20 LEASING PVT LTD Vs [RAV1976 @YAHO
26 JESSY NAVEEN |0.COM
ICS COMM CS 12-08-2026 VINTAGE CREDIT ANDGAURAV 19999797229 IMALHOTRAGAU [16-08-2026
((COMM)/765/20 ILEASING PVT LTD V: RAV1976@YAHO
26 [PRANJAL SAIKIA |0.COM
IOMP (DOMP (D12-08-2026 [TSC FINSERV PRIVATERANJEET 9312578945 IADVRANJEET@G NIL
(COMM) ((COMM.)/1332/2 ILIMITED Vs  SHIV| IMAIL.COM
026 IMOTORS
ICS COMM CS 13-08-2026 KULDEEP SINGH VsMOHIT KAPOOR (9999927207 | 12-08-2026
((COMM)/766/20 ISHWETA JAIN
26
ICS COMM CS 13-08-2026 ROHAAN WADHWA VSDHRUV CHAWLA 9815312248 IDCLAWOFFICES9|10-08-2026
((COMM)/768/20 WHITE PEARL l108 @GMAIL.CO
26 IMARKETTING (M
IOMP (E)OMP (E)18-08-2026 IDFC FIRST BANK LTDANKIT 9560990911 IANKITADV1992@ [NIL
(COMM) (COMM.)/4/202 [Vs ROUSHAN KUMAR IGMAIL.COM
6
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ICS COMM CS 18-08-2026 SMT CHARANJEETIKARAN SINGH 9811101222 ISANADAND.ASAP|09-08-2026
(COMM)/783/20 IKAUR CHADHA AND| JARTNERS@GMAI
26 IANR Vs BANK OF IL.COM
IMAHARASHTRA
IOMP (DOMP (I)18-08-2026 [IDFC FIRST BANK LTDMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) ((COMM.)/1358/2 Vs MAMTA RAJIV lo.com
026
[OMP (DOMP (D18-08-2026 [IDFC FIRST BANK LTDMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) (COMM.)/1359/2 [Vs SANJU VIJAY jo.com
026
IOMP (DOMP (D18-08-2026 IDFC FIRST BANK LTDMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) (COMM.)/1360/2 [Vs VINOD SHARMA jo.com
026
ICS COMM CS 19-08-2026 JITENDER KUMAR VSANIL PRUTHI 9811021060 JANILPRUTHI25@ 13-08-2026
(COMM)/788/20 ILA WISTERIA [HOTMAIL.COM
26
IOMP (DoOMP (I)19-08-2026 |Shriram Finance Ltd VS§MANOJ KUMAR (9811133644 anojk.adv@yaho [NIL
(coMM) (COMM.)/1361/2 ISANJAY lo.com
026
IOMP (DoMP (D19-08-2026 |Shriram Finance Ltd VSMANOJ KUMAR (9811133644 [manojk.adv@yaho [NIL
(COMM) (COMM.)/1362/2 DILIP KR TRIPATHI .com
026 2557
IOMP (DoOMP (D19-08-2026 |Shriram Finance Ltd VSMANOJ KUMAR (9811133644 jmanojk.adv@yaho [NIL
(COMM) (COMM.)/1363/2 IMANISH KUMAR .com
026
IOMP (DOMP (D[19-08-2026 [Shriram Finance Ltd VSMANOJ KUMAR (9811133644 [manojk.adv@yaho [NIL
(COMM) (COMM.)/1364/2 IANSHUL RANA .com
026
ICS COMM CS 20-08-2026 [STATE BANK OF INDIAMANOJ PANDAY (9654371856 IADVPANDEYMA |03-08-2026
(COMM)/789/20 [Vs KAMLESH INOJ@GMAIL.CO
26 M
ICS COMM CS 20-08-2026 [STATE BANK OF INDIAMANOJ PANDAY (9654371856 IADVPANDEYMA |03-08-2026
(COMM)/790/20 [Vs RAVI KUMAR INOJ@GMAIL.CO
26 M
IOMP (DOMP (D20-08-2026 |Shriram Finance Ltd VSMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) ((COMM.)/1365/2 DILIP KR TRIPATHI .com
026 10645
IOMP (DOMP (D20-08-2026 |Shriram Finance Ltd V§SMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) ((COMM.)/1370/2 IPAWAN YADAV .com
026
IOMP (DOMP (D20-08-2026 |Shriram Finance Ltd V§SMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) (COMM.)/1371/2 ISAHABUDIN lo.com
026
ICS COMM CS 21-08-2026 Trimble Europe BV VSARSHIA BEHL  [+91 9810621272 BEHLARSHIA@G [02-08-2026
(COMM)/797/20 [Vaibhav Aggarwal IMAIL.COM
26
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ICS COMM CS 22-08-2026 YOUGINDER SHAH Vsamit kumar 9871897844 savlawassociate@g[16-08-2026
(COMM)/800/20 IAJAY KUMAR JOG AND imail.com
26 IANR
ICS COMM CS 24-08-2026 Bank of Baroda Vs AJAYAKSHAY RAT 9650501903  [ADVHUNNYSHA [20-08-2026
(COMM)/805/20 VE| RMA.@GMAIL.CO
26 M
IOMP (DOMP (Dj25-08-2026 IDFC FIRST BANK LTDMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) (COMM.)/1397/2 [Vs KAWALJEET SINGH jo.com
026
lomP (DOMP (Dj25-08-2026 [IDFC FIRST BANK LTDMANOJ KUMAR [9811133644  |manojk.adv@yaho |NIL
(COMM) (COMM.)/1398/2 [Vs SAURABH MITTAL jo.com
026
IOMP (DOMP (D25-08-2026 IDFC FIRST BANK LTDMANOJ KUMAR (9811133644 anojk.adv@yaho [NIL
(COMM) ((COMM.)/1400/ Vs NEETU lo.com
2026 IMANCHANDA
IOMP (DOMP (D}25-08-2026 IDFC FIRST BANK LTDMANOJ KUMAR (9811133644 anojk.adv@yaho [NIL
(COMM) (COMM.)/1401/2 [Vs RUBY TOMAR fo.com
026
IOMP (DOMP (Dj25-08-2026 [IDFC FIRST BANK LTDMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) (COMM.)/1402/2 [Vs VIKASH NAGAR .com
026
[CS COMM ICS 129-08-2026 |Canara Bank Vs GeetaSUBHASH JHA [9810840045 24-08-2026
(COMM)/825/20 Proprietor of Ms lskjhaassociates@y
26 [Vaishnavi ~ Engineering| lahoo.com
[Works
ICS COMM ICS [20-08-2026 CANARA BANK Vs RamSUBHASH JHA (9810840045 24-08-2026
(COMM)/826/20 [Saran Proprietor of M: lskjhaassociates@y
26 iShiva Engineering Works lahoo.com
ICS COMM ICS 120-08-2026 [HDFC BANK LTD VsSUBHASHJHA (9810840045 124-08-2026
(COMM)/827/20 IMANISH JAI KISHAN lskjhaassociates@y
26 lahoo.com
IOMP (DOMP (D]29-08-2026 [Shriram Finance Ltd VSMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) ((COMM.)/1428/2| UITENDRA KUMAR .com
026
IOMP (DOMP (D29-08-2026 |Shriram Finance Ltd V§SMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) ((COMM.)/1429/2 IDINESH KUMAR .com
026
IOMP (DOMP (D29-08-2026 |Shriram Finance Ltd V§SMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) ((COMM.)/1430/2| IGURJEET SINGH .com
026
(OMP (DoMP (1)31-08-2026 |AXIS BANK LTD VSYOGESH 9555343658 [YOGESHADV@G [NIL
(COMM) ((COMM.)/1431/2 IPRATIMA SHARMA IMAIL.COM
026
loMP (DoMP (Dj31-08-2026 AXIS BANK LID VSYOGESH 9555343658  [YOGESHADV@G |NIL
(COMM) (COMM.)/1432/2 IJASVIR KAUR [MAIL.COM
026




NO.

COURT

DISTRICT

COURT ROOM CASE TYPE CASE NUMBER DATE  OFPETITIONER NAME VSADVOC
REGISTRATRESPONDENT NAME

ION

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT OF
COURT FEES

IOMP (DoMP (I)31-08-2026 |AXIS BANK LTD VSYOGESH 9555343658 [YOGESHADV@G
(COMM) (COMM.)/1433/2 IYESHVEER SO IMAIL.COM
026 IDHARAMRAJ
18 [SH. RAJ KUMAR[WEST [210 ICS CS 01-08-2026 M/s  SHIV NARESHDEEPAK KUMAR9899951648  JBANSALASSOCIA [22.1.2026
[TRIPATHI, DISTRICT]| [Extn Block (COMM)/711/2 (COMM)/711/20 ISPORTS PVT. LTD. VSBANSAL 9811515015 [TESLAWFIRM@G
PUDGE (COMMERCIAL 026 26 IM/s SPORTS HUB AND| [MAIL.COM
ICOURT) IANR
ICS CS 01-08-2026 M/s SHIV ~ NARESH[Deepa Gupta 9312292558 ladvocate.deepa.gu [nil
(COMM)/712/2 |(COMM)/712/20 ISPORTS PVT LTD Vs [pta@gmail.com
026 26 M/s SACHIN|
I[ENTERPRISES AND|
IANR
03-08-2026 M /s Niraj Intensive andDeepa Gupta 9312292558 ladvocate.deepa.gu [nil

|Anesthesia Care Pvt Ltd|
Vs M/s RRM Services
Regd Partnership Firm|

ICS CS
(COMM)/722/2|(COMM)/722/20 [pta@gmail.com
026 26

land Ors
ICS ICS 10-08-2026 M/s Woodver CoatingsRakesh Kuman9868040826 Jsharmarakeshadvi[12.06.2026
(COMM)/743/2|(COMM)/743/20 [Private Limited VsiSharma 9818666198 (@gmail.com
026 26 MAMTA
ICS CS 10-08-2026 CENTRAL BANK OFANJALINEHRA (9811626201 ot provided 12.06.2026
(COMM)/744/2|(COMM)/744/20 INDIA Vs POOJA|
026 26 I[FABRICATORS PROP|

[UDAY RAJ
ICS ICS 12-08-2026 [SIMRANJEET  SINGHGAURAV MITTAL 9911704639 ladv.ankit87@yaho [29.05.2024
(COMM)/759/2|(COMM)/759/20 IGROVER Vs KIMBAL .com
026 26 [PVT LTD AND ORS

ICS ICS 12-08-2026 |[S AMRINDER SINGH V§VARUN BEDI 18285672608  |advocatevarunbedij06.07.2026
(COMM)/762/2|(COMM)/762/20 M/S SNOW  FARM| (@gmail.com

026 26 [FRESH LLP AND ORS

ICS CS 13-08-2026 [Royal Enterprises Vs R K Sharma 9810379033 irk.shanna.advl 21.07.2026
(COMM)/767/2 (COMM)/767/20 Ranjit Singh (@gmail.com

026 26

ICS ICS 13-08-2026 [SARAOGI SUPER SALESBIJAY MOHAN9015893668 ladvbmg2016@gm [04.04.2025
(COMM)/770/2 ((COMM)/770/20 IPVT LTD Vs LEELAGOSWAMI lail.com

026 26 IDEVI KUKREJA

ICS CS 14-08-2026 [NEW BHARAT IMPEXSanskar Aggarwal (7838837246 jsnblegal.litigation [17.07.2026

[THROUGH SPA|
IDEVENDER KUMAR Vs
ISUPER  MARCHE 37
TRADERS LLP and ors

(COMM)/778/2|(COMM)/778/20 9999239545  |@gmail.com
026 26

ICS Cs 17-08-2026 ABHAY SHARMA Vs
(COMM)/779/2 (COMM)/779/20 IHARJINDER SINGH
026 26
ICS 17-08-2026 [CMYK PRINTECH]|
(COMM)/782/2|(COMM)/782/20 ILIMITED Vs  M/§
026 26 ICOMET ADVERTISING
IAND ANR
19-08-2026 M/S R.S. TRADING

ICOMPANY Vs M/S VoD
INDUSTRIES PVT LTD
IAND ORS

ICS CS
(COMM)/786/2((COMM)/786/20
026 26

ICS CS
(COMM)/791/2 |(COMM)/791/20
026 26

India V|
Shivalayal
(Construction Limited

20-08-2026 M/s Vachaspati
IM/s




COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
NO. REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
ION NUMBER COURT FEES

ICS Cs 20-08-2026 [SKINFINITY DERMA
(COMM)/794/2 (COMM)/794/20 IPRIVATE LIMITED Vs
026 26 ISAKSHI BABRA
ICS CS 22-08-2026 [Vectus Polymers Pvt Lid|
(COMM)/799/2|(COMM)/799/20 [Vs BALAJI INDUSTRIES
026 26 IAND ANR
ICS ICS 24-08-2026 [SATISH KUMAR Vs
(COMM)/806/2((COMM)/806/20 INARENDRA SINGH|
026 26 ISHEKHAWAT
ICS ICS 25-08-2026 M/s ZENTECH
(COMM)/810/2|(COMM)/810/20 IAUTOMATION ~ AND
026 26 IANOTHER Vs M/s S.K|
I[ENGINEERS WORKS
IAND ANOTHER
ICS CS 29-08-2026 [HDFC BANK LTD V:
(COMM)/818/2(COMM)/818/20 UASMEET KAUR
026 26
ICS CS 29-08-2026 [HDFC BANK LTD Vs
(COMM)/819/2 (COMM)/819/20 ISUNIL KUMAR|
026 26 ISHARMA
ICS CS 29-08-2026 [HDFC BANK LTD Vs
(COMM)/820/2/(COMM)/820/20 ISURENDER KUMAR|
026 26 ISHARMA AND ANR
ICS CS 29-08-2026 BANK OF BARODA Vs
(COMM)/828/2/(COMM)/828/20 lOm Prakash Pachori
026 26
ICS CS 31-08-2026 ADITYA JAIN Vs M/s|
(COMM)/829/2((COMM)/829/20 INSN QUMAX  AND|
026 26 IOTHERS
ICS CS 31-08-2026 [VIPIN BHATIA Vs
(COMM)/830/2((COMM)/830/20 [Freemans Measures Pvt|
026 26 ILtd And Others
19 ‘ACANT COURT /SH.WEST ko3 ICS (COMM) 714/2026 (01-08-2026 IAKASH BHATIA 9643101207 lasrlegalallianceg@ [30-07-2026
IPRASHANT KUMAR,| [Extn Block lgmail.com
IDISTRICT JUDGE
COMMERCIAL COURT)
ICS (COMM) 715/2026 01-08-2026 HIMANSHU 18851394488 130-07-2026
IDETWAL
ICS (COMM) 736/2026 l07-08-2026 Vintage Credit & Leasing(Gaurav Malhotra lasrlegalallianceg@ |01-08-2026
[Vs. Birendra Kumar singh| lgmail.com
ICS (COMM) 773/2026 07-08-2026 Hariom  Aggarwal ~Vs/Mamta Sarna 8851236921 lams21@gmail.com(31-07-2026
[Dharamraj Contracts
India
20 [SH. ANIL KUMARNEW DELHI [t ICS (COMM.) |551/2026 03-08-2026 [VIPIN KUMAR9811486586,  [advvipinksingh@g 01.08.2026
ISODIA, DISTRICT] ISINGH 0811611653 Imail.com
UDGE (COMMERCIAL
OURT)-01/SH.
ULASTYA
'ARAMCHALA,
reToTOT oo
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ICS (COMM.) [552/2026 03-08-2026 LOKENDER 87505-09178  [progressivelawoffi [01.08.2026
ISINGH RATHORE| e.plo@gmail.com
n IOMP (COMM.) [156/2026 04-08-2026 IADITYA LAROIYA| office.suvigyalegal |03.08.2026
IAND MRINAL| (@gmail.com
BHARAT RAM
L ICS (COMM.)/ |553/2026 04-08-2026 ISARVESH 9811111210, sarveshbisaria@ya [03.08.2026
IBISARIA AND[9911205262 lhoo.com
IASSOCIATES
L ICS (COMM.) |554/2026 04-08-2026 IA.K. ROUT, ALOK9999132159 lakroutadvocate@g|03.08.2026
[ROUT imail.com
L ICS (COMM.) |555/2026 04-08-2026 ISHALINI 9899408618  [shaliniupadhyay.a |03.08.2026
[UPADHYAY [dvocate@gmail.co
m
il ICS (COMM.) |557/2026 l05-08-2026 JITENDRA GARG9810197621 jitendragargadv@g|04.08.2026
I[AND imail.com
IASSOCIATES
il [OMP (COMM.) [165/2026 06-08-2026 IKUSHAL KUMAR,7009793548  [Rishabh.eruditeleg|05.08.2026
HARSH AHUJA) l@gmail.com
RISHABH
ISAXENA,
ISUYANSH GAUR,
IAKASHDEEP
1IDTA _ADDITVA
il ICS (COMM.)/ [562/2026 06-08-2026 [UDIT MISHRA9810513377 ladvuditmishra@ya|os.08.2026
IAND lhoo.com
IASSOCIATES
i ICS (COMM.) [563/2026 06-08-2026 IDHEERJA GUPTA 9811412191 [Dheerajgupta1982 [05.08.2026
(@gmail.com
L IOMP (Di192/2026 l07-08-2026 ISHIKHA GUPTA (9999443512,  [shikhagupta@advs|03.08.2026
(COMM.) 9990332052 egal.in
L IOMP (Di193/2026 l07-08-2026 ISHIKHA GUPTA (9999443512, [shikhagupta@advs|03.08.2026
(COMM.) 9990332052 [legal.in
L IOMP (Dj194/2026 07-08-2026 ISHIKHA GUPTA (9999443512, [shikhagupta@advs|03.08.2026
(COMM.) 9990332052 egal.in
N IOMP (Dj195/2026 07-08-2026 ISHIKHA GUPTA (9999443512, [shikhagupta@advs|03.08.2026
(COMM.) 9990332052 egal.in
n ICS (COMM.) [564/2026 07-08-2026 DEEPA GAUTAM[9312292558 dvocate.deepa.gu [06.08.2026
IAND CO. [pta@gmail.com
N ICS (COMM.) [565/2026 07-08-2026 IBHARATT 7827706251 ishankardaslegal@ [06.08.2026
[FROVERR  AND| lgmail.com
IMAHIMA
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IOMP (COMM.) 169/2026 08.08.2026 RITES LTD VS M/SGS CHATURVEDI9811092221 lgsc_dlf@yahoo.co.[04.08.2026
ICONVEYOR & fin
IROP[EWAY PVT LTD
L [CS (COMM. I571/2026 10-08-2026 RAJEEVE 9810028877,  [lawyersince@redif [17.07.2026
IAGARWAL AND(9313949058 ffmail.com
[VIVEK MUNSHI
N ICS (COMM. 572/2026 11.08.2026 [SUPRABHA MITRA V/SUK SINGHAL,011-44015959, [legal@sigmalegal.i{17.06.2026
TQRAR AHMED IARCHIT 147015989, +91n
ISINGHAL 9599043045
L ICS (COMM.) |576/2026 12-08-2026 ISURT ANDp11-43434600/ |Litigation@Surico.[23.07.2026
ICOMPANY, LAW9971357074 n
[FIRM
L ICS (COMM.) |577/2026 12-08-2026 ISURT AND{011-43434600/ [Litigation@Surico.[14.07.2026
ICOMPANY, LAW9971357074 n
[FIRM
il ICS (COMM.) |578/2026 12-08-2026 ISURT AND{011-43434600/ [Litigation@Surico.[14.07.2026
ICOMPANY, LAW[/9971357074 n
[FIRM
il ICS (COMM.) |579/2026 12-08-2026 IAKX. ROUT AND9999132159, |akroutadvocate@g|03.08.2026
IASSOCIATES 9015565892 [mail.com
il [Ex.COMM -120/2026 17-08-2026 IARV CHAMBERS9971680687, |support@arvlawch[16.07.2026
lJAward by Arb,| IOF LAW 011-41759900 jambers.com
IComm.
i ICS (COMM.)  [584/2026 17-08-2026 ISUCHITA DIXIT (8896932838 fagnihotrisuchita@ [05.08.2026
lgmail.com
i ICS (COMM.)  [585/2026 17-08-2026 ISUCHITA DIXIT (8896932838  |agnihotrisuchita@ |05.08.2026
lgmail.com
L IOMP (COMM. [184/2026 18.08.2026 [SUNIL WALIA VSBHARAT 9810155032 bharatbhatia25@y [12.08.2026
IPRAKASH CHANDBHUSHAN BHAIA| lahoo.com
IGOYAL HUF)
il ICS (COMM. 594/2026 19-08-2026 IANUJ HANDA,9873306067 |mail@handaandco(18.08.2026
ISANYA HANDA, pany.in
ISHUBHAM
IPANDEY AND|
IAYUSH
[VISHWAKARAMA|
L [CS (COMM. 595/2026 19-08-2026 HARISH MALIK [7838855710 imalik.harisho1@g [18.08.2026
Imail.com
N ICS (COMM. 596/2026 19-08-2026 UK SINGHAL,011-47015959, [legal@sigmalegal.i|18.08.2026
IARCHIT 147015989, 91-n
ISINGHAL 9599043045
L ICS (COMM. 599/2026 20-08-2026 IMS S SOOD ANDj9811786067 imsssoodadvocate (19.08.2026
IASSOCIATES (@gmail.com
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IOMP (Di205/2026 21.08.2026 M/S FLEXIFLOWSAMAGRA LAW 9654611805 radhalakshmi@sa [20.08.2026
(COMM.) [PLOYMERS LLP V/S imagralaw.com
(CHARAT SANCHAR|
INIGAM LTD. AND ANR.

N ICS (COMM.)  (611/2026 22-08-2026 WITENDER 9810511644 dvjiten@yahoo.co|12.08.2026
IKUMAR GARG fm
It ICS (COMM.) |612/2026 [22-08-2026 HARISH MALIK [7838855710 imalik.harisho1@g [12.08.2026

n IOMP  (MISC.)72/2026 24-08-2026 IKARRTIK 9811027856 tarunsharmalawoff22.08.2026
(COMM.) ISHARMA lice@yahoo.co.in
L IOMP (D]206/2026 24-08-2026 ISHIREEN F|9599715315 dvocateshireenkh [22.08.2026
(COMM. IKHAN, MS, lan@gmail.com
ISUSHMA DAS
il ICS (COMM. 624/2026 25.08.2026 [VELVET LOFT PVT/ALOK KUMAR9990650484 dvkumaraloko81 [13.08.2026
ILTD. V/S CHELVIESAND SWETA| lo@gmail.com

I[HOSPITALITY PVT. LTD KADYAN

il ICS (COMM) 627/2026 29.08.2026 [LOGISNEXT INDIAAMARENDRA 9599801188  [globalvisionlawoffi|04.08.2026
PRIVATE LIMITED KUMAR DUBEY lce@gmial.com
il IOMP(MISC.)  (77/2026 120.08.2026 [TATA CAPITALNACHIKETA 19999748620  [NACHIKETASURI[21.08.2026
(COMM) LIMITED VSVIJAY SURI |ADVOCATE@GM
IBLACKBERRY |AIL.COM
IOVERSEAS PVT LTD
il Misc DJ 1291/2026 120.08.2026 [FARMART SERVICESSONDHI&PARTN 19999925860 [DEEPANKUR@S [21.08.2026
PVT VS SIDDHINAYAKEERS NDHIPARTNER
[FLOUR S.COM
L IOMP(MISC)CO [78/2026 [29.08.2026 JAIDEEP SINGH VSMOHINDER 9868809596  Pusremedium6@g [21.08.2026
MM iGOVT OF NCT OFKUMAR MADAN imail.com
IDELHI AND ORS
L Misc DJ 1293/2026 29.08.2026 [URBAN SHORESAURABH 9810901009 ILITIGATION@SA [21.08.2026
[WHOLESALE INDIAGANGWAR [NKHLA.IN
IPVT LTD VS METR09810901009
BRANDS LIMITED
s Misc DJ 1292/2026 29.08.2026 SUNDEEP PRESS VSK L RAJORA 8595453305/85 [ADV.RAJORA123 [21.08.2026
[UNITECH ENGINEERS| 05852075 |@GMAIL.COM
INC
L [OMP(MISC)CO (79/2026 29.08.2026 [TATA CAPITAL LTD VSNACHIKETA 9999748620  [NACHIKETASURI|21.08.2026
MM [PRIME BIZWORLD PVTVIJAY SURI |l ADVOCATE@GM
ILTD AND ORS JAIL.COM
N IOMP (D212/2026 31-08-2026 VARUN BEDI8285672608 dvocatevarunbedi29.08.2026
(COMM.) IAND (@gmail.com
IASSOCIATES
L [OMP (D213/2026 131-08-2026 [VARUN BEDIB285672608  [advocatevarunbedi29.08.2026
(COMM. IAND (@gmail.com

IASSOCIATES
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IOMP (D214/2026 31-08-2026 [VARUN BEDI8285672608  |advocatevarunbedi29.08.2026
(COMM.) IAND (@gmail.com
IASSOCIATES
N IOMP (D215/2026 31-08-2026 IMANISH 9873645048  [ragavlawefile@gm (07.04.2026
(COMM.) [RAGHAV lail.com,
Imanishragav@gm
lail.com
N ICS (COMM.) [628/2026 31-08-2026 ISUCHITA DIXIT (8896932838 [agnihotrisuchita@ [29.05.2026
lgmail.com
N ICS (COMM.)  [629/2026 31-08-2026 ISUCHITA DIXIT (8896932838 [agnihotrisuchita@ [25.08.2026
lgmail.com
o1 [SH. ASHUTOSH|NEW DELHI f25 ICS (COMM) 550/2026 101-08-2026 [MOSAIC MEDIApuneet bajaj(P), 9811700978 127.07.2026
[KUMAR, DISTRICT] IVENTURES P LTD Vs bajaj.bajaji28@gm|
DUDGE, COMMERCIAL [XPONENTS VENTURES fail.com
ICOURT/SH. SANJAY| P LTD
[KHANAGWAL
IDISTRICT JUDGE
COMMERCIAL COURT) 25 ICS (COMM) 548/2026 101-08-2026 [CRYSTAL CROPSunill Kumar(P), 9818256885 officeofsunilkumar(18.07.2026
IPROTECTION LTD Vs ladv@gmail.com
[Basudev Adak
25 ICS (COMM) 549/2026 01-08-2026 MADHAV COTEX PVTNeeraj Kumar(P), 8851677496 128.07.2026
LTD THROUGH ITS AR|
ISH VIKAS KUMAR JAIN|
[Vs DEEPAK AGARWAL
[PROPRIETOR OF MS
INISHKARSH FOAM
lunren
25 ICS (COMM) 561/2026 106-08-2026 [Metaltech Motor Bodies PANANT RAO(P), (8750173445 inot provided 130.07.2026
Itd Vs M/S ROLEX|
ROLL FORMING|
IMACHINERY
25 ICS (COMM) 569/2026 l07-08-2026 [UNION BANK OF INDIAManoj Kumar9811085046 01.08.2026
[Vs R NARAYANAN Mishra(P), lgupta26a@yahoo.c|
jo.in
25 ICS (COMM) 570/2026 (08-08-2026 /ARUN KUMARAmit Kumar(P), (9958893510 01.07.2026
[TANWAR Vi
IJASVINDER KAUR
25 ICS (COMM) 573/2026 11-08-2026 [HT MEDIA LTD Vspuneet bajaj(P), (0811700978 131.07.2026
IBLUE BIRD| [bajaj.bajaji28@gm|
IADVERTISING PVT LTD lail.com
25 ICS (COMM) 575/2026 12-08-2026 SUPRABHA MITRA VSARCHIT 9599043047  [legal@sigmalegal.i|20.07.2026
IDN SONS AND ORS ISINGHAL(P),
25 [CS (COMM)  |586/2026 17-08-2026 |STATE BANK OF INDIASuchita Dixit(P), 8896932838  [not provided 03.08.2026
[Vs VJACOB
25 [CS (COMM)  |587/2026 17-08-2026 [Valvoline CumminsSahil Sharma(P), (8860030068 [wlawlegal @gmail.c01.08.2026
[Private Ltd Vs lom
IGURUSAMY JEGADEEP|
[PROPRIETOR OF M/S
ISRI SAI MOTORS
25 [CS (COMM) 589/2026 18-08-2026 WOODWISE INDIA PVT[SURYAVRAT 9716752820 107.08.2026
LTD Vs GREENLAMDUBEY(P),
INDUSTRIES LIMITED
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25 ICS (COMM) 598/2026 19-08-2026 [New Delhi  TelevisionAngad

[Limited Vs LakahfayDugal(P),

Singh9810129320 104.08.2026

[Enterprises Private|
ILimited

25 ICS (COMM) 597/2026 19-08-2026 [KIRAN MEHRA  VSANUJ HANDA(P), not provided  |mail@handaandco|08.08.2026
[VINOD SALUJA [mpany.in

25 ICS (COMM) 600/2026 20-08-2026 [Petroleum Parts SupplyPradeep  Kumar9953133627 not provided 10.08.2026

[Pte  Ltd Through itsJha(P),
Directors Through its
ISPA Holder Vs Jagso
International Limited|
[Through its Directors

25 ICS (COMM) 601/2026 20-08-2026 [UNION BANK OF INDIASweety Sood(P), 9811786067 11.08.2026
[Vs M/s RACHI FASHION|
IAND ORS

25 ICS (COMM) 604/2026 21-08-2026 [INDIAN BANK VSMARIMUTHU 9555966566 ladvpmarimuthu@ [11.08.2026
IASHOK (PROPP(P), lgmail.com
BHAGWATI

I[ENTERPRISES)

25 ICS (COMM) 605/2026 21-08-2026 [INDIAN BANK VSMARIMUTHU 9555966566 ladvpmarimuthu@ (06.08.2026
IPRATHAM IMPEXP(P), lgmail.com
(PROP RAJNI SAINI)

25 ICS (COMM) 606/2026 21-08-2026 [CANARA  BANK  VsEkant Luthra(P), [8376841313 lekant23@gmail.co |09.08.2026
ISAHIL ANAND PROP| fm
[M/S KANASHI GLOBAL

25 ICS (COMM) 607/2026 21-08-2026 [CANARA  BANK  VsEkant Luthra(P), [8376841313 11.08.2026
JYOTI SANSI  PROP|
ISANSI GROCERY AND|
[FOODS

25 ICS (COMM) 608/2026 21-08-2026 [Hippostores TechnologylHarish Malik(P), (7838855710 11.08.2026
Private  Limited Vg
[UMESH KUMAR|
THAKUR (PROPRIETOR|
ISHRI LAXMI|
[ENTERPRISES)

25 ICS (COMM) 609/2026 21-08-2026 M/S C G LOGISTICS PVT| 9810308483 12.08.2026
LTD Vs SIA
ISMARTLYNX AIRLINES

25 ICS (COMM) 610/2026 22-08-2026 M/S CMG WORLDWIDEJITENDER 9810511644 12.08.2026
[Vs SANTOSH KUMARKUMAR GARG
ISINGH IADV(P),

25 ICS (COMM) 618/2026 24-08-2026 RVDK LabourhomeKESHAV 19999626126 10.08.2026
[Private Limited VSKUMAR(P), [keshav.advi@gmai
|Arabtec Projects Indi: .com

IPrivate Limited

25 ICS (COMM) 617/2026 24-08-2026 [Param Shubham VanijyaRANJIT 9810659593 31.07.2026
ILtd Vs NITIN KAUSHIK [KHATRI(P),

25 ICS (COMM) 616/2026 24-08-2026 [HEWEPRO CAPITALShailen Bhatia(P), (9818558690 31.07.2026
[PRIVATE LIMITED AND|
IANR Vs PMS AIf
IMARKET AND ANR

25 [CS (COMM) 623/2026 125-08-2026 [PUNJAB NATIONAL|Indra Narain(P), (9311824970 ot provided 14.08.2026
IBANK Vs MALTI|
ISHARMA
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25 ICS (COMM) 622/2026 25-08-2026 (GARUDA |Ajay Kumar(P), (7683058103 tanaychaube@gmal01.08.2026
ICONSTRUCTION  AND| fil.com
I[ENGINEERING LTD Vs
IRAJEEV PANDIT SOLE
PROPRIETOR CAPITAL
ISALES AND|
hiaproTme ANT
25 ICS (COMM) 621/2026 25-08-2026 [Hippostores Technology|Harish Malik(P), (7838855710 IMalik.harisho1@g [10.08.2026
[Private Limited Vs imail.com
[VINOD CHAUDHARY|
(PROPRIETOR M/S
[PURWANCHAL
[TRADERS)
25 ICS (COMM) 626/2026 29-08-2026 [Adeera Packaging PrivateDIPANSHU 9953569992  [Adv.dipanshu@gm|11.08.2026
ILimited Vs  BALJITICHUGH(P), fail.com
ISINGH SODHI (PROP|
OF MAX AD N PRINT|
[WORLD)
25 ICS (COMM) 625/2026 29-08-2026 [M/S SOM FRAGRANCESShailen Bhatia(P), 9818558690  [advocate.shailenbh(28.07.2026
IPVT LTD AND ORS Vg latia89@gmail.com|
IABHISHEK JAIN AND
IANR
22 [MS. DEEPALI SHARMA [NEW DELHI [0 ISUIT FORICS 01-08-2026 |AIS CONSUMER GLASSRajdeep Rao(P), (9300420093 [rajdeepsinghrao@ [17-04-2026
IDISTRICT JUDGE| [RECOVERY (COMM)/547/20 ISOLUTIONS LTD VS lgmail.com
COMMERCIAL 26 BHAARAT WIN|
ICOURT)-03 ISOLUTIONS AND ANR
20 ISUIT FOR(CS 01-08-2026 NEXT RADIO LTD VSpuneet bajaj(P), 9711166242 [INOT AVAILABLE [23-07-2026
RECOVERY  [(COMM)/546/20 IHERITAGE
26 INFRASPACE (INDIA)
LTD
216) ISUIT FOR(CS 01-08-2026 HT MEDIA LTD VSpuneet bajaj(P), 9711166242 INOT AVAILABLE [23-07-2026
IRECOVERY (COMM)/544/20 IMARIOX SOFTWARE
26 [PVT LTD
20 ISUIT FORICS 101-08-2026 [MOSAIC MEDIApuneet bajaj(P), (9711166242 INOT AVAILABLE [27-07-2026
IRECOVERY (COMM)/545/20 [VENTURES PVT LTD V§
26 IMETHODHUB
ISOFTWARE LTD
20 [OBJECTION  |OMP 03-08-2026 [UNION OF INDIA Vﬁradip Sharma(P), (9891793928 ladvocatepradeep8 [31-07-2026
U/S 34 OF(COMM)/155/20 IAMIT ENGINEERS I585@gmail.com
IARBITRATION [26
&
ICONCILIATIO
IN ACT
20 [OBJECTION (OMP 105-08-2026 |ORIENT CRAFT LTD VSSADRE ALAM(P), (9999392956 im.s.alam154@gma|01-08-2026
[U/S 34 OFCOMM)/160/20 INNOVISION LIMITED fil.com
IARBITRATION [26
&
ICONCILIATIO
INACT
20 IOBJECTION  |OMP 05-08-2026 ORIENT CRAFTISADRE ALAM(P), (90999392956  [m.s.alam154@gma|01-08-2026
[U/S 34 OF(COMM)/161/20 ILIMITED Vs il.com
IARBITRATION [26 INNOVISION LTD
&
ICONCILIATIO
INACT
20 IOBJECTION  |OMP 05-08-2026 [ORIENT CRAFTISADRE ALAM(P), (90999392956 Im.s.alam154 @gmal03-08-2026
[U/S 34 OF(COMM)/159/20 ILIMITED Vs il.com
IARBITRATION [26 INNOVISION LTD
&
ICONCILIATIO
INACT
20 BJECTION  (OMP 05-08-2026 ANUSHKA VASANTbhagwan jha(P), 9899184570  [advobsrathore@ya(03-08-2026
[U/S 34 OF(COMM)/158/20 [KHOT Vs HERO| 00.com
IARBITRATION [26 I[FINCORP LTD AND ANR|
&
ICONCILIATIO
INACT
20 ISUIT FOR(CS 06-08-2026 MS SPIRITED LABELSAKSHAY INOT [NOT AVAILABLE [06-03-2026
RECOVERY  ((COMM)/559/20 IPVT LTD VS GRANO69BHAMBRI(P),  |AVAILABLE
26 BEVERAGES PVT LTD
20 ISUIT FOR[ICS 06-08-2026 [PIPE AND SECTION PVTVikas Garg(P), 9911443138 [NOT AVAILABLE [28-05-2026
[RECOVERY (COMM)/560/20 ILTD VS SAMOOQ|
26 ENGINEERING INDIA|
[PVT LTD
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BJECTION (OMP 06-08-2026 VIREN TELECOM PVTKomal Kinger(P), [9560592068  |komalg8oo@gmai [03-08-2026
[U/S 34 OF(COMM)/166/20 ILTD AND ORS V§ .com
IARBITRATION [26 IMONEYWISE
18 [FINANCIAL PVT LTD
ICONCILIATIO
INACT
20 ISUIT FOR[ICS l07-08-2026 [UNION BANK OF INDIAManoj Kumar9811155838 [INOT AVAILABLE (08-06-2026
RECOVERY  ((COMM)/567/20 IVS REKHA RANT Mishra(P),
26
20 ISUIT FOR[ICS l07-08-2026 [UNION BANK OF INDIAManoj Kumar9811155838 [NOT AVAILABLE (08-06-2026
[RECOVERY (COMM)/566/20 [VS RAJINDER SHARMA Mishra(P),
26
20 [OBJECTION  |OMP 10-08-2026 [PNR MOTORS VSRohan Chawla(P), (9717123818 rohanchawla13@g [07-08-2026
U/S 34 OF(COMM)/175/20 IAXALTA COATING| Imail.com
JARBITRATION [26 ISYSTEM INDIA PVT LTD|
&
ICONCILIATIO
INACT
20 IOBJECTION  |OMP 11-08-2026 [CHANDRA MOHAN|Abhishek 9811074290 ladvicelaw2@gmail (07-08-2026
U/S 34 OF(COMM)/176/20 IKATHURIA AND ANRKumar(P), L.com
IARBITRATION [26 Vs MONEYWISE
& ISERVICES LIMITED
ICONCILIATIO
INACT
20 ISUIT FOR(CS 11-08-2026 [MS SOM FRAGRANCESShailen Bhatia(P), 9818558690 dvocate.shailenbh29-06-2026
[TRADEMARKS [(COMM)/574/20 IPVT LTD AND ORS VS| tia8g@gmail.com|
26 IMS AKSFA INDUSTRIES
PRIVATE LIMITED
20 ISUIT FOR(CS [12-08-2026 [DEUTSCHE BANK AGSURUCHI 9810255518 [NOT AVAILABLE [23-07-2026
RECOVERY  (COMM)/581/20 IVS MR GAJRAM SINGH [SURI(P),
26
20 ISUIT FOR(CS 12-08-2026 [SAHAJ DEEP SINGH|Anant Adityd9650681599 [NOT AVAILABLE (04-08-2026
[TRADEMARKS [(COMM)/580/20 ISANDHU VS JOHN DOE [Patro(P),
26 IASHOK KUMAR AND
IORS
20 JOBJECTION  |OMP 13-08-2026 [KRISHAN PAL SINGH|Abhay INOT INOT AVAILABLE |06-08-2026
U/S 34 OF(COMM)/179/20 VS JM  FINANCIALChitravanshi(P), |AVAILABLE
IARBITRATION [26 ISERVICES LTD
&
ICONCILIATIO
IN ACT
20 JOBJECTION  |OMP [13-08-2026 |ABEC EXHIBITIONSGOURAV INOT [INOT AVAILABLE |07-08-2026
[U/S 34 OF(COMM)/181/20 IAND CONFERENCESPRASAD(P), IAVAILABLE
IARBITRATION [26 [PVT LTD VS EASY TRIP|
8 PLANNERS LIMITED
ICONCILIATIO
INACT
20 IOBJECTION  |OMP 13-08-2026 MS VISHWA BHUMIRamesh Babu(P), 9136779744 framesh.babug744 |07-08-2026
[U/S 34 OF(COMM)/180/20 TECHNOLOIES Vs (@gmail.com
IARBITRATION [26 [VIZIANAGRAM MSW,|
18 PVT LTD
ICONCILIATIO
INACT
20 SUIT FORICS 17-08-2026 [HIPPOSTORES Harish Malik(P), (7838855710 [malik.harisho1@g [10-08-2026
IRECOVERY (COMM)/588/20 [TECHNOLOGY PVT LTD, imail.com
26 [VS ANURADHA
20 BJECTION  OMP 18-08-2026 ADARSH  BEHL  VSVARDDAN INOT INOT AVAILABLE (12-08-2026
[U/S 34 OF(COMM)/185/20 IMONEYWISE ISUMAN(P), IAVAILABLE
IARBITRATION [26 I[FINANCIAL SERVICES
8 IPVT LTD
ICONCILIATIO
INACT
20 BJECTION |OMP 18-08-2026 DEBASHISHA BRIJESH KUMARS8090804904 [BRIJESHCLC@G [07-08-2026
[U/S 34 OF(COMM)/186/20 ICHAOUDHARY VS RAMISINGH(P), [MAIL.COM
IARBITRATION [26 IANUGRAH NARAYAN
&
ICONCILIATIO
INACT
20 SUIT FORICS 19-08-2026 [UNION BANK OF INDIAManoj Kumarj9811155838 INOT AVAILABLE |08-06-2026
[RECOVERY (COMM)/590/20 [VS JAGDISH KUMAR  Mishra(P),
26
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ISUIT FOR(CS 19-08-2026 PALLAVI BAJAJ VSANUJ HANDA(P), 9873306067  [NOT AVAILABLE [28-07-2026
RECOVERY  |(COMM)/592/20 IVINOD SALUJA
26
20 ISUIT FOR(CS 19-08-2026 [LACOSTE SAS VSShravan Bansal(P),90810017859 lskbansalipr@gmai |07-08-2026
TRADEMARKS [(COMM)/591/20 |JASHOK KUMAR .com
26
20 ISUIT FOR(CS 19-08-2026 MS MEXSShailen Bhatia(P), 90818558690  [advocate.shailenbh|12-08-2026
[TRADEMARKS [(COMM)/593/20 ISWITCHGEARS PVT| latia89@gmail.com|
26 LTD VS RAMAN PREET|
IKAUR AND ANR
20 ISUIT FOR(CS 21-08-2026 MEDIKART ISHRIHAR 9548888420  [advocate.shrihar@ [08-08-2026
[TRADEMARKS [(COMM)/603/20 [HEALTHCARE [TRIPATHI(P), lgmail.com
26 ISYSTEMS PRIVATE|
LIMITED VS ROHIT|
IMEDICAL SYSTEMS|
[PRIVATE LIMITED
20 ISUIT FOR[ICS 21-08-2026 [INDIAN BANK  VSMARIMUTHU 9555966566 ladvpmarimuthu@ 06-08-2026
[RECOVERY (COMM)/602/20 IGAURAV SAINI [P(P), lgmail.com
26
20 ISUIT FOR[ICS 22-08-2026 [INSECTICIDE ~ (INDIA)BINAY SHAKERNOT [NOT AVAILABLE [17-04-2026
IRECOVERY (COMM)/613/20 ILTD VS RAJ KUMAR [TIWARI(P), IAVAILABLE
26
216) IOBJECTION  |OMP 22-08-2026 [UNION OF INDIA VS MYyoti Advocate(P), 9716978896 IDEEP_KISHORES8/19-08-2026
U/S 34 OF(COMM)/187/20 B RUBBER PVT LTD 9@YAHOO.CO.IN
IARBITRATION [26
&
ICONCILIATIO
INACT
20 ISUIT FORICS 22-08-2026 [STATE BANK OF INDIAAMIT SINGH(P), 891149413 ladv.choudharyami|o4-08-2026
IRECOVERY (COMM)/614/20 [VS SURAJ SINGH t@gmail.com
26
20 ISUIT FOR(CS 22-08-2026 [STATE BANK OF INDIAAMIT SINGH(P), [891149413 ladv.choudharyami|o4-08-2026
IRECOVERY (COMM)/615/20 [VS DALBEER SO SUBE t@gmail.com
26
20 [OBJECTION (OMP 124-08-2026 [RAJESH KUMARJATIN 19953283177 [NOT AVAILABLE [21-08-2026
[U/S 34 OFCOMM)/189/20 ISHARMA VS KOTAKRAHEJA(P),
IARBITRATION [26 IMAHINDRA PRIME LTD
&
ICONCILIATIO
INACT
20 ISUIT FOR[ICS [24-08-2026 [ANI MEDIA PVT LTD VSSidhant Kumar(P),/0873047772 isidhant@sidhantk {19-08-2026
[TRADEMARKS [(COMM)/620/20 [HINDUSTANT [umar.net
26 IREPORTER (YOUTUBE
(CHANNEL ) AND ANR
20 ISUIT FOR[ICS 24-08-2026 [HIPPOSTORES Harish Malik(P), [7838855710 imalik.harisho1@g [18-08-2026
IRECOVERY (COMM)/619/20 [TECHNOLOGY PVT LTD, imail.com
26 [VS PRIYAWARAT GARG
20 BJECTION |OMP 25-08-2026 |JAUHARI PRINTERSPiyush Sharma(P), 9560914949 Ipiyushsharma393322-08-2026
[U/S 34 OFCOMM)/191/20 [PVT LTD AND ORS VS (@gmail.com
IARBITRATION [26 ISIEMENS  FINANCIAL
8 ISERVICES PVT LTD
ICONCILIATIO
INACT
RO SUIT FORCCS 31-08-2026 |[STATE BANK OF INDIASuchita Dixit(P), (8896932838 gnihotrisuchita@ [20-08-2026
[RECOVERY (COMM)/632/20 [VS GANESH M lgmail.com
26
20 [OBJECTION  |OMP 31-08-2026 MONOJ KUMAR VSRavi Kumar(P), (9891164680 chaudharyravikum25-08-2026
[U/S 34 OF(COMM)/194/20 IDFC  FIRST BANK lar304@gmail.com
IARBITRATION [26 LIMITED
&
ICONCILIATIO
INACT
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ISUIT FOR(CS 31-08-2026 [SHYAM SPECTRA PVTSurendra 19990416778 [Surendramali88 @ [10-08-2026
IRECOVERY (COMM)/630/20 ILTD VS STAYABODEKumar(P), lgmail.com
26 [VENTURES PVT LTD
IAND ORS
23 |SH. NARESH KUMARSOUTH 2, New CourtCommercial CS 146238 [Trustshield PayINANDKISHORE( (9582869064  [Not on record 31.07.2026
IMALHOTRA, DISTRICT] [Block-1 ICivil Suit (COMM)/439/20 ftechnology Pvt Ltd VsP),
PUDGE(COMMERCIAL 26 Prachi Telecom
ICOURT)
12, New CourtCommercial ICS 146240 MINDLOOM IPARDEEP 9953235339 nitin@lexlabs.xyz [29.07.2026
[Block-I ICivil Suit (COMM)/445/20 (CREATIONS LLP VsKUMAR
26 IGLAMANAND IMANDAL(P),
I[ENTERTAINMENT PVT|
ILTD
12, New CourtCommercial ICS 146240 Ms Same Air SystemsAMIT 9990175338 lamitm8573@gmai [17.07.2026
[Block-1 [Civil Suit (COMM)/444/20 [Through Its Partner VSMISHRA(P), .com
26 IMs Shivay Projects
Shivay Projects Solution|
Pvt Ltd Through Its
[Partner Director
12, New CourtCommercial ICS 46240 IOHN lamarendra kumar/9599801188 lglobalvisionlawoffi|Not filed
IBlock-1 [Civil Suit (COMM)/446/20 INFRASTRUCTURE [dubey(P), ce@gmail.com
26 [PRIVATE LIMITED V:
[TULSIANI
ICONSTRUCTIONS AND|
IDEVELOPERS PRIVATE
L arrn,
12, New CourtiCommercial CS 46244 [RESSEAUX TECH PVTAasheesh [Not on record  [kgconsorsllp@gmal06.08.2026
[Block-I ICivil Suit (COMM)/450/20 ILTD Vs TIMEZ CAREGupta(P), il.com
26 ISERVICES PVT LTD ORS|
12, New CourtiCommercial ICS 146245 [Ms Ajay Paints HardwareDharamdev 7428280795 jouharadeeb228@ [13.01.2026
[Block-I ICivil Suit (COMM)/451/20 IStore Vs Ms Nav Metals [Singh(P), lgmail.com
26
12, New CourtiCommercial CS 146246 IMs Digilab Bio AnalyticalAnupam 9891629964  fanupamadvsc@gm|05.08.2026
[Block-I (Civil Suit (COMM)/455/20 Instruments Pvt Ltd VsDwivedi(P), lail.com
26 IMs Medinza Biotech
2, New CourtCommercial CS 146248 ISTATE BANK OF INDIANavruti ojha(P), (8376043196 mavrutityagi2gmail|06.08.2026
Block-I ICivil Suit (COMM)/457/20 Vs Ganesh Pandurang| lcom
26 (Gandarde
12, New CourtCommercial CS 146252 Sagar Ratna RestaurantsAMAN 18233119499 ashisth.lex@gmai[14.08.2026
[Block-1 [Civil Suit (COMM)/462/20 [Private Limited VSVASISTH(P), .com
26 IAGARWAL HOTEL AND
RESTAURANTS
12, New CourtiCommercial CS 146253 [VIRENDER KUMAR VsPea Pankaj(P), 9810024127 Ipankaj24127@yah [13.02.2026
IBlock-1 ICivil Suit (COMM)/470/20 ISHANTI DEVELOPERS 0.com
26
12, New CourtiCommercial Cs 146253 Principle Security andDR 9810180465  [drbkdash@gmail.c[11.08.2026
[Block-I (Civil Suit ((COMM)/469/20 |Allied Services Ltd VSKUMAR DASH(P), m
26 [Dynamic Aura LLP
12, New CourtCommercial  |CS 46255 Rohde and Schwarz IndiajAwanish 987333448 lawanish@nakslaw./08.05.2026
[Block-1 [Civil Suit (COMM)/474/20 [Private Limited VsSrivastava(P), om
26 Mobile Hospitall
IDesigners and Developer:
India Private Limited
12, New CourtiCommercial CS 46255 [Veerji Restaurant PrivateBindra Rana(P), (9818202368 [litigation@ssrana. [13.07.2026
[Block-1 ICivil Suit (COMM)/473/20 [Limited Vs Mr Chirag om
26
2, New CourtCommercial CS 146258 M S OFB Tech Ltd Vs M SSameer 9953328394 ontact@innovatu [21.08.2026
[Block-1 [Civil Suit (COMM)/478/20 ISUPERIOR [Abhyankar(P), Islaw.in
26 I[ENTERPRISES
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ISOUTH 16, New CourtfCommercial CS (COMM)18.08.2026 APPY PIE LLP V. 9958031223 IRAJAADVOCATE1[13.08.2026
SHUKLA BHARDWAJ, Block-T l465/2026 IMONGO DB INC 085@GMAIL.CO
ISTRICT M
UDGE(COMMERCIAL
'OURT)
6, New CourtiCommercial CS (COMM)[19.08.2026 |AYUDHI LAL MANDAINISHANT GAUR 0893762825 |GKLAWFIRM37@ [18.08.2026
[Block-I l471/2026 [VS SELATO HOMES & IGMAIL.COM
IORS
H. SAURABH]| INIL
ULSHRESHTHA,
ISTRICT JUDGE,|
‘OMMERCIAL COURT
25 [SHI. BALWANT RAISOUTH 7, New CourtCommercial  |CS [04-08-2026]devki devi foundartion V§SIMRAN MALIK [9810117154 lsanjeev.saraswat@ 46238
 ANSAL, DISTRICT] [Block-I (COMM)/441/20 QAMRUN NISA lquestlegalpartners,|
PDUDGE, COMMERCIAL 26 fcom
ICOURT/ SH. SANDEEP|
[YADAV
17, New CourtiCommercial CS 14-08-2026 Delta Lights Vs RaviJASMINE 9910632676  [NOT PROVIDED 46210
Block-I (COMM)/458/20 Mishra IDETWANI
26
17, New CourtiCommercial CS 17-08-2026 |STATE BANK OF INDIARRANI 8010110831 rbhardwajassociat [46220
[Block-I (COMM)/459/20 Vs USHA DEVI W/OBHARDWAJ les@gmail.com
26 ILATE RAKESH KUMAR|
LEGAL
IREPRESENTATIVE OF
LATE RAKESH KUMAR
17, New CourtiCommercial CS 17-08-2026 |STATE BANK OF INDIARRANI 8010110831 [rbhardwajassociat 46220
[Block-I (COMM)/460/20 [Vs SANTRA BHARDWAJ les@gmail.com
26
17, New CourtiCommercial CS 18-08-2026 |GS1 INDIA VsAditya Gupta 9958158982 office@ira.law;46246
[Block-I (COMM)/463/20 ISubdivisions Media Inc| laditya@ira.law
26 land Ors (TM)
17, New CourtiCommercial CS 18-08-2026 M/S. ANNIKAAMAN SHARMA (8745810324 loffice@delhiawchal46205
Block-I (COMM)/464/20 INFRABUILDCON LLP| imbers.in
26 Vs M/S. VIVAAN|
ICONTECH INDIA PVT|
ILTD. AND ANR.
17, New CourtCommercial CS 22-08-2026 RAHUL ~ GUPTA  VsAkash Kumar 7827488988  [rishanaggarwalaadl46238
IBlock-1 (COMM)/476/20 LANCER FOOD| ocate@gmail.com
26 [PRODUCTS
17, New CourtiCommercial CS 25-08-2026 [SAVALIYA [Prabhu Tandon (87509 05558  [litigation@ashwat 46255
IBlock-1 (COMM)/481/20 IRAMESHBHAI hhlegal.com
26 IPOPATBHAI TRADING
IAS VISBY INDIA AND
IANR. Vs ASHOK KUMAR|
|IAND ORS.
17, New CourtiCommercial Cs 31-08-2026 PRADEEP KANODIA VSTANISHA VERMA 9810283700  [NOT PROVIDED (46246
[Block-I (COMM)/487/20 [Truepalate Cafe P Ltd
26
17, New CourtiCommercial Cs 31-08-2026 VIDUR KANODIA VSTANISHA VERMA 9810283700  [NOT PROVIDED [46246
[Block-1 (COMM)/488/20 [Truepalate Cafe P Ltd
26
26 |SH. SUDESH KUMAR,SOUTH 29, New CourtiCommercial CS 146238 IADITYA GUPTA Vs M/SAKBAR TAJ(P), (8419073305 dvocatepraveen@[18.11.2025 (02|
IDISTRICT [Block-1I (COMM)/442/20 IMEME CHAT PVT LTD lgmail.com icourt fees) and
PUDGE(COMMERCIAL 26 IAND ORS 13.05.2025 (01
ICOURT) lcourt fees)
29, New CourtiCommercial CS 146241 WK OIL INDUSTRIES VsShravan Bansal(P),9910888645 unitedmark@unitej04.08.2026
[Block-1T (COMM)/447/20 [VASU AGRO TECH AND dandunited.com
26 IORS
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29, New CourtiCommercial ICS (CANARA BANK Vs M/SRIYA SETH(P), (9015580017 ladv.riyaseth@gma [31.07.2026
Block-IT (COMM)/448/20 IONLY PET FOODS SHOP| il.com

26
29, New CourtiCommercial IARB 146242 IM/S GAMUT BUILDCONCHANDRA 9811941941 ladvoshekhar@gma(13.07.2026
Block-IT IA(COMM)/3/202| PVT LTD Vs M/SSHEKHAR il.com

6 IMAHIMA PRODUCTION|

ILTD

29, New CourtiCommercial CS 146246 (CANARA  BANK  VsAnand vijay(P), (90873413937 ladvrenuanand@g [08.08.2026
[Block-1I (COMM)/452/20 IMADHUBALA imail.com

26

29, New CourtfCommercial CS 146246 IM/S  WESOURCE VSVISHAL 8447789392  [ranjanvishal @gma [27.07.2026
Block-1I (COMM)/453/20 IMOHAN BAHADURRANJAN(P), il.com
26 ISAXENA AND ANR
29, New CourtCommercial ICS 146253 IAMIT SAXENA  VSVIKRAM SINGH[7982832079, [Advvikramoi@gm [11.08.2026
Block-1I (COMM)/468/20 IKOTAK ~ MAHINDRANAYAL(P), 8800708830  fail.com
26 BANK
29, New CourtCommercial ICS 146256 IM/S SRIYUG PRINTMAYANK 9599766668  [info.mglawchambe|19.08.2026 an
[Block-11 (COMM)/477/20 IPRODUCTION VsGOEL(P), rs@gmail.com 120.08.2026
26 [AMBUJ HOTEL AND|
REAL ESTATE PRIVATE|
ILIMITED
29, New CourtiCommercial ICS 146259 [VEERJI RESTAURANTBindra Rana(P), (9818202368 [litigation@ssrana. 13.07.2026
[Block-11 (COMM)/482/20 PRIVATE LIMITED Vs| fcom
26 ISHALU (PROP OF
ISWARNA
[ENTERPRISESoO
29, New CourtiCommercial ICS 146259 IAARK [Prashant 9991119392 [passandassociates [29.07.2026
[Block-11 (COMM)/485/20 PHARMACEUTICALS VsBhargava(P), (@gmail.com
26 IAKHILESH TRIPATHI
29, New CourtiCommercial CS 146259 IANKUR AGGARWAILManan Batra(P), (9999133644 ipinnaclelawofficial|09.03.2021
Block-I1 (COMM)/486/20 IAND ANR Vs M/S (@gmail.com
26 ISHELTER CARE (INDIA)|
PVT LTD

27 [VACANT/SH. LOKESHSOUTH INIL
[KUMAR SHARMA,|
IDISTRICT
PUDGE(COMMERCIAL
ICOURT)

28 |MS RAVINDER BEDI,SOUTH-EAST 18 BLOCK 1 ICS CS 03-08-2026 M/s  IFCI VENTURﬁgheepaliPatial(P), 9717387978 ladvsheepali@gmai|24.07.2026
IDISTRICT (COMM)/654/2|(COMM)/654/20 ICAPITAL FUNDS LTD Vs .com
PUDGE(COMMERCIAL 026 26 [IPJS CONSTRUCTIONS
ICOURT) PRIVATE LIMITED

ICS CS 104-08-2026 [LALIT ART STUDIO PVIICHAMAN LALl7840017777 |OFFICEOFCHAO [29.07.2026
(COMM)/657/2 (COMM)/657/20 ILTD Vs MCHOUDHARY(P), IDHARY@GMAIL.

026 26 [PRODUCTUIONS ICOM

ICS CS 06-08-2026 CANARA  BANK  VSFAHAD KHAN(P), 9279701292 IFAHADADVOCAT |01.08.2026
(COMM)/665/2|(COMM)/665/20 IAHTESHAM HUSSAIN EKHAN@GMAIL.

026 26 ICOM

ICS ICS 08-08-2026 [PUNJAB NATIONALSarvjeet Yadav(P),l9711785812 ISARVJEETYADAV/|28.07.2026
(COMM)/676/2 (COMM)/676/20 IBANK Vs FARHA 08@YAHOO.COM

026 26

ICS CS 10-08-2026 LALA RAM VERMA VsASHIM 19971547353 ICHAMBERASHIM|27.07.2026
(COMM)/679/2|(COMM)/679/20 MOHIT BHIDURI ISHRIDHAR IDHAR@GMAIL.C
026 26 IOM
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ICS CS 10-08-2026 [Punjab National Bank VsMukesh 8285926521 IPUSHPAMMUKE [05.08.2026
(COMM)/678/2|(COMM)/678/20 IDharam Vir Pushpam(P), ISH@GMALCOM
026 26
ICS CS 12-08-2026 [TEZZKART = SERVICESMohit Yadav(P), (9711940952 IMOHITRV27@G [28.07.2026
(COMM)/687/2|(COMM)/687/20 PVT LTD Vs OTBH IMAIL.COM
026 26 ISTRATTEGY PRIVATE
ILIMITED
ICS 14-08-2026 |ABHISHEK GARG SOLERISHABH 18586834657 IRISHABHGUPTA. [11.08.2026
(COMM)/694/2/(COMM)/694/20 IPROPRIETOR OF MSGUPTA(P), LAWYER@GMAIL
026 26 IALLURA .COM
INTERNATIONAL Vs SH|
[WAJID HUSSAIN SOLE
IPROPRIETOR OF MS
cInED o1 ace  Awn
ICS ICS 14-08-2026 MS MEYERAPOORV INA IAPOORV@ASULA [13.08.2026
(COMM)/693/2|(COMM)/693/20 [HOUSEWARES  INDIAAGARWAL(P), [WOFFICE.COM
026 26 PRIVATE LIMITED Vs
I[EXCEL INDIA
[ENTERPRISES
cs [18-08-2026 [SUN EVENT AND|LALIT SHARMA [9310510540  |AJAYKAUSHIKV [27.07.2026
(COMM)/702/2|(COMM)/702/20 IPRODUCTION |@GMAIL.COM
026 26 I(COMPANY Vi
DISRUPTIVE HEALTH]
ISOLUTIONS PVT LTD|
IAND ANR
ICS CS 19-08-2026 R D SALES Vs RAJEEV|Uday Seth(P), 9718680536 IADVUDAYSETH@[18.07.2026
(COMM)/710/2 (COMM)/710/20 IDHINGRA GMAIL.COM
026 26
ICS ICS [20-08-2026 [BAJAJ CAPITALNimish 9654446681 INIMISH.SHARMA[17.08.2026
(COMM)/714/2 |(COMM)/714/20 LIMITED Vs PANKAJSharma(P), |(@CVASSOCIATES
026 26 IGIRT LIN
ICS ICS 25-08-2026 M/s AL-HASSANAzra Rehman(P), (9899632950  [rehman.azra2 21.08.2026
(COMM)/740/2|(COMM)/740/20 IOVERSEAS PVT LTD Vs l@gmail.com
026 26 [PARAMOUNT FRUIT|
|AND ORS
ICS CS 25-08-2026 M/s AL-HASSANAzra Rehman(P), (9899632950  [rehman.azra2 18.08.2026
(COMM)/739/2((COMM)/739/20 IOVERSEAS PVT LTD V: l@gmail.com
026 26 INBG EXOTICA PRIVATE|
LIMITED AND ANR
ICS 20-08-2026 ABHAY SHARMA VSSANJAY 9873479585 lssclawfirm@gmail.[21.08.2026
(COMM)/745/2 (COMM)/745/20 IMANISH ISEHGAL(P), fcom
026 26
ICS CS 31-08-2026 HETTICH INDIA PVITRUPAM 19910721966 IN/A 106.07.2026
(COMM)/750/2((COMM)/750/20 ILTD Vs SHREE LAXMIKUMARI(P),
026 26 INARAYANA TIMBER|
PLYWOOD AND ORS
290 [SH.LALIT KUMAR ISOUTH-EAST |14 ICOMMERCIAL (CS 06.08.2026 ASHWANI THAPAR Vsrajendra yadav(P), 9312046733 [YADAVRAZEN@G|04.08.2026
D. DJ COMM-o02, ISUIT (COMM)/664/20 MS SARASWATI| [MAIL.COM
OUTH EAST| 26 [PRINTERS AND ORS
ISTRICT,
AKET COURT, DELHI
CS 10.08.2026 [ELEGANCE SERVICESANSHUMAN(P), (9911373783 INFO@MARKSHI |06.08.2026
(COMM)/683/20 [PVT. LTD. AND ANR. Vs [ELD.IN
26 IRJ BRANDS LLC
CS 11.08.2026 NEUTECH Vs SMARTRAGHAV 9968654284  [N/A 127.07.2026
(COMM)/685/20 [PLANET IT SOLUTIONSSAROOP(P),
26 PVT. LTD.
Cs 12.08.2026 [POONAM Vs SHIVAVikas Sharma(P), [9999010507  [N/A 15.07.2026
(COMM)/689/20 [TEXFABS LIMITED AND
26 ORS.
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[TYAGIASSOCIAT [13.05.2026
[ES@GMAIL.COM

cS 17.08.2026 |APAV INDUSTRIES PVT/Avnish Tyagi(P),
(COMM)/696/20 LTD. Vs  IGNYT|
26 [Electricals

9811035212

CS 19.08.2026 BANK OF INDIA VSAMOD KUMARS8299202501 IN/A 21.07.2026
(COMM)/709/20 IMARUTI TRADERS IMISHRA(P),
26
CS 21.08.2026 [CANARA  BANK  VSAMIT SINGH(P), (7838773507 IAMIT.ADVOCATE|17.08.2026
(COMM)/721/20 IJANAK SINGH 13@GMAIL.COM
26
ICS 24.08.2026 [BEACON [ARYAMN 9810847250 IADVMUKESH.YA [21.03.2026
(COMM)/733/20 INTERNATIONAL VSYADAV(P), IDAV@GMAIL.CO
26 [WELKINZONE INDIA| (M

PVT LTD
CS 31.08.2026 [PATANJALI FOODSSUDARSHAN 9810132015 ILEGAL@UNITED [25.08.2026
(COMM)/752/20 ILTD. Vs Sohan Lal AhifBANSAL(P), WORLD.CO.IN
26 land Anr
cs 10.07.2026 [SACH SERVICES PVT/GURPREET 9910850147  [SACHDEVA.GUR [01.07.2026
(COMM)/585/20 ILTD. Vs ABRASIVESSINGH PREET@YAHOO.
26 INDIA THROUGH ITSSACHDEVA ICOM

PROPRIETOR MS

ISALAKKA SHALINI|

DEVI

14.07.2026 |CAMBRIDGE
UNIVERSITY PRESS

[PRATIMA MALIK 9958378565 ISK@ASSOCIATES [13.07.2026

cs
(COMM)/597/20 LIN.INFO@SPSAS
26

IAND ASSESMENT| ISOCIATES.IN

INDIA PVT LTD V:

ZUBAIR MAKEEN SONS|

PVT. LTD.
ICS 16.07.2026 M/S EUREKA POLYANANT RAO 19999421467 IANANTYADAV555N/A
(COMM)/608/20| PRODUCTS PVT. LTD, |(@GMAIL.COM
26 Vs MS VAALVE

IBATHWARE INDIA

[LIMITED AND OTHERS
ICS 21.07.2026 |ORBIT TECHSOL INDIARRAVI CHAUHAN (9871694660 IMAIL@CNRPART 04.06.2026
(COMM)/621/20 PRIVATE LIMITED Vs [NERS.COM
26 ICSC E GOVERNANCE

ISERVICES INDIA|

ILIMITED
ICS 23.07.2026 |KIRLOSKAR I[HART RAM9810040036  [N/A 18.07.2026
(COMM)/628/20 [PROPRIETORY LTD. VSSHARMA
26 IM/s EXCEL POWER

ISERVICE AND ANR.
CS 24.07.2026 [SHAMBHU GUPTA VSANKIT KUMAR (9015505737 IADV.AANKITARY [13.07.2026
(COMM)/630/20 IMONIQUE IA@GMAIL.COM
26 IPHARMACEUTICALS

PVT. LTD.
CS 27.07.2026 (GYASI RAM Vs M/S A DRAVINDER 9312278469 ISANDHYA.NAGA (06.07.2026
(COMM)/636/20 [ENTERPRISES ISINGH NAGAR [R28@GMAIL.CO
26 M
CS 29.07.2026 [DRHARORS IAPOORV 8420524375  |APPORV@ASVLA [22.07.2026
(COMM)/641/20 IAESTHETICS PRIVATEAGARWAL [WOFFCIES.COM
26 ILIMITED Vs RITU|

IMEHTA
CS 30.07.2026 M/S S.D.A. PRINT ANDDIWAN  SINGH9810274088 |DIWAKALI1990@ [24.07.2026
((COMM)/645/20 IPACK Vs M/S XOWCHAUHAN IGMAIL.COM
26 BOOKS PVT. LTD.

CS 31.07.2026 |[DIGIT COMPUTERSSANJEEV 9810061057 [SDUGGAL.ADVO 22.07.2026
(COMM)/647/20 [PRIVATE LIMITED VsDUGGAL ICATE@GMAIL.C
26 IACS SOLUTIONS IOM
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130 [SH. VRINDA KUMARI [SOUTH-EAST [Commercial ICS(COMM) [UNION IDHANANJAY KUMAR 9711343590 ladvocateshyamj [01.08.2026
Suit 651/2026 BANK OF ha@gmail.com
INDIA V/S
[FARHANA

ICS(COMM) IMEHWASH [K.S ARYA &19312440902 [ksarya.associate |04.08.2026
658/2026 [V/S LUERASSOCIATED s@gmail.com
/ESTURES
[PVT. LTD.

ICSS(COMM)663/[UNION WITENo 1 i Advocate RA9810197621 jitendragargadv [05.08.2026
2026 BANK OFGARG (@gmail.com

INDIA V/§
[ROBIN
JAISWAL

ICS(COMM) 13S TEMPLERAI & RAI PARTNERS (9810814548 jattorneylbrai@g(08.08.2026
674/2026 [PROJECTS imail.com
[PVT. LTD|
/S
IANUPAM
INFRACON

ICS(cOMM) M/S [RAJAT SEHGAL 19999550282 rajat@atharvach08.08.2026
675/2026 IAKCONS lambers.com
INFRASTR
[UCTURE

[PVT. LTD,
V/S VK|

ACOADUTA
ICS(COMM)692/2BALLIMAR [Fareha Khursheed &8791111632 [Ajurislaw46@g [13.08.2026
026 AN |Assoc.] imail.com

INAHARI
V/s
IMUGHLAI
IBALLIMAR

AnT
ICS(COMM) [HALDIRAMMO;HAMMAD BILAL 95998186881 M25BILAL1mY [18.08.2026
704/2026 ISNACS I[AHOO.COM
[FOOD PVT,
LTD. V/S G
[P FOODS

ICS(COMM)711/2 [RAFIYA M. HASIBUDDIN 10810468429 m. h. n.19.08.2026
026 [INOOR V/S| lassociates@]ma
IAQUAXA il. com
[ENTERTAI
[NMENT
[PVT. LTD.

CS (COMM)NIKE [PRAMOD KUMAR SING (9718209970 laastha@thelegis[20.08.2026
715/2026 [INNOVATE ft.com
cv  v/s
XXXXXXX
X

ICS(COMM) ICHAOS IMS. AARSHIA BEHL 0818061242 laarshia@saikris [29.08.2026
744/2026 ISOFTWARE hnaassociates.c
GMBH V/S m
IDIXXXXXX

ICS(cOMM) MD ISAURABH KUMARI6201970125 legalopinio@gm|31.08.2026
747/2026 [INAUSHAD [PANDEY lail.com
IALAM V/S
JAI
IKISHAN
[KUMAR

ICS(COMM) ISHAHBUD [SAHIL GUPTA 19873262006 [Admin@raguell [31.08.2026
749/2026 [DIN aw.com
TRADING
IAS Z S BID]|
[WORKS VS/|
[NADEEM

TN

131 |DR. RAKESH KUMAR,SOUTH-EAST [21 ICOMMERCIAL (CS 01.08.2026 [PUNJAB NATIONALSarvjeet Yadav(P),l9711785812 sarvjeetyadavo8@ [28.07.2026
[DISTRICT ISUIT (COMM)/650/20 IBANK Vs SURESH LAL ahoo.com

PUDGE(COMMERCIAL 26 IPROPRIOTOR OF M/S

ICOURT) [ROYAL

ICONSTRUCTION

[COMMERCIAL [CS 01.08.2026 [Union Bank of India VSALKA 9711343590 dvocateshyamjha [28.07.2026
ISUIT (COMM)/652/20 [Sehjad IMISHRA(P), (@gmail.com
26

[COMMERCIAL [CS 01.08.2026 |MS/ ALASKA RUBBERSAshish Makhija(P)}9252784245  fassistance.pragmat}20.05.2026
ISUIT (COMM)/653/20 [PVT LTD Vs M/S ARORA| ficlitfirm @gmail.co
26 I[ENTERPRISES m
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[EXECUTION |[EXECUTION 03.08.2026 [SHYAM SUNDERPARVEEN 0811284948 Vijayzaver2s5@gma|07.07.2026
IPETITION (COMM)/239/20 [BUDHRAJANI AND ANRKUMAR(P), fil.com
26 Vs M/S RASIK]|
[PRODUCTS PVT LTD
IEXECUTION [EXECUTION 04.08.2026 CHETNA GUPTA  VsArav Kapoor(P), (9868790800 [shekharguptaadvo [07.07.2026
IPETITION (COMM)/241/20 IKARVY REALTY (INDIA) lcate@gmail.com
26 LTD
IEXECUTION [EXECUTION 05.08.2026 MANMOHAN SINGHRam Mohan/9999678001 .r.m.legallawfirm [15.07.2026
PETITION ((COMM)/244/20 [BHAGNIHAL VsSingh(P), (@gmail.com
26 RAJENDRA SINGH
IMISC. Misc 05.08.2026 M/s Unique CollectionsMANOJ KUMAR9818331266 imilindbhardwaj61 [30.04.2026
IAPPLICATION [DJ/943/2026 India Pvt Ltd Vs AshokSINGH(P), lo@gmail.com
Kumar Maurya
EXECUTION  |ExCOMM 106.08.2026 [HDB FINANCIALDINESH JAIN(P),8376049807  jamarnathrbc@yah [17.07.2026
IPETITION [Award by Arb| ISERVICES LIMITED Vs loo.com
IComm/119/2026 [Tahir
[EXECUTION [EXECUTION 07.08.2026 [SUDHIR SINGHAL VsAkshit 9354707454 damanyadavs506@ [27.07.2026
PETITION (COMM)/245/20 IM/S RAMDA THOMSONAggarwal(P), lgmail.com
26 [TECHNOLOGIES  AND|
IORS
IARBITRATION (OMP (Dj07.08.2026 M/S CARS24Sandeep Malik(P), (9861959101 lsmalegalconsultan [13.05.2026
IAND (COMM)/150/20 IFINANCIAL SERVICES ts@gmail.com
ICONCILIATIO [26 IPRIVATE LIMITED V:
IN ACT ISUBRATA
ICHAKRABORTY
IARBITRATION (OMP MISC07.08.2026 |G4S  Secure  SolutionEKLAVYA 9891122330 leklavya@bnalaw.i {31.07.2026
IAND (COMM)/20/202 (India) Pvt Ltd Vs M/SBAHL(P), n
ICONCILIATIO |6 [Daoji Agro Pvt Ltd
INACT
IARBITRATION (OMP (Dj07.08.2026 M/S CARS24Sandeep Malik(P), (9861959101 lsmalegalconsultan [13.05.2026
[AND (COMM)/151/20 IFINANCIAL SERVICES ts@gmail.com
ICONCILIATIO [26 [PRIVATE LIMITED Vs
INACT ISUSHIL BAGAL
IARBITRATION (OMP (Dj07.08.2026 M/S CARS24Sandeep Malik(P), (9861959101 lsmalegalconsultan [13.05.2026
[AND (COMM)/149/20 IFINANCIAL SERVICES| ts@gmail.com
ICONCILIATIO |2 [PRIVATE LIMITED Vs
INACT ISANJOY ROY
ICOMMERCIAL [CS 10.08.2026 AFZAL ~ AHMED  VsSonu Vivek(P), 9811676571 [mugeem.adv@gm [31.07.2026
ISUIT (COMM)/682/20 IAMAN SINGH ALIAS fail.com
26 IAMANDEEP SINGH
IARBITRATION OMP MISC12.08.2026 |[Johnson Controls HitachiPraveen 9810620827 dvocatemahajan2(22.07.2026
IAND (COMM)/22/202 |Air Conditioning IndiaMahajan(P), 7@gmail.com
ICONCILIATIO (6 ILtd Vs M/s Mahamaya
IN ACT Infrastructure Private|
Limited
IMISC. Misc 12.08.2026 [NIKUM ENERGY|Arvind Kumar(P), 9958847644  |not provided 10.07.2026
IAPPLICATION [DJ/983/2026 ICONTROL PVT LTD Vs
I[ELENT ELECTRONICS
IPVT LTD
ICOMMERCIAL (CS 14.08.2026 |State Bank of India Vs MrSuchita Dixit(P), (8896932838 gnihotrisuchita@ [12.08.2026
ISUIT (COMM)/695/20 [Sandeep Singh| lgmail.com
26 [Shekhawat
ICOMMERCIAL CS 18.08.2026 JK TYRE ANDVarun Sikka(P), (9810777375 varunsikka.adv@g |07.08.2026
ISUIT (COMM)/703/20 INDUSTRIES LTD Vs imail.com
26 M/S RMAG
I[ENGINEERING PVT
ILTD
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[COMMERCIAL (CS 20.08.2026 [UNION BANK OF INDIASunil 9540009991 fadvlalit5700@gma|05.08.2026
SUIT (COMM)/713/20 Vs BRAHM SINGH Choudhary(P), il.com
26
IARBITRATION OMP (I)20.08.2026 M/S CARS 24RIT ARORA(P), [7838737001 ritarorag1@gmail. [07.04.2026
((COMM)/159/20 IFINANCIAL SERVICES om
ICONCILIATIO [26 PRIVATE LIMITED Vs|
INACT [UDAY PARTAP SINGH
ICOMMERCIAL (CS 29.08.2026 [ROYAL ENTERPRISESHDharmender 9136611511 ladvodharam@gma(22.08.2026
ISUIT (COMM)/762/20 [Vs R P FASHION [Bhasin(P), fil.com
26

ICOMMERCIAL [CS 29.08.2026 [Radhika ConstructionRAJEEV LOCHAN[9213163188 ladvocatecpe76@g [24.08.2026
ISUIT (COMM)/770/20 |And InteriorsMISHRA(P), imail.com
26 Proprietorship Proprietor|
[Fakir Chand Sharma Vg
ISERIEN SPACES PVT|
ILTD Through the|
Ninaat.
IARBITRATION (OMP (D]29.08.2026 [PIRAMAL FINANCEANANJAY 7455023130 lasaplegalandadvoc(18.08.2026
IAND (COMM)/179/20 ILIMITED Vs ASLAM ISINGH(P), lates@gmail.com
ICONCILIATIO (26
INACT
IARBITRATION (OMP (D31.08.2026 |CARS 24 FINANCIALRIT ARORA(P), [7838737001 [ritarorag1@gmail. |07.04.2026
IAND (COMM)/178/20 ISERVICES PRIVATE fcom
ICONCILIATIO (26 ILIMITED Vs KIRAN|
IN ACT [VEDI
132 |MS.NEELAM SINGH  [SOUTH-EAST f2 ICommercial CS 03-08-2026 REVCOM  SOLUTIONSSOHAM KUMAR (9818350561 [prarthana@sandv (10-07-2026
ILD. DJ COMM-o05, Suit (COMM)/655/20 Vs BMK Hospitality| [partners.com
SOUTH EAST]| 26 Services Private Limited
IDISTRICT,
[SAKET COURT, DELHI

ICommercial CS 04-08-2026 SH AMOGH SACHDEVHARSH GOYAL (95370686868 [goyal.harsh345@g |14-07-2026
Suit (COMM)/661/20 [Vs SHARUN TS imail.com

26
[Commercial ICS 106-08-2026 ]AVANTIKA JAUHARY VSRAJENDRA 19899818155 samir@lmodienter|04-08-2026
Suit (COMM)/666/20 ICOLORBAR COSMETICSYADAV & [prise.com

26 IPVT LTD THROUGH ITSASSOCIATES

IDIRECTORS

[Commercial CS 10-08-2026 [BIMLA DEVI Vs MOHITASHIM 9971547353 chamberashimshri [24-07-2026
ISuit (COMM)/684/20 BHIDURI ISHRIDHAR Idhar@gmail.com

26
ICommercial 17-08-2026 [DASSAULT  SYSTEMSSwastik Bisarya  |0120-4059300 [swastik@anandan [29-07-2026

CS
Suit (COMM)/697/20 ISOLID WORKS| danand. com
26 ICORPORATION Ve

[XXXXXXXXXXX
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[Commercial ICS 17-08-2026 [CARANA BANK  VSFAHAD KHAN 921971292 ffahadadvocatekha |01-08-2026
Suit ((COMM)/698/20 IAMNAN KHAN @gmail.com
26
ICommercial CS 17-08-2026 [Union Bank of India V§SDHANANJAY 9312872882 ladvocateshyanjha [28-07-2026
Suit (COMM)/699/20 Kundan Rai KUMAR (@gmail.com
26
ICommercial ICS 18-08-2026 [[FCI  Venture CapitalVISHAL 9520364726  [adv.vishalmehra28j27-03-2026
Suit (COMM)/701/20 Funds Ltd Vs M/S loo@gmail.com
26 IBHAGUALAXMI FERRO
IALLOYS PRIVATE
ILIMITED AND ORS
ICommercial CS 18-08-2026 (OMAXE NEWHARISH KUMAR(9810150029 kgarg.co@gmail.cj14-08-2026
Suit (COMM)/705/20 (CHANDIHARH IGARG jom
26 DEVELOPERS PVT LTD|

[Vs Poonam Agrawal

[Commercial ICS 18-08-2026 OMAXE LTD Vs PoonamHARISH KUMARQ810150029 lhkgarg.co@gmail.cj14-08-2026
Suit ((COMM)/706/20 |Agrawal IGARG m

26
ICommercial CS 21-08-2026 [UNION BANK OF INDIADHANANJAY 9312872882 ladvocateshyanjha |05-08-2026
ISuit (COMM)/722/20 [Vs RAJKUMAR KUMAR (@gmail.com

26
ICommercial ICS 22-08-2026 BHUPAT SINGH  VsSubit Kumar7870060007  [subitkumarsingh@05-06-2026
Suit (COMM)/725/20 TANPREET SINGH ISingh/Ankit lgmail.com

26 [Kumar Vats
ICommercial CS 24-08-2026 M/S RD SALES Vs NitinUday Seth 9718680536  [advudayseth@gma(18-07-2026
ISuit (COMM)/731/20 [Tandon fil.com

26
[Commercial ICS 124-08-2026 [SANDEEP KUMARSachin Dhamija 9971755433 info@legalteamind|17-08-2026
Suit ((COMM)/732/20 IGUPTA Vs KONCEPT| lia.in

26 IAUTOMOBILES PVT)

ILTD
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[Commercial CS 25-08-2026 [Kunal ~ Aggarwal ~ VSSHUBHAM 9582788840  [adv. 17-08-2026
Suit (COMM)/736/20 TAUTIKAA BEAUTY[SONTHA LTA shubhamsonthalia

26 ICARE PVT LTD (@gmail. com
ICommercial ICS 120-08-2026 [SANJAY BANSAL VSKSHITIZ AHUJA (9211456885 IKSHITIZAHUJA@|08-08-2026
Suit (COMM)/741/20 ISHASHI RANA IGMAIL.COM

26
ICommercial ICS [20-08-2026 [SANJAY BANSAL VSKSHITIZ AHUJA (9211456885 IKSHITIZAHUJA@|08-08-2026
Suit (COMM)/742/20 IANIL RANA GMAIL.COM

26
[Commercial ICS 29-08-2026 CAPSTECH NETWORKAM SINHA AND9810278238 lamsinha2002@ya (18-08-2026
Suit (COMM)/743/20 [IPVT LTD Vs TOLLMANASSOCIATES [hoo.com

26 INTERNATIONAL PVT|

LTD

133 |MS. NEERA[SOUTH-EAST [Commercial ICS 04.08.2026 M/S A L BAKE VSMARUF KHAN,9899201654 imkhan68 @yahoo. [23.05.2026
[BHARTHOKE, Suit (COMM.)/659/2 ISAYED BILAL AHMED |NITIN DADU om
IDISTRICT 026
PUDGE(COMMERCIAL
ICOURT)
[Commercial ICS 104.08.2026 |ANIL ENTERPRISESSHIVOM 18178270555 Iplgshiven@gmail.c[27.07.2026
ISuit (COMM)/660/20 [THROUGH ITSASTHANA jom
26 IATTORNEY, MR. VIKAS
IKHANDELWAL VS|
DEEPAK INDUSTRIES|
IAND ANR.
[Commercial ICS(COMM.)/662 |05.08.2026 ARMOUR SECURITYSHANKAR 7678270597 legalconsvachanba [03.06.2026
ISuit /2026 (INDIA) LTD. VS| idh@gmail.com
IAGRICULTURAL
IPRODUCE MARKETING
ICOMMITTEE AND ANR.
ICommercial 07.08.2026 M/S SAVEIN FINTECHVIPIN SINGH[7011672833,995/adv.vipinbansal @g[22.07.2026

CS
Suit (COMM.)/671/20 IPRIVATE LIMITEDBANSAL 8547022 mail.com
26 (Through its Authorized
Representative) Vs M/S

IARTHMATE
[FINANCING INDIA
IpDrrATE T IATTED ANr
ICommercial ICS 108.08.2026 R. TECH|S.K. JHA 9312015203 INA INA
ISuit (COMM.)/677/20| TECHNOLOGIES
26 (THROUGH ITS
IAUTHORISED

IREPRESENTATIVE MR|
IRAKESH KUMAR) Vs

IMnAITE crpyon DT

ICommercial CS10.08.2026 [SHRI PAWANSHALABH GUPTA9818681699 ishalabh.adv@gmaif13.07.2026
Suit (COMM)/681/20 IAGGARWAL Vs ASIAN| .com

26 [PAINTS LIMITED
ICommercial ICS 11.08.2026 M/S  NEUTECH  VSRAGHAV 9999462358 &ragsar.saroop@gm [28.07.2026
Suit (COMM.)/686/2 INIRVAA SOLUTIONSSAROOP &0968654284 il.com

026 [PVT. LTD. INDERJEET

ISAROOP

ICommercial ICS 22.08.2026 M/S BEACONMUKESH YADAV (9810847250 ladvmukesh.yadav [21.03.2026
ISuit (COMM.)/726/2 INTERNATIONAL Ve (@gmail.com

026 M/S ZHEJIANG|

ISEWTECH INC

ICommercial CS 22.08.2026 M/S S.R. IMPEX Vs M/§—MUKESH YADAV (9810847250 ladvmukesh.yadav [21.03.2026

ISuit (COMM.)/728/2 ISHAGUN CREATIONS (@gmail.com
026
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[Commercial ICS(COMM.)/738 [25.08.2026 [M/S WARWICKNITIN GARG 9958086363  [info@knowlex.in [12.08.2026
Suit /2026 [FABRICS INDIA PVT,
ILTD. Vs M/S
ISHEARLING SKINS PVT,|
LTD.
[Commercial ICS(COMM.)/751/|31.08.2026 [STATE BANK OF INDIADHARMENDRA (8800784740 [NA 19.08.2026
ISuit 2026 [Vs SATNAM SINGH ISINGH
[Commercial ICS 131.08.2026 [M/S AXALTA COATINGVIVEK SINHA 9873156155 vs@vmalegal.in  [25.05.2026
Suit ((COMM.)/753/20 ISYSTEMS INDIA|
26 PRIVATE LIMITED Vs
M/S SYNERGY|
ICOATINGS AND ORS.
U/So (OMP(I)COMM./1/04.08.2026 |AAJ SUPPLY CHAINMOHIT 9811449071 Ipatronuslawoffices[NA
148/2026 IMANAGEMENT PVT/AGGARWAL (@gmail.com
LTD. VS. PROFICIENCY|
LEARNING SOLUTIONS
[PVT. LTD.
[U/S9 (OMP(I)COMM./119.08.2026 [SACHIN KUMAR VS/S.K.DUBEY 7838228041 isudhirlawog@gmaNA
27/2026 [UMETY SOLUTIONS il.com
[PRIVATE LIMITED AND|
ORS.
[0/S34 OMP [14.08.2026 [SONY INDIA PVT. LTDJASHISH KUMAR [9910469818  |lokesh_malik@sngNA
(COMM.)/40/20 [VS. KURUVITADAM| [partners.in
26 IAGENCIES (P) LTD.
[U/S 34 OMP 14.08.2026 [REDECON INDIA PVTJITENDRA 9999385389  |advrajputjk@gmai [NA
(COMM.)/41/202 LTD. VS. VAISHNAVIRAJPUT .com
6 INFRATECH SERVICE
[PVT. LTD.
[U/S9 (OMP(I)COMM./125.08.2026 [PIRAMAL FINANCEANANJAY SINGH (7455023130,  |asaplegalandadvoc|N.
68/2026 LTD. VS. SANGHAV] 7030378800 lates@gmail.com
IMALAY JITENDRABHAI
IMISC IMISC. DJ[13.08.2026 |ALK ENTERPRISES ANDAKANKSHA 9717321989 ladvocateakanksha [NA
966/2026 IANR. Vs RANISISODIA isodia@gmail.co
IAGGARWAL AND ORS. fm
134 [SH. TARUNSSOUTH-EAST ICS(COMM) ICS l04-08-2026 MS NEXELLENCEPRAVEEN 9811377100 WUSLEGIS. 128-07-2026
 AHRAWAT, DISTRICT] (COMM)/656/20 HEALTH CARE| INDIA@GMAIL.C
PUDGE(COMMERCIAL 26 [PRIVATE  LIMITED |OM
ICOURT) IANOTHER A%
IMEENAKSHI GUPTA
|IAND OTHERS
[OMP(COMM) (OMP 05-08-2026 TENSBERG IMIMANSAK 8800177082  [mbrahulkm619@g [23-05-2026
((COMM.)/39/20 IBREWERIES Vs VARUN| mail.com
26 IKUMAR KHEMKA
ICS(COMM) ICS 06-08-2026 [KAILASH GARG VsV K GOEL 9910301562 IN/A l08-07-2026
(COMM)/667/20 IGUPTA ENGINEERS
26 IAND CONTRACTORS
ICS(COMM) CS 06-08-2026 NEERAJ [AMIT 9911591774 mitrdhankar@gm|10-07.2026
(COMM)/668/20 ICONSTRUCTION V| il.com
26 [ENERGO
ICONSTRUCTION
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ICS(COMM) CS 06-08-2026 [UCO BANK Vs MANISHKaran Chawla 8743968006  |karanchawlag2@g|30.07.2026
((COMM)/669/20 IKUMAR mail.com
26
ICS(COMM) CS 06-08-2026 BREW  LAB FOODROHIT 9953090366  [rohitdadwalo1@g [25.07.2026
(COMM)/670/20 IBEVERGE Vs AMBUJ| imail.com
26 [HOTEL AND REAL
I[ESTATE
ICS(COMM) CS 07-08-2026 [Trilok Kumar Jha VsDhruv Sharma 8587030456  [N/A 01.06.2026
(COMM)/673/20 |Ancon India Pvt Ltd
26
[CS(COMM) ICS(COMM)/688/12-08-2026 [Union Bank of India VSDHANANJAY 9711343590 ladvocateshyamjha [28-07-2026
2026 |[Aman Nawaz [KUMAR (@gmail.com
ICS(COMM) CS 17-08-2026 [PUNJAB NATIONALVARUN KASHYAPN/A vkashyapadv@gm [24.03.2026
(COMM)/700/20 IBANK Vs Ms RJ| lail.com
26 [ENTERPRISES
ICS(COMM) CS 19-08-2026 [Sunstar Precision ForgeHRIDAY 9818248724 Hirday.punjani@ [06.08.2026
(COMM)/719/20 [Limited Vs KabiraPUNJANT exlawoffices.com
26 Mobility Private Limited
ICS(COMM) ICS 19-08-2026 [Banaras Glass Beads Pv{GAGAN MATHUR |9811143077 gagan@mathurleg (18.08.2026
(COMM)/727/20 td Vs BERGER PAINTS lal.com
26 INDIA LTD
ICS(COMM) CS 20-08-2026 [UNION BANK OF INDIADHANANJAY 9540009991 [Advlalitkumar570 |05.08.2026
(COMM)/720/20 Vs PUPPY IKUMAR lo@gmail.com
26
ICS(COMM) CS 07-08-2026 [SONU AHUJAVatsal Kumar 9811554435 [Vkumar@kandkas [N/A
(COMM)/672/20 IPROPRIETOR OF MS lsociates.in
26 IKCA INFRASTRUCTURE|
Vs MS BHAVA SAl
ICONSTRUCTION  PVT|
LTD
ICS(COMM) CS 21-08-2026 [EJAZ HAIDER ZAIDI VsRITU SHAHI 9718183131 ladvocatesdaphtar [N/A
(COMM)/723/20 IAT Mustafa Welfare Trust (@ gmail.com
26
ICS(COMM) CS 22-08-2026 BEACON IMUKESH YADAV (9810847250  fadvmnukesh.yada [21.03.2026
(COMM)/730/20 INTERNATIONAL Vs @gmail.com
26 IMAHAVEER APPAREL
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CS 31-08-2026 [TLPL Integrated ShippingSIDDHARTH 9811087543 iddharthayadavad|13.08.2026
(COMM)/754/20 Services Pvt Ltd VSYADAV ocate@gmail.com
26 IShiben Sharma
135 [MS VEENA RANI,SOUTH-EAST [NIL
IDISTRICT
PUDGE(COMMERCIAL
ICOURT)
36 [SH. DEVENDER|EAST INIL
[KUMAR, DISTRICT]
PUDGE (COMMERCIAL
ICOURT)
137 [MS. RUBY ALKA[EAST 101 ICS COMM 276/2026 12-08-2026 [BANK OF INDIA VSK.K. MUDGIL 7838821105 IKKMUDGIL129@ (07-08-2026
IGUPTA, DISTRICT] IRENU MADAN GMAIL.COM
VUDGE (COMMERCIAL
ICOURT)
101 ICS COMM 277/2026 12-08-2026 BANK OF INDIA VSK.K. MUDGIL 7838821105 IKKMUDGIL129@ |07-08-2026
RAJEEV KUMAR GMAIL.COM
101 ICS COMM 285/2026 18-08-2026 [RAJRANI GOEL V/SRAGHAV ALOK (9990505143 IALOK1IRAGHAV@ [14-08-2026
IANAND KUMAR GMAIL.COM
138 [SH. GORAKH NATHNORTH-EAST j201, NewlC.S.(COMM) [76/2026 01-08-2026 [MR ARPIT MITTAL VSRAKESH TIWARI (9582931401 legusintellect@gm [30-07-2026
[PANDEY, DISTRICT] Building KKD IMR RAJENDER PRASAD| il.com
PUDGE ISHARMA AND ORS
COMMERCIAL)-01
F-do-- IC.S.(COMM)  79/2026 06-08-2026 ASHWANI BHARDWAJARCHIT 9599043045  [legal@sigmalegal.i|01-08-2026
[PROPRIETOR OFSINGHAL n

IMANISHA TRADING|
(COMPANY Vs RA/J|

IKUMAR YADAV

+-do-- IC.S.(COMM) [80/2026 106-08-2026 [VIKAS KUMAR  VSYUVRAJ SETH 8826893759 [yuvrajseth@gmail.|30-07-2026
I[ELEVAR DIGITEL{ fcom
INFRASTRUCTURE
[PRIVATE LIMITED

+-do-- IC.S.(COMM) [81/2026 06-08-2026 MEERA FAB Vs NAVEDGURPREET 9899732673 dv.gsgulati@gmail02-08-2026
|ALI ISINGH GULATI .com

F-do-- [C.S.(COMM)  83/2026 17-08-2026 [BAJAJ BROTHERS PVT|SUMIT 7011541912 nandvanijindallaw |08-08-2026
ILTD Vs  GULSHANNANDVANI offices@gmail.com|
IKUMAR AHUJA

F-do-- IC.S.(COMM) [85/2026 21-08-2026 |[STATE BANK OF INDIASUCHITA DIXIT [8896932838 gnihotrisuchita@ [18-08-2026
Vs RAJEEV KUMAR| lgmail.com
[YADAV

F-do-- IC.S.(COMM) [86/2026 22-08-2026 [SILVER STRIPS INDIAARENESS LAW 9953538322  [areness@areness.c[29-07-2026
[PRIVATE LIMITED Vs jom
IMR AAS MOHAMMAD

F-do-- IC.S.(COMM) (88/2026 24-08-2026 BSES YAMUNA POWERVAIBHAV YADAV (9971336611 vaibhav.yadav@g [30-06-2026
ILTD Vs NEERAJ imail.com

t-do-- IC.S.(COMM) [89/2026 24-08-2026 BSES YAMUNA POWERVAIBHAV YADAV (9971336611 vaibhav.yadav@g [30-06-2026

ILTD Vs PAWAN KUMAR [mail.com
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[C.S.(COMM)  90/2026 25-08-2026 [BANK OF BARODA VsJOSHI &0910568669  [advumeshjoshi@g [21-08-2026
REKHA IASSOCIATES imail.com
130 [SH. PRITAM SINGH,SHAHDARA [302, New CourtCS(COMMERCI|CS 03-08-2026 BSES YAMUNA POWERPRASHANT 131.07.2026
[DISTRICT JUDGE| [Building IAL) (COMM)/391/20 ILTD Vs SHALU [KUMAR
COMMERCIAL COURT)) 26
1302, New CourtlCS(COMMERCI(CS 03-08-2026 BAJRA SAIN JAIN Vs MMOHIT TIWARI 101.08.2026
[Building IAL) (COMM)/392/20 IS UNITECH SECURITY|
26 ISYSTEM PVT LTD AND|
IORS
02, New CourtiCS(COMMERCI|CS 05-08-2026 SANJAY GUPTA  VSKARAN BAMBARI 01.08.2026
[Building IAL) (COMM)/397/20 INAVEEN KHARBANDA
26
02, New CourtCS(COMMERCI|CS 105-08-2026 |State bank of india VsSUCHITA DIXIT 103.08.2026
[Building IAL) (COMM)/398/20 ISunil
26
1302, New CourtCS(COMMERCI(CS l05-08-2026 [Neha Verma Vs VishalPARVEEN 130.07.2026
[Building IAL) (COMM)/399/20 [Verma IMAHAJAN
26
1302, New CourtjCS(COMMERCI|CS 07-08-2026 [N C SARAN Vs REKHA JITENDER SING| 03.08.2026
[Building IAL) (COMM)/403/20 IAGGARWAL ISIROHI
26
1302, New CourtjCS(COMMERCI|CS 108-08-2026 [BIOCON ELECTRIC PVTTAMRENDER 05.08.2026
[Building IAL) (COMM)/406/20 LTD Vs MEHAKKUMAR DUBEY
26 [TRADING COMPANY
1302, New CourtCS(COMMERCI(CS 108-08-2026 [Bank of Baroda Vs MohdUMESH JOSHI l07.08.2026
Building IAL) (COMM)/407/20 ISaleem
26
1302, New CourtCS(COMMERCI(CS 12-08-2026 [shripal rakesh kumar jainYATINDER 10.08.2026
[Building IAL) (COMM)/409/20 [Vs sujal collection KHATRI
26
1302, New CourtiCS(COMMERCI|CS 13-08-2026 [ALLIED DISTRIBUTORSSHRESHTHA 10.08.2026
Building IAL) (COMM)/411/20 Vs DACCJAIN
26 INTERNATIONAL PVT|
LTD
1302, New CourtiCS(COMMERCI(CS 17-08-2026 {Ankur Tyagi and Anr V§RENU TAYGI 11.08.2026
[Building IAL) (COMM)/415/20 [Vikrant Panchal
26
1302, New CourtiCS(COMMERCI(CS 17-08-2026 [STATE BANK OF INDIAARUN KUMAR| 13.08.2026
[Building IAL) (COMM)/416/20 Vs BALAJI BASOASHARMA
26 ICREATION
1302, New CourtjCS(COMMERCI|CS 18-08-2026 [jain cargo movers VSANIL TEJAN 17.08.2026
[Building IAL) (COMM)/420/20 INTERNATIONAL
26 PRINT O PACK LIMITED|
1302, New CourtCS(COMMERCI(CS 21-08-2026 Bank of Baroda Vs PaleUMESH JOSHI 16.08.2026
[Building IAL) (COMM)/427/20 IRam
26
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1302, New CourtiCS(COMMERCI(CS 124-08-2026 NEERAJ MAHESHWARIPARTH CHADHA 120.08.2026
Building IAL) (COMM)/432/20 ORS Vs SUN
26 ICAPACITORS
4o [SH. VIPIN KUMAR RAISHAHDARA [ROOM NO 208 [COMMERCIAL (CS 03-08-2026 PARAS 29-07-2026
ISTRICT JUDGE,| (COMM)/393/20 IAGGARWAL
‘OMMERCIAL 26
OURT/MS. KIRAN|
ANSAL, DISTRICT]
PUDGE, (COMMERCIAL
ICOURT)
[ROOM NO 208 [COMMERCIAL (CS 07-08-2026 IPRANAB l04-08-2026
(COMM)/405/20 [PRAKASH
26
[ROOM NO 208 [COMMERCIAL (CS 12-08-2026 IH.K. TOLANT 06-08-2026
(COMM)/410/20
26
[ROOM NO 208 [COMMERCIAL (CS 13-08-2026 WJAGRITI JAIN 11-08-2026
(COMM)/413/20
26
[ROOM NO 208 [COMMERCIAL (CS 17-08-2026 [VAISHNAVI RAO 12-08-2026
(COMM)/417/20
26
[ROOM NO 208 [COMMERCIAL (CS 18-08-2026 MEGHNA 15-04-2026
(COMM)/421/20 INIMBEKAR
26
[ROOM NO 208 [COMMERCIAL (CS 21-08-2026 ISIDHARTH 105-08-2026
(COMM)/430/20 IMALKANIA
26
[ROOM NO 208 [COMMERCIAL (CS [24-08-2026 [VIJAY PRAKASH 14-08-2026
(COMM)/433/20
26
[ROOM NO 208 [COMMERCIAL (CS [24-08-2026 [V.P. TIWARI l03-09-2026
(COMM)/434/20
26
[ROOM NO 208 [COMMERCIAL (CS 29-08-2026 [YATIN KUMAR 19-08-2026
(COMM)/436/20 [RAGHAV
26
[ROOM NO 208 [COMMERCIAL (CS 131-08-2026 [YATIN KUMAR| 19-08-2026
(COMM)/437/20 [RAGHAV
26
41 H.RAMESH KUMAR,SHAHDARA [303, New CourttCS(COMMERCIICS(COMM) 01.08.2026 [NITISH JAIN VS VIPINRAM PRAKASH| 18.07.2026
ISTRICT JUDGE, [Building IAL) 390/2026 IKUMAR GARG ISONI
‘OMMERCIAL
OURT/SH. SANJAY|
HARMA-II, DISTRICT]
DUDGE, COMMERCIAL|
COURT 503, New CourCS(COMMERCICS(COMM) _ 104.08.2026 [BALAR  MARKETINGSHRAVAN 25.07.2026
[Building IAL) 395/2026 [PRIVATE LIMITED VSKUMAR BANSAL
Www KUNDANCAB
ICOM & ORS
1303, New CourtjCS(COMMERCIICS(COMM) 06.08.2026 POONAM GOYAL VSASHISH UPPAL 04.08.2026
[Building IAL) l401/2026 IM/S BADIUJJAMA @
BABLU
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1303, New CourtCS(COMMERCICS(COMM) 06.08.2026 M/S GOYAL TEXTILESBHARAT  DEEP 106.07.2026
[Building IAL) 1402/2026 VS M/S ORIGINAL RSSINGH

INEW HASSAN MUMBAI
1303, New CourtiCS(COMMERCI(CS(COMM) 07.08.2026 [FULLTOSS CREEMZARPIT JAIN 15.07.2026
[Building IAL) 1404/2026 INDIA LLP VS SHIKHA|

I[ENTERPRISES
1303, New CourtCS(COMMERCI(CS(COMM) 13.08.2026 [SATISH KUMAR JAINVINEET JAIN 129.07.2026
[Building IAL) l412/2026 [VS ANIL KUMAR GUPTA|

03, New CourtiCS(COMMERCIICS(COMM) 17.08.2026 [SWAGAT FASHION COH R TOLANI 06.08.2026

[Building IAL) 1418/2026 [VS LALWANI HOSIERY]

& ANR

03, New CourtiCS(COMMERCIICS(COMM) 18.08.2026 |[STATE BANK OF INDIAARUN 17.08.2026

[Building IAL) l422/2026 VS M/S YASHODAUPADHYAY

[TEXTILE
1303, New CourtjCS(COMMERCIICS(COMM) 19.08.2026 [VECTUS POLYMERSSHRIHAR 17.08.2026
[Building IAL) 1426/2026 IPRIVATE LIMITED VSTRIPATHI

[VECTUS WIRES
1303, New CourtjCS(COMMERCIICS(COMM) 21.08.2026 M/S METAL TRADINGPRANAB 104.08.2026
[Building IAL) 1428/2026 ISAS VS VIPIN MITTAL |PRAKASH
1303, New CourtjCS(COMMERCIICS(COMM) 21.08.2026 ]ARUN KUMAR GUPTARAO AND DAS 17.08.2026
[Building IAL) 1429/2026 [VS UCO BANK ILAW OFFICES
1303, New CourtjCS(COMMERCIICS(COMM) 25.08.2026 M/S TAPARIA  ANDARPIT JAIN 18.08.2026
Building IAL) 1435/2026 ISONS V/S KHUSHBOO|

[TEXTILE
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42 [SH. PAWAN KUMARSHAHDARA [C. No.304 ICOMMERCIAL [Execution 01-08-2026 |Shri. Vinesh Jain Vs Shri|Ashish Aggarwal 9899695533 46111
IMATTO DJ (COMM-04) (Comm.)/142/20 Neeraj Jain

26

ICOMMERCIAL (CS 03-08-2026 [PRG INTERNATIONALVISHAL KHANNA 9999123499 o 46212
((COMM)/394/20 [ELECTRICALS PVT,
26 LTD. Vs SELLECT]

IMOTORS

ICOMMERCIAL (CS 04-08-2026 CANARA  BANK  VSMANOJ KUMAR9811254078 imanvakil378s@g (46231
(COMM)/396/20 IBRAHM SINGH @ARORA imail.com
126 BRAHM AND ORS.

ICOMMERCIAL [CS 05-08-2026 BAIDYA NATH JHA @Anuj Kumar9910644063  fadv.akpofficeo7@g46224
(COMM)/400/20 IPANDIT JEE Vs SOHAN|Pandey imail.com
26 [PAL JINDAL AND ORS.

ICOMMERCIAL [Execution 107-08-2026 |[SH. SANJAY JAIN Vs SH.Padam Kuman8800268148  [padamkumarkhan 46196
(Comm.)/146/20 ISHER SINGH IKhanna ma@gmail.com
26

ICOMMERCIAL CS 11-08-2026 MANISH AGGARWALDeepak Singh9560104394 dv.jyotikarki@gm|46237
(COMM)/408/20 IPROPRIETOR OF M/SThakur il.com
26 IAGGARWAL CLOTH]

IMERCHANT Vs ANIL
IMITTAL PROPRIETOR|
OF M/S NEELAM

loxrrEDDDICEC
ICOMMERCIAL [Ex. - Award byj12-08-2026 [INDIABULLS ASSETROHIT 9999351267 [namanmitraog@g (46218
|Arb./74/2026 RECONSTRUCTION IGOSWAMI imail.com
(COMPANY LIMITED V:
DEVESH GUPTA

ICOMMERCIAL (CS 14-08-2026 MS ALIEN ENERGY PVTHARI PRASAD9999019360  ladvhprao@gmail.cl46244
(COMM)/414/20 LTD Vs CENTURY LEDRAO m
26 ILTD
ICOMMERCIAL (CS 17-08-2026 M/S APOLLO PIPESNAVDEEP 9971933177 ladvocatenavdeepk [46248
(COMM)/419/20 LIMITED Vs M/SKUMAR lumar@gmail.com
26 ISANITARY AND|
HARDWARE
[WHOLESALE DEALER|
IAND ORS.
[COMMERCIAL (CS [18-08-2026 [SWAGAT FASHION[Sonu Vivek 9868166350  [advocate_hk@yah [46240
(COMM)/424/20 ICOMPANY, THROUGH| 0.0.in
26 ITS PARTNER ANUJ|

WAIN Vs SRISHTI|
IGARMENTS THROUGH]
ITS PROP. MRS. RITU|

LIMIADY AN AND
ICOMMERCIAL (CS 18-08-2026 [BSES YAMUNA POWERMeghna Nimbekar8826670059  mujlawchambers [46127
(COMM)/425/20 [LIMITED (THROUGH| (@gmail.com
26 ITS AR.) Vs ANUP
ISINGH
ICOMMERCIAL (OMP MISCj20-08-2026 [M/S KRISHNA[Tushar Sharma (9999140890 dvocate.purumud|46240
(COMM)/3/2026 IMOULDERS Through its lgal @gmail.com
[Partner and Authorized
Representative, M
Sanjay Chaudhary Vs
IKUNAL SHARMA|
D 214d]
ICOMMERCIAL (CS 22-08-2026 |SH. SANJEEV/Ankit Mehta 9354185173 lsslaw712@gmail.c |46233
((COMM)/431/20 ISACHDEVA m
26 IPROPRIETOR OF M/§

I[EAGLE HOMEZ Vs SH,|
IMANMOHAN RAJA|

[IDOGRA AND ANR.
ICOMMERCIAL (OMP (Dj24-08-2026 [PIRAMAL FINANCHEHANANJAY SINGH (7455023130 lasaplegalandadvoc|46252
(COMM)/15/202 ILIMITED Vs MANISH| lates@gmail.com
6 IMAHESH CHNADRA
ICOMMERCIAL (CS 31-08-2026 M/S METRO TIMBERKarishma Mehra (9911089977 lgslawchambersdel |46176
(COMM)/439/20 IAND PLYWOOD lhi@gmail.com
26 [THROUGH ITS PROP|

ISH. LOVISH GUPTA Vs
IAAS MOHD.
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JANGALA,
JUDGE,|
‘OMMERCIAL COURT
ISH. MANISH GUPTA,[NORTH- INIL
DISTRICT JUDGE,WEST
‘OMMERCIAL
OURT,/SH.VINOD
‘ADAV, DISTRICT]
l45 [SH. JAGDISH KUMAR)| INIL
ISTRICT JUDGE,
‘OMMERCIAL COURT
46 |[VACANT/SH. [NORTH [NIL
HAILENDER MALIK|,
ISTRICT
UDGE(COMMERCIAL
OURT)
l47 |SH. RAJ KUMAR,SOUTH-WEST603 [Commercial ~ (CS 01-08-2026 [The Supreme IndustriesGautam 9999093893 feludication.legal@ |30.07.2026
IDISTRICT JUDGE Suit (COMM)/488/20 ILtd Vs SATYENDRABhasin(P), loutlook.com
COMMERCIAL COURT+ 26 IKUMAR
o1
03 ICommercial CS 01-08-2026 AMAR AGGARWAL VsDinesh Kumar9625819068  [rkpali@gmail.com(30.07.2026
Suit (COMM)/491/20 IABHISHEK GOYAL [Yadav(P),
26
1603 ICommercial ICS 03-08-2026 [SAHU EXPORTS PVTANUJ 9891656411 kapoorandassociat {14.04.2026
Suit (COMM)/493/20 LTD Vs ALLORASOFTKAPOOR(P), lesadv@gmail.com
26 [PVT AND OTHER
603 [Commercial ~ (CS 04-08-2026 [XXXXX Vs YYYYY INavlin Swain(P), (9999306881 feludication.legal@ |31.10.2025
Suit (COMM)/497/20 outlook.com
26
1603 ICommercial ICS 04-08-2026 |Ansh Mangla Vs MrSantanu 9810688245 antanukanungoad09.01.2026
Suit (COMM)/498/20 Matin Abdulrajjak Kanungo(P), v@gmail.com
26
1603 ICommercial CS 04-08-2026 MR SHAMSE ALAM VsAayush kumar(P), 9999444371 JACCOUNTS@ARI [24.07.2026
Suit (COMM)/501/20 IMR HAIDAR ALI ISEEQUIPMENTSI
26 IDNIA.COM
603 ICommercial CS 08-08-2026 State Bank of India VsKrishna K19891416768 [kksinghadvg @gmal29.07.2026
Suit (COMM)/518/20 Jadeja MabhipatsinhSharma(P), fil.com
26 [Dilavar Sinh
1603 ICommercial CS 11-08-2026 (Calvin Klein TrademarkNavlin Swain(P), (9999306881 |eludication.legal@ [27.05.2026
Suit (COMM)/520/20 [Trust and Another Vs utlook.com
26 [Ashok Kumar
1603 ICommercial (Counter 14-08-2026 PANZIKA BAWEJA VsYASH 9310905051 team@sslegalsolut|01-08-2026
Suit IClaim/24/2026 IKIRAN GUPTA ICHOPRA(P), lion.com
603 (Commercial ~ (CS 14-08-2026 (Canara Bank Vs Shri SantAkanksha 9811343911 arbsamaiyar.adv@ [27.07.2026
ISuit (COMM)/535/20 [Ram and Anr [Ahuja(P), lgmail.com
26
603 Commercial ~ CS 17-08-2026 [Ajay  Sing Vs  TSISarang 8806669021  chowdharylawoffic[10.08.2026
Suit (COMM)/537/20 (Overseas Pvt Ltd and Ors |[Chowdhry(P), lesllp@gmail.com
26
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1603 [Commercial CS 17-08-2026 [Puma Se Vs Ashok Kumar(Gautam 9999093893 [eludication.legal@ [11.08.2026
ISuit (COMM)/538/20 [Bhasin(P), loutlook.com
26
1603 [Commercial CS 18-08-2026 [AMIT ~ SINGHAL  VsVishal Garg(P), [9810171302 107.08.2026
Suit ((COMM)/541/20 |ANKIT SINDHWANI
26
1603 [Commercial CS 18-08-2026 [State Bank of India VgRavindra Narayan8076466594  [racpc.janakpuri@s(13.08.2026
ISuit (COMM)/542/20 ISUBHASH KUMAR ANR{Singh(P), bi.co.in
26
1603 ICommercial CS 19-08-2026 [CANARA BANK Vs SHANSHUMAN 9990042642 yamarketsforex@g|17.08.2026
Suit (COMM)/546/20 IBHUPENDER ISRIVASTAVA(P), Imail.com
26
1603 ICommercial ICS 21-08-2026 [MUKUL JAIN AND ORSSiddharth 9654554644 dvocatealok1975 [23.03.2026
Suit (COMM)/549/20 [Vs SAURAV AGGARWAL [Narang(P), (@gmail.com
26
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ISH. VINOD YADAV,SOUTH-WEST [Commercial OMP (Dj01-08-2026 [Kotak Mahindra BankRAVI SHANKAR9958683230 [fassociatesrsgarg2
IDISTRICT JUDGE, ISuit (COMM)/2888/2 ILtd Vs Jaspal Masih IGARG (@gmail.com
‘OMMERCIAL COURT, 026
ISH. BALWANT RAl
BANSAL, DISTRICT]
PDUGE, COMMERCIAL
ICOURT-02 - - -
1613 [Commercial OMP (I)01-08-2026 [Kotak Mahindra BankRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/2889/2 ILtd Vs Mahendra Singh |GARG (@gmail.com
026
1613 [Commercial CS 03-08-2026 MR SACHIN GOEL JAGRITI JAIN(P), 8527506427 lawfirm@unsolved|[28-07-2026
Suit (COMM)/496/20 [PROP OF MS llegal.com
26 BHAGWATI ORGANICS|
[Vs MUKESH KUMAR
[PROP OF MS INDO
ISRAEL CROP|
corovone
613 ICommercial OMP (Dj01-08-2026 TOYOTA FINANCIALRahul 9013493108  [advocateashok.1@ [NA
ISuit (COMM)/2896/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 LIMITED Vs AMAR
ISINGH 8361
1613 ICommercial OMP (Dj01-08-2026 [TOYOTA FINANCIALRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/2897/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 LIMITED Vs AKSHAY|
TREHEN 3901
13 ICommercial OMP (Djo1-08-2026 [TOYOTA FINANCIALRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/2898/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs ANMOL
KHURANA 1557
13 ICommercial OMP (I)o1-08-2026 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/2899/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs JATINDER|
KUMAR 9242
1613 ICommercial OMP (I)01-08-2026 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/2900/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs ANMOL
INIJTHAWAN 2884
1613 ICommercial OMP (I)01-08-2026 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2901/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs SAHIN|
KHA 4929
1613 [Commercial OMP (I)01-08-2026 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2902/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs RAJBIR|
KAUR o113
613 ICommercial OMP (Dj01-08-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/2903/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs RAJ KAUR|
PANDHER 1950
1613 ICommercial OMP (Djo1-08-2026 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/2904/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs RAJVIR
KAUR 1706
613 (Commercial ~ (OMP (I)04-08-2026 Toyota  Financial ~ SerRahul 9013493108  fadvocateashok.1@ [NA
Suit (COMM)/2939/2 India Ltd Vs SARABJEETBhardwaj(P), lgmail.com
026 ISINGH 3501
1613 [Commercial OMP (Dj0o4-08-2026 [Toyota  Financial ~ SerRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/2936/2 India Ltd Vs YAVINBhardwaj(P), lgmail.com
026 BHATIA 7576
1613 ICommercial CS 04-08-2026 PUMA SE Vs BHAVNAGAUTAM BHASIN|9999306881 [eludicatoin.legal@ [28-05-2026
ISuit (COMM)/500/20 ICHUG loutlook.com
26
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1613 [Commercial OMP (Dj0o4-08-2026 Toyota  Financial ~ SerRahul 9013493108 ladvocateashok.1@
ISuit (COMM)/2938/2 India Ltd Vs BALRAJBhardwaj(P), lgmail.com
026 ISINGH 0466
1613 [Commercial OMP (Dj0o4-08-2026 Toyota  Financial ~ SerRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/2940/2 India Ltd Vs MANJITBhardwaj(P), lgmail.com
026 ISINGH 7337
1613 [Commercial OMP (I)04-08-2026 [Toyota  Financial ~ SerRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2937/2 India Ltd Vs KRISHAN[Bhardwaj(P), lgmail.com
026 KUMAR AHLAWAT 4740
613 ICommercial CS 06-08-2026 [State Bank of India VsKrishna Kr9315165656 ladvkrishna1411@g [29-07-2026
ISuit (COMM)/513/20 ISepoy Noushad Khan K K|Sharma(P), imail.com
26
1613 ICommercial ICS 05-08-2026 [Puma Se Vs Ashok KumarGAUTAM BHASIN|9999306881  [eludicatoin.legal@ 13-09-2025
ISuit (COMM)/511/20 loutlook.com
26
13 ICommercial OMP (D08-08-2026M/s Kotak MahindraRAVI SHANKAR9958683230  [associatesrsgarg2 [NA
Suit (COMM)/2954/2 Bank Ltd Vs TARUNGARG (@gmail.com
026 [YADAV
13 ICommercial OMP (I)08-08-2026[M/s Kotak MahindraRAVI SHANKAR9958683230 [associatesrsgarg2 [NA
Suit (COMM)/2953/2 Bank Ltd Vs GUDIYAGARG (@gmail.com
026 IDEVI
1613 ICommercial OMP (D)08-08-2026[M/s Kotak MahindraRAVI SHANKAR9958683230 [associatesrsgarg2 [NA
ISuit (COMM)/2955/2 Bank Ltd Vs VICKEY IGARG (@gmail.com
026
1613 ICommercial CS 12-08-2026 [PUNJAB NATIONALLALIT KUMAR828555162 [kalaanilegaladviso [11-06-2026
ISuit (COMM)/529/20 BANK Vs PRITAMSHARMA(P), rs@gmail.com
26 ISINGH
1613 [Commercial CS 12-08-2026 Hills Engineering Vs AV|Sushil Kumar9818165785 lhellocounsel @gmalo4-08-2026
Suit (COMM)/528/20 IConstructions ISharma(P), fil.com
26
613 ICommercial CS 11-08-2026 RENU GOSWAMI VsARSH 9711575152 legalbhalla@gmail |03-08-2026
Suit ((COMM)/522/20 |JAUTOMOTIVE KIA IBHALLA(P), lcom
26
1613 [Commercial ICS 10-08-2026 [Ajay Turan Vs LovePankaj Kumar9625506521 idubeyabhi73@gm [23-07-2026
ISuit (COMM)/519/20 [Kumar [Pandey(P), il.com
26
613 [Commercial OMP (D12-08-2026 [Toyota  Financial ~ SerRahul 9013493108  ladvocateashok.1@ [NA
ISuit (COMM)/2986/2 India Ltd Vs VIRENDERBhardwaj(P), lgmail.com
026 ISINGH o009
613 (Commercial ~ (OMP (I)j12-08-2026 [Toyota  Financial ~ SerRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/2987/2 India Ltd Vs DISTANCEBhardwaj(P), lgmail.com
026 TRAVELS 1280
1613 ICommercial CS 11-08-2026 [SUPARSHVA SWABSISUNIL WALI(P), (9654981794 waliadvocate@gm [06-08-2026
ISuit (COMM)/523/20 ILIMITED Vs V2 RETAIL lail.com
26 LIMITED
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1613 [Commercial ICS 12-08-2026 HV Frieght PrivateRajan Miglani(P), 9728410090 rajanmiglani@gm [07-07-2026
Suit (COMM)/527/20 Limited Vs Ms HM il.com
26 ILogistics
1613 [Commercial CS 12-08-2026 [Spigen India Pvt Ltd V§GAUTAM BHASIN9999306881 |eludicatoin.legal@ [10-08-2026
Suit (COMM)/524/20 IASHOK KUMAR loutlook.com
26
613 ICommercial OMP (Dp2-08-2026 M/s Kotak MahindraRAVI SHANKAR(9958683230 [associatesrsgarg2 [NA
ISuit (COMM)/2996/2 Prime Ltd Vs PadamGARG (@gmail.com
026 Kumar
613 ICommercial CS 13-08-2026 [MEDIA 24X7Arvind 9891117112 info@lexavapartne(11-08-2026
ISuit (COMM)/533/20 IADVERTISING PRIVATEVashistha(P), Irs.com
26 LIMITED Vs AMP|
Hospitality and ors
1613 ICommercial OMP (Di13-08-2026 M/s Kotak MahindraRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/3001/2 Bank Ltd Vs PrakashGARG (@gmail.com
026 IPriyadarshi
13 ICommercial OMP (Dp8-08-2026 M/s Kotak MahindraRAVI SHANKAR9958683230 [associatesrsgarg2 [NA
Suit (COMM)/3003/2 Bank Ltd Vs ACHRAFGARG (@gmail.com
026 |ALI
13 ICommercial ICS 18-08-2026 [CSP LOGISTICS PVTPankaj Sharma(P),|9717131670 ladv.pankaj8008@ [23-03-2026
Suit (COMM)/544/20 LTD Vs SHREE SHYAM| lgmail.com
26 |IAIR EXPRESS PVT LTD
1613 ICommercial ICS 18-08-2026 [FAST FORWARDSHIVAM 9654545855 llegal @shivamshar [25-07-2026
Suit (COMM)/543/20 LOGISTICS INDIA PVT[SHARMA(P), ima.info
26 Vs INDOLOG|
ILOGISTICS PVT LTD
613 (Commercial ~ (OMP (I)18-08-2026 M/s  Kotak MahindraRAVI SHANKAR(Q958683230  [associatesrsgarg2 [NA
Suit (COMM)/3002/2 Bank Ltd Vs AJIT SINGH (GARG (@gmail.com
026
613 ICommercial [Execution [19-08-2026 SUNDARAM  FINANCEMANISHA 8826750777  [manishabaruahleg [NA
Suit (Comm)/297/20 LTD Vs VIKRANTBARUAH(P), lal@gmail.com
26 IBHARDWAJ AND RAJA
BABU
613 ICommercial CS 18-08-2026 [DEVENDER KUMAR Vsrakesh garg(P), 9990333933  [ecolawchambers@ [13-08-2026
Suit (COMM)/545/20 INEPS  TECHOLOGIES lgmail.com
26 [PVT LTD
613 ICommercial OMP (D21-08-2026 [Toyota  Financial ~ SerRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/3029/2 India Ltd Vs RAJIVBhardwaj(P), lgmail.com
026 IKUMAR 4916
613 (Commercial ~ (OMP (I)21-08-2026 [Toyota  Financial ~ SerRahul 9013493108  fadvocateashok.1@ [NA
Suit (COMM)/3033/2 India Ltd Vs SHIVANKBhardwaj(P), lgmail.com
026 ICHAUDHARY 8819
613 (Commercial ~ (OMP (I)21-08-2026 [Toyota  Financial ~ SerRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/3034/2 India Ltd Vs JYOTI VIJBhardwaj(P), lgmail.com
026 8592
1613 ICommercial OMP (Dj21-08-2026 [Toyota  Financial ~ SerRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/3031/2 India Ltd Vs SULTAN[Bhardwaj(P), lgmail.com
026 IMALIK 2800
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1613 [Commercial OMP (D)21-08-2026 [Toyota  Financial ~ SerRahul 9013493108 ladvocateashok.1@
ISuit (COMM)/3028/2 India Ltd Vs SANDEEPBhardwaj(P), lgmail.com
026 IKUMAR YADAYV 8953
1613 [Commercial OMP (Dj21-08-2026 [Toyota  Financial ~ SerRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/3035/2 India Ltd Vs MOHAN[Bhardwaj(P), lgmail.com
026 ISINGH 0597
1613 [Commercial OMP (I)21-08-2026 [Toyota  Financial ~SerRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/3030/2 India Ltd Vs MAHESHBhardwaj(P), lgmail.com
026 ICHAND MEENA 0727
613 ICommercial CS 22-08-2026 [Aanchal Bathla Vs MrBhavya Sethi(P), 9811389644 lsethibhavya@gmaif14-08-2026
ISuit (COMM)/550/20 [Vikesh Kumar .com
26
613 ICommercial OMP (I)21-08-2026 [Toyota  Financial ~ SerjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/3032/2 India Ltd Vs SHYNESH[Bhardwaj(P), lgmail.com
026 IPEELIYAT 2962
13 ICommercial ICS 19-08-2026 [STATE BANK OF INDIANirmal Mishra 9311131978 0 email 15-07-2026
Suit (COMM)/547/20 Vs MS  SOLANKI
26 I[ENTERPRISES
13 ICommercial ICS 29-08-2026 |State Bank Of India VSVAIBHAV 9971336611 vaibhav.yadav@ho[20-08-2026
Suit (COMM)/557/20 IANKITA [YADAV(P), tmail.com
26
1613 ICommercial ICS 29-08-2026 |State Bank Of India VSVAIBHAV 9971336611 vaibhav.yadav@ho[20-08-2026
Suit (COMM)/558/20 [UDIT MADAAN [YADAV(P), tmail.com
26
1613 ICommercial OMP (Dj29-08-2026 [Toyota ~ Financial ~ SerRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/3063/2 India Ltd Vs RUNBhardwaj(P), lgmail.com
026 IMORAN 1147
613 ICommercial OMP (D29-08-2026 [Toyota  Financial ~ SerRahul 9013493108  fadvocateashok.1@ [NA
Suit (COMM)/3061/2 India Ltd Vs RAFIQBhardwaj(P), lgmail.com
026 [UDDIN AHMED 0542
613 [Commercial ~ OMP ()29-08-2026 [Toyota ~ Financial ~ SerRahul 9013493108 fadvocateashok.1@ [NA
Suit (COMM)/3059/2 India Ltd Vs BLUBUCKSBhardwaj(P), lgmail.com
026 IASSET PRIVATE
ILIMITED 0617
613 ICommercial OMP (D29-08-2026 [Toyota  Financial =~ SerRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/3060/2 India Ltd Vs BESTWAYBhardwaj(P), lgmail.com
026 ICABS SERVICES|
[PRIVATE LIMITED 6129
613 (Commercial ~ (OMP (I)29-08-2026 Toyota ~ Financial ~ SerRahul 9013493108  fadvocateashok.1@ [NA
Suit (COMM)/3064/2 India Ltd Vs BABU LALBhardwaj(P), lgmail.com
026 5919
613 (Commercial ~ (OMP (I)29-08-2026 Toyota  Financial ~ SerRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/3062/2 India Ltd Vs LALU RAM[Bhardwaj(P), lgmail.com
026 JAT 8032
613 ICommercial OMP (D29-08-2026 [Toyota  Financial =~ SerRahul 9013493108 fadvocateashok.1@ [NA
ISuit (COMM)/3065/2 [ndia Ltd VsBhardwaj(P), lgmail.com
026 IAZIMUDDIN  PATHAN|
7395
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1613 [Commercial OMP 24-08-2026 RAVI KUMAR DAWAR[Umesh 9911633057 lglobalijudexlawfir
ISuit (COMM)/31/202 Vs IDFC FIRST BANKBurnwal(P), @gmail.com
6 ILIMITED
1613 [Commercial CS 25-08-2026 [STATE BANK OF INDIASunil Verma(P), (9868101935 lsuniladvocate@ya (03-08-2026
Suit (COMM)/554/20 [Vs NITIN SONI lhoo.co.in
26
613 ICommercial [Execution 12-08-2026 [ECOM EXPRESSNaman Joshi(P), 98100573800 loffice@njlaw.in  [NA
ISuit (Comm)/284/20 ILIMITED |
26 I[EXPERTTAG
[ECOMMERCE PRIVATE
ILIMITED
613 ICommercial CS 08-08-2026 MS AMETRO WIRESPrince(P), 9810248919 vinaynetex@gmail [20-03-2026
Suit (COMM)/517/20 IAND CABLES Vs MS om
26 [VAISHNAVI
I[ENTERPRISES
1613 ICommercial ICS 07-08-2026 VIJENDER SINGH ANDPRASHANT 9643847071 [proffice372@gma [04-08-2026
ISuit (COMM)/514/20 IORS Vs VIVEK RATHI  [SINGH(P), il.com
26
13 ICommercial OMP (Djo1-08-2026 CHOLAMANDALAM [RAVI SHANKAR(9958683230 fassociatesrsgarg2 [NA
Suit (COMM)/2916/2 INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
ILIMITED Vs SATBIR J
13 ICommercial OMP (I)01-08-2026 CHOLAMANDALAM [RAVI SHANKAR(9958683230 fassociatesrsgarg2 [NA
Suit (COMM)/2911/2 INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
LIMITED Vs AKASH P
1613 ICommercial OMP (I)01-08-2026 CHOLAMANDALAM [RAVI SHANKAR(9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/2909/2 INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
ILIMITED Vs MOR|
ICONSTRUCTION CO
1613 ICommercial OMP (I)01-08-2026 CHOLAMANDALAM [RAVI SHANKAR(9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/2908/2 INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
LIMITED Vs JA]
[PARKASH
1613 [Commercial OMP (I)01-08-2026 CHOLAMANDALAM [RAVI SHANKAR9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/2907/2 INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
LIMITED Vs SATPAL
IBHOOPSINGH
613 ICommercial OMP (Djo1-08-2026 CHOLAMANDALAM IRAVI SHANKAR9958683230 fassociatesrsgarg2 [NA
Suit (COMM)/2905/2 INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
LIMITED Vs JONTY|
IMAN
613 ICommercial OMP (Dj01-08-2026 [Kotak Mahindra BankRAVI SHANKAR/9958683230 fassociatesrsgarg2 [NA
Suit (COMM)/2887/2 [Ltd Vs Ginni IGARG (@gmail.com
026
1613 [Commercial OMP (Dj01-08-2026 CHOLAMANDALAM RAVI SHANKAR9958683230 [associatesrsgarg2 [NA
Suit (COMM)/2912/2 INVESTMENT ANDGGARG (@gmail.com
026 I[FINANCE COMPANY|
ILIMITED Vs AMRIK
ISINGH
1613 [Commercial OMP (1)01-08-2026 CHOLAMANDALAM RAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
Suit (COMM)/2913/2 INVESTMENT ANDGARG (@gmail.com
026 I[FINANCE COMPANY|
ILIMITED Vs RAJ|
KUMAR
1613 ICommercial OMP (Dj01-08-2026 CHOLAMANDALAM [RAVI SHANKAR(9958683230 fassociatesrsgarg2 [NA
Suit (COMM)/2915/2 INVESTMENT ANDGARG (@gmail.com
026 FINANCE COMPANY|
ILIMITED Vs AKSHAY R
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1613 [Commercial [Execution 06-08-2026 MS NEUTRAL NVOCCRENU(P), / Sunilgg71113447 ladvsunilverma.dellNA
ISuit ((Comm)/281/202| IPVT LTD Vs MSKumar Verma legal@gmail.com
6 ICARGOCARE FREIGHT|
IAND FORWARDING|
PVT LTD
49 [SH. GAUTAM MANAN,SOUTH-WEST|614 JARBITRATION (OMP (Dj01-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
[DISTRICT JUDGE, (COMM)/2886/2 IBANK LTD Vs SANDHYASHANKAR IARG1@GMAIL.CO|
ICOMMERCIAL COURT- 026 [YADAV (M
o3
1614 JARBITRATION (OMP (Dj01-08-2026 [TOYOTA FINANCIALJMR. RAHULB376049807 |ADVOCATEASHO [NA
(COMM)/2906/2 ISERVICES VsBHARDWAJ [K.1@GMAIL.COM
026 ISUKHWANT SINGH|
[VIRK
1614 IARBITRATION OMP (Dj01-08-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2895/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
026 I[FINANCE COMPANY V: (M
IMANISH J
14 IARBITRATION (OMP (Dj01-08-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCTATESRSG [NA
(COMM)/2894/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
026 [FINANCE COMPANY V: M
IMANDEEP M
14 IARBITRATION (OMP (Dj01-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCTATESRSG [NA
(COMM)/2893/2 IBANK LTD Vs AJAY PAL SHANKAR IARG1@GMAIL.CO|
026 M
14 ICOMMERCIAL (CS 101-08-2026 [SCIENS LOGISTICSMR. ANUJ9811931583 IANUJ.RAJPAL.LA 28.07.2026
ISUIT (COMM)/490/20 INDIA Vs AFMIRAJPAL @GMAIL.COM
26 ILOGISTICS
14 ICOMMERCIAL (CS 01-08-2026 [PUMA SE Vs KASIM IMR. GAUTAM|9999306881 [LEGAL@OUTLOONA
ISUIT (COMM)/489/20 BHASIN IK.COM
26
1614 IARBITRATION (OMP (Dj01-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2892/2 BANK LTD Vs LALLUSHANKAR JARG1@GMAIL.CO|
026 IRAM M
1614 IARBITRATION (OMP (Dj01-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2891/2 BANK LTD Vs OMSSHANKAR JARG1@GMAIL.CO|
026 [PRAKASH M
614 IARBITRATION OMP (Dj01-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2885/2 IBANK LTD VsSHANKAR IARG1@GMAIL.CO|
026 IDHARMVEER SINGH M
1614 IARBITRATION (OMP (Dj01-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2890/2 IBANK LTD Vs SUNILSHANKAR IARG1@GMAIL.CO|
026 IKUMAR M
1614 IARBITRATION (OMP (Dj01-08-2026 TOYOTA FINANCIALMR. RAHULB8376049807 [ADVOCATEASHO [NA
(COMM)/2919/2 ISERVICES Vs HASEENBHARDWAJ IK.1@GMAIL.COM
026 [ULLAH
1614 JARBITRATION (OMP (Dj01-08-2026 [TOYOTA FINANCIALJMR. RAHULB376049807 |ADVOCATEASHO [NA
(COMM)/2918/2 ISERVICES Vs VEENABHARDWAJ [K.1@GMAIL.COM
026 DEVI
614 IARBITRATION OMP (Dj01-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO NA
(COMM)/2917/2 ISERVICES Vs DALIPBHARDWAJ [K.1@GMAIL.COM
026 KUMAR
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614 IARBITRATION OMP (I)01-08-2026 TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO
(COMM)/2914/2 ISERVICES Vs DILBHARDWAJ IK.1@GMAIL.COM
026 IMOHD
1614 JARBITRATION (OMP (Dj01-08-2026 [TOYOTA FINANCIALJMR. RAHULB376049807 |ADVOCATEASHO [NA
(COMM)/2910/2 ISERVICES Vs HARBHEJBHARDWAJ [K.1@GMAIL.COM
026 ISINGH
1614 JARBITRATION (OMP (Dj0o4-08-2026 [BMW INDIA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [NA
(COMM)/2927/2 ISERVICES Vs SHAHBHARDWAJ [K.1@GMAIL.COM
026 INISHANT ARUN|
IKUMAR
1614 IARBITRATION OMP (Dj04-08-2026 BMW INDIA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [NA
(COMM)/2926/2 ISERVICES VSBHARDWAJ IK.1@GMAIL.COM
026 HIMANSHU PANT
14 ICOMMERCIAL (CS 04-08-2026 /AR FLIGHT TRAVELSMR. KARTIK8368060074 [ADVOCATEKART [22.07.2026
ISUIT (COMM)/502/20 [PRIVATE LIMITED VsJAIN K98 @GMAIL.CO
26 JATIN GUPTA M
14 IMICELLANEO |MISC DJl04-08-2026 SHIVAM REALTORS V§MR.  MAYANK9891394456  |ADVOCATEGAKK NA
lUS IADJ/708/2026 INDIAN BANK IGAKKHAR [HAR@GMAIL.CO
M
14 ICOMMERCIAL (CS 05-08-2026 [Punjab National Bank VSMR. KAMAL9868927179 IKALANILEGALAD|11.06.2026
SUIT (COMM)/505/20 ISARBJIT KAUR ISINGH ISIORS@GMAIL
26 .COM
14 [EXECUTION _ |[Execution 05-08-2026|[0M PARKESH Vs S KMR. S.BJ9891099883  |GAHLOT.YASH@ NA
(Comm)/278/20 ELECTRICALS ISHARMA GMAIL.COM
26
614 [EXECUTION _ [Execution 05-08-2026 [SUKHDEEP SINGH VSMR.CHIRAG 7048926509  |ADV.CHIRAGAGGNA
(Comm)/280/20 ISANDEEP MISHRA IAGGARWAL JARWAL14@GMAI
26 IL.COM
1614 ICOMMERCIAL [CS 05-08-2026 [Punjab National Bank VSMR. KAMAL9868927179 IKALANILEGALAD|11.06.2026
SUIT (COMM)/504/20 IPRABHJEET SINGH ISINGH [VISIORS@GMAIL
26 .COM
1614 ICOMMERCIAL (CS l07-08-2026 PRA  TELEHEALTH VsMR. TARUN9650446866 [.KHANNA@GM [25.07.2026
SUIT ((COMM)/515/20 IADVANTEL IKHANNA IATL.COM
26 [TECHNOLOGIES
1614 ICOMMERCIAL (CS 07-08-2026 CANARA BANK Vs HIMS. REKHAQ810168405 [T.KHANNA@GM [25.07.2026
ISUIT (COMM)/516/20 [FILL ENGINEERS ANDRUSTOGI |AIL.COM
26 [FABRICATORS
614 IARBITRATION OMP (1)08-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2969/2 [PRIME Vs  VARUNSHANKAR IARG1@GMAIL.CO|
026 IGUPTA M
1614 JARBITRATION (OMP (D10-08-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2974/2 INVESTMENT ANDISHANKAR IARG1@GMAIL.CO|
026 I[FINANCE COMPANY Vs (M
ISATBIR J
1614 JARBITRATION (OMP (Dj10-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2980/2 IBANK Vs PRLSHANKAR IARG1@GMAIL.CO|
026 LOGISOLUTIONS M
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IARBITRATION (OMP (Dj10-08-2026 [KOTAK MAHINDRA 9911883603 IASSOCIATESRSG
((COMM)/2978/2 BANK Vs DHEERA IARG1@GMAIL.CO|
026 IKUMAR M
1614 JARBITRATION (OMP (D10-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2977/2 IBANK Vs MOHAMMADSHANKAR IARG1@GMAIL.CO|
026 SAHUN M
1614 JARBITRATION (OMP (D10-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2976/2 BANK Vs SATNAMSHANKAR IARG1@GMAIL.CO|
026 IGOKAL M
1614 IARBITRATION OMP (D0-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2975/2 IBANK Vs GURU NANAKSHANKAR IARG1@GMAIL.CO|
026 [TRANSPORT COMPANY (M
14 IARBITRATION (OMP (D0-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCTATESRSG [NA
(COMM)/2970/2 IBANK Vs NADEEM ISHANKAR IARG1@GMAIL.CO|
026 M
14 IARBITRATION (OMP (Do-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCTATESRSG [NA
(COMM)/2971/2 IBANK Vs MD FIROZ ISHANKAR IARG1@GMAIL.CO|
026 M
14 JARBITRATION (OMP (D1o-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2972/2 BANK Vs VIJAY ISHANKAR IARG1@GMAIL.CO|
026 M
14 IARBITRATION (OMP (Dj10-08-2026 (CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2973/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
026 [FINANCE COMPANY Vs M
IAMIT DHIMAN
1614 ICOMMERCIAL (CS 11-08-2026 |[OM VARDHMANMR. SAURABHP119725897 [YS06658@GMAIL|06.08.2026
ISUIT (COMM)/521/20 [ENTERPRISES Vs R KVERMA .COM
26 [ENTERPRISES
1614 IARBITRATION (OMP (D12-08-2026 [TOYOTA FINANCIALMR. RAHULB8376049807 [ADVOCATEASHO [NA
(COMM)/2990/2 ISERVICES Vs DISTANCEBHARDWAJ IK.1@GMAIL.COM
026 [TRAVELS
1614 IARBITRATION OMP (D2-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO NA
(COMM)/2991/2 ISERVICES Vs RESHMABHARDWAJ K.1@ GMAIL.COM
026 [PARVEEN
1614 IARBITRATION (OMP (Dj12-08-2026 [TOYOTA FINANCIALMR. RAHULB8376049807 [ADVOCATEASHO [NA
(COMM)/2992/2 ISERVICES Vs GANESHBHARDWAJ IK.1@GMAIL.COM
026 IMAHADEV PHADTARE
1614 IARBITRATION (OMP (Dj12-08-2026 [TOYOTA FINANCIALMR. RAHULB8376049807 [ADVOCATEASHO [NA
((COMM)/2993/2 SERVICES Vs  JITUBHARDWAJ K.1@GMAIL.COM
026 ICHUTIA
1614 ICOMMERCIAL (CS 12-08-2026 [PUNJAB NATIONALMR. KAMAL9868927179 IKALANILEGALAD|11.06.2026
ISUIT (COMM)/526/20 IBANK Vs REENA MALIK|SINGH [VISIORS@GMAIL
26 .COM
1614 ICOMMERCIAL (CS 12-08-2026 [PUNJAB NATIONALMR. KAMAL9868927179 IKALANILEGALAD|11.06.2026
ISUIT (COMM)/525/20 IBANK Vs MOHIT|SINGH [VISIORS@GMAIL
26 ISINGLA .COM
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IARBITRATION OMP (I)12-08-2026 TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO
(COMM)/2989/2 ISERVICES Vs JAVEDBHARDWAJ IK.1@GMAIL.COM
026 IKHAN
614 IARBITRATION OMP (Dj12-08-2026 TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO NA
(COMM)/2988/2 ISERVICES Vs AFZALLBHARDWAJ [K.1@GMAIL.COM
026 KHAN
614 [EXECUTION  [Execution 13-08-2026 BROAD INJECTABLES| INA
(Comm)/292/20 Vs ROYAL DRUG|
26 DISTRIBUTORS
1614 [EXECUTION  [Execution 13-08-2026 |AJAY JAIN Vs DHIRAJMR. V.K[9599043045 )SIGMAL [NA
(Comm)/287/20 ISHARMA ISINGHAL
26
614 [EXECUTION  [Execution 13-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 JASSOCIATESRSG [NA
(Comm)/288/20 IBANK Vs ANKIT KUMARSHANKAR ARG1@GMAIL.CO|
26 M
14 [EXECUTION  [Execution 13-08-2026 |CHHOTEY LAL Vs BUZZMR. ARVIND9811313311 IADVOCATEARVI [NA
(Comm)/289/20 IMAX PRODUCTS IGUPTA INDGUPTA@GMA
26 [[L.COM
14 [EXECUTION  [Execution 13-08-2026 CHHOTEY LAL Vs MILIMR. ARVIND9811313311 ADVOCATEARVI [NA
(Comm)/290/20 (OHRI IGUPTA INDGUPTA@GMA
26 [L.COM
1614 ICOMMERCIAL (CS 14-08-2026 [Citrine Clinic Vs ICICIMS. MEGHA9999352111 IMEGHA@MANC [12.08.2026
SUIT (COMM)/534/20 Bank Limited IGAUR I[HANDACO.COM
26
1614 ICOMMERCIAL (CS 17-08-2026 |[CRYSTA IMR. MAYANK9711841361 IADVMAYANKSHA[11.08.2026
ISUIT (COMM)/539/20 INTERNATIONAL VSSHARMA IRMA@GMAIL.CO
26 IBKC GARMENTS LLP M
1614 IARBITRATION (OMP (D18-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3007/2 BANK Vs RAHULSHANKAR IARG1@GMAIL.CO|
026 [VERMA M
614 IARBITRATION OMP (Dp8-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3005/2 IPRIME Vs PRASHANTSHANKAR IARG1@GMAIL.CO|
026 IMAURYA M
1614 IARBITRATION (OMP (D18-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3004/2 BANK Vs NEERAJSHANKAR IARG1@GMAIL.CO|
026 IKUMAR M
1614 IARBITRATION (OMP (D)18-08-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3008/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
026 I[FINANCE COMPANY Vs M
IBUNTY B
1614 JARBITRATION (OMP (Dp8-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3006/2 [PRIME Vs HIMANSHUSHANKAR IARG1@GMAIL.CO|
026 IGUPTA M
1614 JARBITRATION (OMP (Dj19-08-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3013/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
026 FINANCE COMPANY| (M
ILIMITED Vs SATPAL
IBHOOPSINGH
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614 I[EXECUTION |[Execution 19-08-2026 ARIHANT IMR. ATUL KR9810040036 IATULHIGHCOUR
(Comm)/296/20 [ENTERPRISES VsJAIN [T2000@YAHOO.C|
26 IRAHUL AGGARWAL IOM
614 JARBITRATION (OMP (DP9-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3015/2 [PRIME LIMITED VsSHANKAR ARG1@GMAIL.CO|
026 IMOHAMMAD SALIM (M
1614 JARBITRATION (OMP (D19-08-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3014/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
026 FINANCE COMPANY| (M
ILIMITED Vs AMRIK
ISINGH
1614 IARBITRATION OMP (D9-08-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3012/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
026 I[FINANCE COMPANY| (M
LIMITED Vs JONTY|
IMAN
1614 IARBITRATION (OMP (D20-08-2026 |AVANSE FINANCIALMR. AMIT KR9990659331 IKMPSPARTNER@NA
(COMM)/3019/2 ISERVICES Vs AMITSINHA GMAIL.COM
026 KUMAR
14 IARBITRATION (OMP 22-08-2026 [Govt of NCT of Delhi VSMR. ARVIND9811317311 IADVOCATEARVI [NA
(COMM)/30/202 ISETHI CONSTRUCTION GUPTA INDGUPTA@GMA
6 IL.COM
14 JARBITRATION (OMP (I)22-08-2026 [PIRAMAL FINANCE LTDMR. ANANJAY[7455023130 IASAPLEGALAND [NA
(COMM)/3037/2 Vs RAVI SHANKAR ISINGH IADVOCATE@GM
026 |AIL.COM
1614 IARBITRATION (OMP (Dj22-08-2026 (CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3040/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
026 [FINANCE COMPANY Vs M
JAI PARKASH
1614 IARBITRATION (OMP (Dj22-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3041/2 PRIME Vs  SUNILSHANKAR JARG1@GMAIL.CO|
026 [KUMAR M
1614 IARBITRATION (OMP (Dj25-08-2026 [TOYOTA FINANCIALMR. RAHULB8376049807 [ADVOCATEASHO [NA
(COMM)/3056/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
026 ILIMITED Vs ROHIT S
614 IARBITRATION OMP (Dj25-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO NA
(COMM)/3058/2 ISERVICES INDIABHARDWAJ K.1@ GMAIL.COM
026 ILIMITED Vs DEEPAK
KUMAR
1614 IARBITRATION (OMP (Dj25-08-2026 [TOYOTA FINANCIALMR. RAHULB8376049807 [ADVOCATEASHO [NA
(COMM)/3042/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
026 ILIMITED Vs DISTANCE
[TRAVELS
1614 IARBITRATION (OMP (Dj25-08-2026 [TOYOTA FINANCIALMR. RAHULB8376049807 [ADVOCATEASHO [NA
((COMM)/3043/2 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
026 ILIMITED Vs SACHIN L
1614 JARBITRATION (OMP (D25-08-2026 TOYOTA FINANCIALJMR. RAHULB376049807 |ADVOCATEASHO [NA
(COMM)/3044/2 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
026 LIMITED Vs AKATOLI|
ICHOPHI
614 IARBITRATION OMP (Dj25-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807 ADVOCATEASHO [NA
(COMM)/3045/2 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
026 LIMITED Vs OM|
IPRAKASH
ICHOURASIYA
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IARBITRATION (OMP (D25-08-2026 [TOYOTA FINANCIALJMR. RAHULB376049807
((COMM)/3046/2 ISERVICES INDIABHARDWAJ
026 ILIMITED Vs THE TEA
I[HEAVEN
614 IARBITRATION (OMP (Dj25-08-2026 TOYOTA FINANCIALJMR. RAHULB376049807 |ADVOCATEASHO [NA
((COMM)/3047/2 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
026 LIMITED Vs SAURABH]
ISINGH
614 IARBITRATION OMP (D25-08-2026 TOYOTA FINANCIALJMR. RAHULB376049807 |ADVOCATEASHO [NA
(COMM)/3050/2 ISERVICES INDIABHARDWAJ IK.1@ GMAIL.COM
026 LIMITED Vs ANKUR|
IAGGARWAL
614 IARBITRATION OMP (I)25-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO NN
(COMM)/3051/2 ISERVICES INDIABHARDWAJ IK.1@ GMAIL.COM
026 LIMITED Vs CHANDAN|
KANDAR
614 IARBITRATION OMP (I)25-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807  |ADVOCATEASHO NA
(COMM)/3052/2 ISERVICES INDIABHARDWAJ IK.1@ GMAIL.COM
026 LIMITED Vs PALLAB]|
DEVI
14 IARBITRATION OMP (I)25-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807  |ADVOCATEASHO NA
(COMM)/3053/2 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
026 ILIMITED
ISARAVJEET SINGH
14 IARBITRATION OMP (D25-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807  |ADVOCATEASHO NA
(COMM)/3054/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
026 ILIMITED Vs SUMAN|
IARYA
614 IARBITRATION OMP (D25-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807  |ADVOCATEASHO NA
(COMM)/3055/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
026 ILIMITED Vs KULDIP|
IKAUR
614 ICOMMERCIAL [CS 25-08-2026 STATE BANK OF INDIAMR. SUNIL KR9868101935 [SUNIL._ADVOCATNA
SUIT (COMM)/553/20 [Vs RAMJEEVAN MEENAVERMA [E@QYAHOO.CO.IN
26
614 [ARBITRATION [OMP (D25-08-2026 [TOYOTA _ FINANCIALMR. RAHUL8376049807
(COMM)/3057/2 ISERVICES INDIABHARDWAJ
026 ILIMITED Vs JASRATH S
1614 ICOMMERCIAL (CS 31-08-2026 [U S Sales Agency VsMR. AVINASH KR9899327537 124.08.2026
SUIT (COMM)/561/20 WINDAL ENTERPRISES [TYAGI
26
614 [EXECUTION  [Execution 05-08-2026 SAROJ GUPTA Vs M/SMR. VIPIN(9899299404  PURIXSOLUTION [NA
(Comm.)/279/20 IATR  PLAZA RETAILNANDWANI l02@GMAIL.COM
26 I[HOLDINGS PRIVATE|
LIMITED,
614 IARBITRATION OMP (Dj10-08-2026 CHOLAMANDALAM IMR. RAVI9911883603 ASSOCIA] RSG [NA
(COMM.)/2979/2| INVESTMENT ANDSHANKAR ARG1@GMAIL.CO|
026 IFINANCE COMPANY Vs (M
ISATBIR J
614 [MISCELLANEOMISC DJ19-08-2026 INDOLOG  LOGISTICSMR. SANDEEP KR9310934697 INA
lUs IADJ/762/2026 Vs GOUSE  ELAHIKARN
[EXPORTS
614 IMICELLANEO MISC DJj20-08-2026 [SHALINI SHARMA VsMR. CHIRAAYUl9958238017
[US IADJ/767/2026 IALD INFRATECH [TREHAN
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50 [SH. AJAY GULATI-I,SOUTH-WEST|509 ICS (COMM) 1492/2026 01-08-2026 ARUN  CHAWLA  VsArun Chauhan 9650015060  Jar! : 28.07.26
[DISTRICT JUDGE, IMARKYTICS mail.com
ICOMMERCIAL COURT-| ICONSULTING PRIVATE
104 ILIMITED AND ANR

509 ICS(COMM)  [494/2026 03-08-2026 STATE BANK OF INDIAA.K. Rajgopal 9560012821 dv.akrajgopal@g [24.07.26
[Vs HUKUM CHAND imail.com
509 ICS (COMM)  495/2026 03-08-2026 SHIV PROPERTIES VsL.K. Dahiya 9717172204 ladvikdahiya.d81@ [26.04.2025
[PRIYA SHARMA lgmail.com
509 ICS(COMM)  1499/2026 04-08-2026 [INDIANNICA [Sandeep 9310056626  [legal@chatterjee- [02.08.26
ILEARNING  PRIVATEChatterjee aw.com
LIMITED Vs SAI BOOK|
IAGENCY
509 IOMP (Di2930/2026 04-08-2026 BMW INDIA FINANCIALRahul Bhardwaj 9013493108
(COMM.) ISERVICES PVT LTD Vs
[Yogesh Bharat Patil 2976
509 IOMP (Di2932/2026 104-08-2026 TOYOTA FINANCIAL|Rahul Bhardwaj 9013493108
(COMM.) ISERVICES INDIA
ILIMITED Vs RATTAN|
ISINGH 4523
509 IOMP (D]2934/2026 104-08-2026 TOYOTA FINANCIAL|Rahul Bhardwaj (9013493108
(COMM.) ISERVICES INDIA|
ILIMITED Vs RAVINDRA|
IPRAJAPAT 7674
509 ICS (COMM) 503/2026 105-08-2026 MICE EMPORIO INDIAAshish Bansal 18750998800  [advocateashishg1 |01.08.26 |
LLP Vs VIKRAM MALIK |@gmai.com 107.04.26
509 ICS (COMM) 506/2026 105-08-2026 [PUNJAB NATIONALKALAANI LEGALi9868927179 [kalaanilegaladviso |11.06.2026
BANK Vs ROHIT BERRY |ADVISORS rs@gmail.com
509 ICS (COMM) 507/2026 05-08-2026 [Punjab National Bank VSKALAANI LEGAL9868927179 [kalaanilegaladviso [11.06.2026.
[Vijender Kumar IADVISORS rs@gmail.com
509 ICS (COMM) 508/2026 105-08-2026 [PUNJAB NATIONALKALAANI LEGAL9868927179 [kalaanilegaladviso [11.06.2026
IBANK Vs VIKASHIADVISORS rs@gmail.com
IKUMAR MANDAL
509 ICS (COMM) 509/2026 105-08-2026 [PUNJAB NATIONALKALAANI LEGALj9868927179 [kalaanilegaladviso | 11.06.2026
IBANK Vs ABHISHEKADVISORS s@gmail.com
ISHARMA
509 [CS(COMM)  [510/2026 05-08-2026 [Punjab National Bank VSKALAANI LEGAL9868927179  |kalaanilegaladviso |11.06.2026.
Gurvail Singh IADVISORS s@gmail.com
509 ICS (COMM) 512/2026 06-08-2026 State Bank of India VsKrishna  Kumar9315165656 dvkrishnal411@g [29.07.2026
[Vinay Tyagi iSharma imail.com
509 [Execution 282/2026 07-08-2026 M/s UNOSTRUCTURESNIHARIKA 9582525034  [adv.
(Comm.) [PVT LTD Vs SURENDERDHAWAN miharikadhawang
KUMAR SULANIA mail. corn
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509 IOMP (D]2956/2026 (08-08-2026 [KOTAK MAHINDRARAVI SHANKAR9958683230  |associatesrsgarg8
(COMM.) BANK LIMITED VsGARG & (@gmail.com
IGINNT IADVOCATES
509 (OMP (Di2957/2026 108-08-2026 [KOTAK MAHINDRARAVI SHANKAR(9958683230 ssociatesrsgarg8
(COMM.) [BANK LIMITED VsGARG & (@gmail.com
ISONU IADVOCATES
509 [OMP (D]2958/2026 108-08-2026 [KOTAK MAHINDRARAVI SHANKAR9958683230  [associatesrsgarg8
(COMM.) [BANK LIMITED VsGARG & (@gmail.com
ISURAJ KUMAR IADVOCATES
509 IOMP (Di2959/2026 108-08-2026 [KOTAK MAHINDRARAVI SHANKAR9958683230 [associatesrsgarg8
(COMM.) IBANK LIMITED VSGARG & (@gmail.com
WJITENDRA SINGH IADVOCATES
509 IOMP (Di2960/2026 108-08-2026 [KOTAK MAHINDRARAVI SHANKAR/9958683230 ssociatesrsgarg8
(COMM.) BANK LIMITED VSGARG & (@gmail.com
RAJPAL SINGH IADVOCATES
509 IOMP (Di2961/2026 08-08-2026 CHOLAMANDALAM IRAVI SHANKAR/9958683230 fassociatesrsgarg8
(COMM.) INVESTMENT ANDGARG & (@gmail.com
[FINANCE COMPANYADVOCATES
LIMITED Vs JAI
[PARKASH
509 IOMP (Dj2962/2026 08-08-2026 CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg8
(COMM.) INVESTMENT ANDGARG & (@gmail.com
[FINANCE COMPANYADVOCATES
LIMITED Vs AMRIK|
ISINGH
509 IOMP (Di2963/2026 08-08-2026 CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg8
(COMM.) INVESTMENT ANDGARG & (@gmail.com
[FINANCE COMPANYADVOCATES
ILIMITED Vs AKSHAY R
509 IOMP (Di2964/2026 (08-08-2026 CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg8
(COMM.) INVESTMENT ANDGARG & (@gmail.com
[FINANCE COMPANYADVOCATES
LIMITED Vs RAJ|
IKUMAR
509 ICS (COMM) 530/2026 12-08-2026 Batra  Breweries andRajeev K. Tewari (9312276651 r/31.07.2026
Distilleries Pvt Ltd Vs| tewari88 @gmail.c
|[Amarpreet Singh lom
509 IOMP (D)2981/2026 12-08-2026 TOYOTA FINANCIALADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
ILIMITED Vs DISTANCE
[TRAVELS 1338
509 IOMP (D2982/2026 12-08-2026 TOYOTA FINANCIALADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
ILIMITED Vs MANNAT|
ISANITATION 7730
1509 IOMP (D2983/2026 12-08-2026 TOYOTA FINANCIALJADV. ASHOKI9013493108
(COMM.) ISERVICES INDIAKUMAR
ILIMITED Vs DISTANCE
TRAVELS 2599
1509 IOMP (D2984/2026 12-08-2026 TOYOTA FINANCIALADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
LIMITED Vs PRADEEP|
[EKKA 9182
1509 IOMP (D2985/2026 12-08-2026 TOYOTA FINANCIALADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
LIMITED Ve
[PARVINDER SINGH|
IRATHEE 0971
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509 ICS (COMM) 531/2026 13-08-2026 [MEDIA 24X7ARVIND 0891117112 info@lexavapartne|11/08/2026.
IADVERTISING PRIVATEVASHISTHA Ir's.com
ILIMITED Vs SN|
[Hospitality
509 [CS (COMM) 532/2026 13-08-2026 [Kamil Hussain VSVIPIN DILAWARI (9312203957 vipindilawari83  [10.08.2026.
Ipermart Private Limited (@gmail.com
509 ICS (COMM) 536/2026 17-08-2026 |CSP LOGISTICS PVTZEESHAN 9958378235 123/03/2026.
ILTD Vs SHREE SHYAMPARVEZ KHAN
ICARGO FORWARDERS
509 ICS 540/2026 18-08-2026 [AJAY TURAN Vs BharatP. K PANDEY /[7033907036, [sumitg7 23.07.2026
(COMM)/540/2 [Kumar Shankarji VanzaralSUMIT SOLANKI (9625506521 solanki@gmail.co
026 m
509 [Execution 208/2026 20-08-2026 [INDOLOG LOGISTICS
(Comm.) [PVT LTD Vs KANCHAN|
[VANIJYA PVT LTD
509 ICS (COMM) 548/2026 [20-08-2026 CANARA  BANK  VSANSHUMAN 9990042642  [sri.anshu83@gmaif17.08.26
IREKHA RANI ProprietonSRIVASTAVA .com
IOf Rekha Enterprises
509 IOMP (Di3024/2026 20-08-2026 [TOYOTA FINANCIALADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
ILIMITED Vs ARIF
ICHOUDHARY 5162
509 IOMP (Di3025/2026 20-08-2026 [TOYOTA FINANCIALADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
ILIMITED Vs RESHAM D|
3957
509 IOMP (Dj3026/2026 20-08-2026 [TOYOTA FINANCIALADV. 'ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
ILIMITED V|
ISHIDHARTH PAL 4446
509 IOMP (Dj3027/2026 20-08-2026 [TOYOTA FINANCIALIADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
ILIMITED V|
ISHAKTIGUPT
[TULSHIRAM GAIKWAD
3837
509 IM.Ex 79/2026 22-08-2026 MS RK TRADINGN.C. SHARMA 9999926425  [sharmaadvocate@
ICOMPANY Vs Mis Big lgmail.com
Tree Food Hospitality|
LLP
509 ICS (COMM) 551/2026 22-08-2026 SURAJ BHAN Vs RAVIPRABHAT 8800793450  fainaa2011@gmail. |06.06.2026
IKUMAR IKUMAR DUBEY fcom
509 IOMP (D3038/2026 22-08-2026 [PIRAMAL FINANCE LTDIANANJAY SINGH [+91 7455023130[asaplegalandadvoc
(COMM.) [Vs Khalik Khan lates@gmail.com
509 ICS (COMM) 552/2026 24-08-2026 |JBD INDUSTRIES Vs K SYAMINI SHARMAB60087203 120.08.2026
IAUTO TRADERS , GHANENDER|
ISINGH
509 [CS (COMM) 555/2026 25-08-2026 |State Bank Of India VSVAIBHAV YADAV |9971336611 vaibhav.yadav@ho[20.08.2026
IALOK KUMAR tmail.com
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509 ICS (COMM) 556/2026 25-08-2026 |State Bank Of India VSVAIBHAV YADAV [9971336611 vaibhav.yadav@ho[20.08.2026
[HARPAL SINGH tmail.com
509 (OMP (I)3048/2026 125-08-2026 [TOYOTA FINANCIALJADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
LIMITED Vs REVA ]|
16824
509 [OMP (I)3066/2026 129-08-2026 [TOYOTA FINANCIALJADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
LIMITED Vs JAGDISH]
IKUMAR 2073
509 ICS (COMM) 560/2026 31-08-2026 Puma Se Vs JAYANTIGAUTAM BHASIN|9999306881 /leludication.legal@ [22.06.2026
IASHOK SOLANKI 9999091893  |outlook.com
509 IOMP (I)3067/2026 31-08-2026 [YES BANK LIMITED VSANANJAY SINGH [+91 7455023130[asaplegalandadvoc
(COMM.) ISWIFT  AND SAFE lates@gmail.com
LOGISTICS PRIVATE
LIMITED
901
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